
 Drugs  and
 Cosmetics  (Amendment)  Bill

 Shri  Y.  B.  Chavan:  Immediately  on
 receiving  this  information,  this  ques-
 tion  arose  in  my  own  mind,  and  Air
 Headquarters  have  assured  फ  that
 the  transmission  arrangements  are  per-
 fectly  all  right.  But  about  these
 names  they  got  rather  confused.
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 Mr.  Speaker:  But  even  about  names
 they  should  not  be  confused.

 Shri  Y.  B.  Chavan:  They  should
 not  be  confused.  I  quite  agree,  but
 they  got  confused,  that  is  a  fact.

 12.14  hrs.

 DRUGS  AND  COSMETICS
 (AMENDMENT)  BILL

 REPORT  OF  THE  JOINT  COMMITTEE

 Shri  Harj  Vishnu  Kamath:  (Hoshan-
 gabad):  I  beg  to  lay  on  the  Table:

 (1)  Report  of  the  Joint  Committee
 on  the  Drugs  and  Cosmetics  (Amend-
 ment)  Bill,  1963  and

 Mr.  Speaker:  It  is  rather  surpris-
 ing  that  the  laying  of  this  Report  on
 cosmetics  has  been  left  to  Shri
 Kamath!

 Shri  Hari  Vishnu)  Kamath:  The
 Chairman  and  the  Committee  unani-
 mously  asked  me  to  present  th's  Re-
 port.

 Shri  Tyagi  (Dehra  Dun):
 he  to  do  with  cosmetics?

 What  has

 Mr.  Speaker:  The  other  Member  in-
 terested  is  Shri  Tyagi!

 Shri  Hari  Vishnu  Kamath:  The
 next  part  of  it  I  will  pass  on  to  him,
 with  your  permission!  i

 Mr.  Speaker:  He  may  complete.

 Shri  Harj  Vishnu  Kamath:

 (2)  Evidence  given  before  116
 above  Joint  Committee.
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 12.15  hrs.
 INDIAN  TARIFF  (SECOND

 AMENDMENT)  BILL*
 The  Minister  of  Parliamentary  Aff-

 airs  (Shri  Satya  Narayan  Sinha):  On
 behalf  of  Shri  Manubhai  Shah,  I  beg
 to  move  for  leave  to  introduce  a  Bill
 further  to  amend  the  Indian  Tariff
 Act,  1934.

 Mr,  Speaker:  The  question  is:
 “That  leave  be  granted  to  in-

 troduce  a  Bill  further  to  amend
 the  Ind:an  Tariff  Act,  1934”.

 The  motion  was  adopted.
 Shri.  Satya  Narayan  Sinha:  Sir,  I

 introducet  the  Bill,

 12.15  hrs.

 MOTION  RE:  FOOD  SITUATION  IN
 THE  COUNTRY

 Mr.  Speaker:  Shri  A.  M.  Thomas
 may  make  his  motion.  The  time  al-
 lotted  is  ten  hours,  I  wish  to  bring
 to  the  notice  of  the  hon.  Min'ster  that
 besides  notices  in  regard  to  rise  in
 price  of  foodgrains  and  sugar,  I  had

 ‘reeciveq  many  notices  about  scarcity
 of  fodder  and  death  of  cattle.  I  shall
 allow  those  Members  to  speak  on
 these  points  also  and  the  hon.  Minis-
 ter  may  kindly  reply  to  those  ques-
 tions  also.

 The  Minister  of  State  in  the  Minis-
 try  of  Food  and  Agriculture  (Shri  A.
 M.  Thomas):  Mr,  Speaker,  Sir,  I  beg
 to  move:

 “That  the  Food  Situation  in  the
 country  with  particular  -refer-
 ence  to  rice  and  sugar  be  taken

 :  into  consideration.”
 On  the  12th  of  last  month,  about  a

 fortnight  back,  I  had  occasion  to  make
 a  statement  on  the  rice  situation  and
 I  also  laid  a  statement  on  the  pro-
 blems  of  sugar,  and  gur  «nd  sugar-
 cane  price.  In  these,  I  had  attempted
 to  take  the  House  into  confidence  and
 give  a  realistic  picture  of  the  situa-
 tion  and  the  prospects  in  the  coming
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 [Shri  A.  M.  Thomas]
 year.  I  am  sure  the  hon.  Members
 would  have  gone  through  them.  I
 had  the  benefit  of  ascertaining  the
 reaction  of  some  of  the  hon.  Members
 in  informal  discussions  and  also  the
 Teactions  reflected  in  the  Press.  In
 the  light  of  these  two  statements  and
 8150  in  the  light  of  whatever  deve-
 lopments  that  have  lhappened  since
 then,  I  wish  to  make  a  few  observa-
 tions.

 First  of  all  I  will  deal  with  the  food
 situation  in  the  country,  with  cereals
 and  then  come  io  sugar.  It  is  general-
 ly  our  practice  to  take  cereals  first
 and  sweet  comes  only  towards  the
 end  of  the  course....(Interruptions.)
 I  hope  I  will  be  able  to  convince  the
 House  that  both  are  availab!e  accord-
 ing  to  our  reasonable  requirements.
 The  situation  has  changed  for  the
 better  and  the  crop  prospects  are
 good  but  I  shall  come  to  this  later.

 There  have  been  stresses  and  strains
 tn  the  last  3-4  months  and  I  have  indi-
 cated  the  position  in  my  statement  also,
 I  am  sure  the  stresses  and  strains  of
 the  last  few  months  would  perhaps
 dominate  the  discussion.  It  is  only
 during  the  last  few  months  that  we
 were  experiencing  some  stresses  and
 strains  and  that  too  only  in  certain
 parts  of  our  country.  In  March  this
 year  I  had  occasion  to  participate  in
 the  food  debate  and  I  was  just  going
 through  the  pages  of  the  reports  of  that
 discussion.  I  found  there  was  a  sin-
 gular  absence  of  any  serious  complaint
 with  regard  to  the  food  situation  in  last
 March.  In  fact  one  Member  went  even
 to  the  extent  of  saying  that  Govern-
 ment  had  achieved  miraculous  success
 in  keeping  prices  under  control.  The
 concern  that  was  voiced  at  that  time
 was  that  the  cultivators’  case  should
 be  borne  in  mind  and  _  remunerative
 prices  should  be  given  to  the  grower.

 Shrimati  Renu  Chakravartty  (Bar-
 rackpore):  Old  stories.

 Shri  A,  M.  Thomas:  In  fact,  the  hon.
 Member  might  have  before  her  the
 parliamentary  debates  and  know  what
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 had  happened.  Anyway,  when  we  go
 through  the  production  figures,  we  will
 find  that  the  final  estimates  of  food-
 grains  production  for  the  year  1962-63
 were  78,750,000  metric  tons,  whereas
 the  previous  production  was  81  mil-
 lion  metric  tons,  more  or  less  the
 figure  of  the  year  1960-61.  In  any
 assessment  of  the  food  situation,  we
 cannot  escape  this  phenomenon  ण
 shortfall  in  rice  alone  which  has  been
 of  the  order  of  2.8  million  tons,  This
 shortfall  has  been  felt  mostly  in  West
 Bengal,  Orissa,  Madhya  Pradesh,  Maha-
 rashtra  and  Gujarat.  Having  regard  to
 the  consumer  demands  existing  in  our
 country,  the  House  will  appreciate  that
 there  is  a  very  low  elasticity  in  regard
 to  that,  and  only  marginal  adjustments
 are  possible,  that  is,  the  people  who
 are  accustomed  to  rice  will  insist  on
 rice,  whether  there  is  shortage  in  sup-
 ply  or  not,  and  the  people  who  are
 accustomed  to  wheat  will  insist  on
 wheat,  even  though  there  is  shortage
 in  wheat.  So,  there  is  only  very  little
 scope  of  elasticity  in  the  matter  of  con-
 sumer  demand  as  far  as  foodgrains  in
 this  country  are  concerned.  All  the
 same,  some  healthy  changes  are  visi-
 ble,  namely,  people  are  taking  more
 and  more  to  wheat  as  should  be  the
 cease  in  the  predom:iantly  rice-eating
 area  of  West  Bengal.

 The  shortfall  in  agricultural  produc-
 tion  is  due  largely  to  the  failure  of  the
 monsoon,  and  in  many  parts  of  the
 country  drought  conditions  prevailed
 and  we  all  know  that  droughty  condi-
 tions  lead  to  more  disastrous  results
 than  even  floods;  in  fact,  floods  have
 certainly  a  compensating  factor  that
 even  if  the  crops  are  destroyed,  the
 next  crop  would  generally  be  much
 better  than  the  previous  crop.  The
 parts  affected  are  mostly  Madhya  Pra-
 desh,  parts  of  Maharashtra  and  Gujarat,
 Orissa,  parts  of  Uttar  Pradesh,  Bihar
 and  Punjab  and  some  parts  of  Assam.
 The  incidence  of  this  calamity  in  the
 last  year  was  much  higher  than  in  the
 previous  year,  and  as  a  result,  situa-
 tions  of  local  or  general  severity  had
 prevailed  in  those  argas.  As  against  a
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 shortfall  of  2°8  million  tons  of  rice,  the
 availability  with  the  Central  Govern-
 ment  including  the  balance  as  on
 Ist  January,  1963  would  be  a  little  less
 than  1:5  million  tons  of  rice.

 It  is  well-known  that  production  and
 availability  of  agricultural  commodities
 play  a  very  important  part  in  determin_
 ing  the  prices,  and  in  fact,  the  avail-
 ability  would  help  the  Government  in
 maintaining  stability  in  the  price  struc-
 ture.  But  there  are  certain  other
 factors  that  will  have  to  be  taken  into
 consideration  to  have  a  proper  perspec-
 tive.  I  may  perhaps  briefly  refer  to
 those  aspects  also,

 In  1957,  when  we  had_  increased
 production,  the  House  would  recol-
 lect  that  the  Asoka  Mehta  Committee
 ‘wag  appointed.  We  wanted  to  know
 why  in  the  context  of  increased  pro-
 duction  the  prices  were  going  up.  In
 fact,  that  was  one  of  the  terms  of
 reference  to  the  Asoka  Mehta  Commit-
 tee  in  1957.  It  was  in  June,  1957,  and
 the  report  was  submitted  in  November,
 1957.  The  House  will  appreciate  that
 the  same  diagnosis  which  had  been
 made  by  the  Asoka  Mehta  Committee
 would  be  applicable  in  this  particular
 case  also.  Then,  there  was  increased
 production  but  even  then  the  prices
 were  going  up.  But  here,  the  House
 would  appreciate  that  the  other  factors
 would  be  very  important-when  there
 has  been  this  shortfall  in  production,
 this  coincides  with  the  period  when
 the  tempo  of  harvest  yearly  exhausts
 itself,  namely,  March  and  April.  That
 coincides  with  the  general  effect  of
 budgetary  policies  and  fisca]  measures
 after  the  announcement  of  the  budget
 proposals  generally  on  the  28th  Feb-
 ruary,  that  is,  from  the  13  March.
 The  result  inevitably  is  that  an  up-
 ward  trend  in  prices  starts  generally,
 and  that  has  also  happened  here.  That
 is  why  I  just  took  the  trouble  of  men-
 tioning  the  situation  existing  in  last
 March.  In  fact,  in  spite  of  the  emer-
 gency,  ang  in  spite  of  the  lower  pro-
 duction,  the  prices  were  showing  a
 declining  trend  at  that  time.  The  re-
 sult  inevitably  is  to  have  an  upward
 trend  in  prices  generally  as  a  result
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 of  the  budget  proposals  and  the  like.
 Even  articles,  which  are  not  affected
 by  excise  levy  and  other  things,  show
 an  upward  trend  in  prices.  That  is
 the  general  experience.
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 If  the  combined  effect  of  short-fall
 in  production  and  budget  policies  is  to
 set  up  a  rising  tendency,  the  effect  is
 more  marked.  But,  as  J  have  already
 indicated,  if  one  moderates  or  neutra-
 lises  the  other,  the  effect  is  not  so  per-
 ceptible.  The  Planning  Commission
 also  has  emphasised  this  aspect  that
 the  major  constituent  of  price  policy  is
 fiscal  and  monetary  discipline  and  has
 Stated  that  notwithstanding  safeguards
 against  inflationary  pressures  and  at-
 tempts  to  keep  the  balance  between
 the  growth  of  essential  demands  and
 the  availability  of  supplies  to  match
 them,  the  possibility  of  significant  and
 even  disturbing  price  rises  cannot  be
 entirely  eliminated,  especially  when,
 due  to  adverse  weather  conditions  and
 other  things,  agricultural  production
 drops.

 In  the  current  year,  the  disturbing
 factors  specifically  were  the  increased
 tempo  of  plan  investment,  heavy  and
 growing  defence  expenditure  and  in-
 creased  tempo  of  private  investment,
 and  increase  in  the  volume  of  bank
 credit—it  is  a  well-known  fact  that  this
 is  the  private  sector’s  equivalent  for
 deficit  financing—all  of  which  have
 contributed  to  increased  money  sup-
 ply.  The  budgetary  imposts  such  as
 increase  of  sales-tax,  railway  freight,
 excise  duties  and  others  not  only  in-
 crease  the  direct  cost  of  sales  of  food-
 grains  but  they  also  increase  indirect
 costs  such  ag  transport.  Apart  from
 this,  it  creates  a  climate  of  psychology
 of  increases  which  may  make  the  actual
 increase  even  more  than  what  is  justi-
 fied  on  purely  arithmetical  calculations.
 It  has  been  computed,  for  instance,
 that  recent  changes  in  the  Agricultur-
 al  Produce  Marketing  Act  of  Punjab
 coupled  with  the  increase  in  freight
 rate  and  sales-tax  hag  brought  about
 an  increase  of  about  3.6  -per  cent  in  the
 case  of  marketing  of  wheat  from  Moga
 to  Delhi.  Similarly,  it  hag  also  been
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 found  that  as  a  result  of  1963-64  bud-
 getary  provisions,  the  incidence  of
 inter-State  sales-tax  of  foodgrains  has
 increased  by  1  to  2  per  cent  in  differ-
 ent  States.  It  is  true  that  a  precise
 statement  about  the  incidence  may  not
 be  possible.  But  suffice  it  for  me  to
 state  that  these  imposts  lead  generally
 to  increase  in  prices  and  foodgrains
 will  not  be  an  exception  to  that.

 The  cumulative  effect  of  these  ad-
 verse  factors  should  have  been  a  rise
 in  prices  on  a  much  greater  scale  than
 has  actually  been  the  case.  I  would
 humbly  claim  that  the  Government
 has  succeeded  to  a  remarkable  degree,
 in  spite  of  these  adverse  circumstances,
 in  bringing  the  situation  under  control
 as  far  ag  the  major  part  of  the  country
 is  concerned.  Broadly  stated  the  posi-
 tion  is  that  throughout  there  was  no
 particular  anxious  period  so  far  as  the
 south  was  concerned,  In  fact,  over
 most  of  the  period  the  prices  were  be-
 low  1962  level  and  it  is  only  in  the  last
 3  or  4  months  that  this  trend  was  up-
 set.  Between  mid-November  1962  and
 mid-March  1968  the  general  price  in-
 dex  of  rice  declined  by  as  much  as
 7.7  per  cent  whereas  in  the  correspond-
 ing  period  the  decline  was  only  3.2  per
 cent.

 Shrimati  Renu  Chakravartty:
 is  only  in  the  south.

 That

 Shri  A.  M.  Thomas:  Even  through-
 out  the  country.  I  am  just  referring  to
 the  period  mid-November  1962  to  mid-
 March  1963.  The  later  development,  I
 will  certainly  come  to.  In  the  corres-
 ponding  period,  the  decline  was  only
 3.2  per  cent,  but  actually  last  year,
 during  this  particular  period,  there  was
 a  decline  of  7.7  per  cent.  This  was
 despite  the  proclamation  of  emergency
 and  a  period  of  defence  activities  which
 generally  result  in  a  sudden  spurt  in
 prices.  In  contrast  to  rice,  jowar  pro-
 duction  was  better  than  in  1962  with
 the  result  that  not  only  jowar  price  is
 lower  by  21.8  per  cent.,  85  compared  to
 the  previous  year,  but  was  in  fact  lower
 than  even  in  1961  in  almost  all  parts
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 of  the  country,  Wheat  prices  also  were
 generally  lower  than  in  1962  upto  about
 August-September.  This  is  an  overall
 record  of  which  Government  can  take
 legitimate  credit.

 With  regard  to  rice,  it  may  be  noted
 that  it  represents  only  50  per  cent  of
 the  cereals.  As  far  as  the  50  per  cent
 is  concerned,  if  you  take  it  up  grain-
 wise,  the  position  was  very  satisfactory
 and  there  was  absolutely  no  cause  for
 anxiety  except  in  the  matter  of  rice,
 and  that  was  the  reason  why  even  in
 the  motion  I  have  placed  before  the
 House  in  the  light  of  the  motions  for
 adjournment  and  calling  attention
 notices  I  made  specific  mention  of  rice
 and  sugar.  My  senior  colleague,  while
 he  is  replying  to  the  debate,  would  be
 making  reference  to  the  famine  condi-
 tions  and  the  points  raised  by  members
 during  the  course  of  the  debate,

 With  regard  to  wheat,  as  I  have  al-
 ready  indicated,  till  September  this
 year  the  prices  were  lower  than  those
 of  previous  year,  and  I  do  not  think
 any  hon.  Member  has_  complained
 about  the  high  price  of  wheat,  Of
 course,  the  recent  trends  show  a  slight
 increase  in  the  price  of  wheat.

 Shrimati  Renu  Chakravirtty:
 appeared  even  in  today’s  pupers.

 It  has

 Shri  A.  M.  Thomas:  As  far  as  wheat
 is  concerned,  our  stock  position  is  very
 comfortable.  We  have  adequate  stocks
 and  we  are  prepared  to  give  to  the
 State  Governments  any  quantity  ac-
 cording  to  their  requirements.  Punjab
 is  a  major  wheat-producing  State  and
 Punjab  wheat  is  very  popular.  It  goes
 to  Bombay,  Calcutta  and  other  urban
 areas,  Because  of  the  fall  in  produc-
 tion,  there  has  been  some  increase  in
 the  price  of  wheat  in  Punjab,  but  we
 have  been  able  to  control  that  price
 by  giving  supplies  from  imported
 stocks.  We  recently  imported  into
 Punjab  10,000  tons  of  white  wheat  and
 it  has  been  able  to  arrest  the  price  of
 wheat.  In  the  matter  of  imported
 wheat,  we  used  to  get  30  per  cent  red
 wheat  and  70  per  cent  white  wheat.



 2469  Motion  re:

 There  is  now  no  restriction  on  the  pur-
 chase  of  the  various  varieties  of  wheat
 and  it  is  our  attempt  to  get  a  larger
 percentage  of  white  wheat  in  our  wheat
 purchases,  because  people  prefer  to
 have  white  wheat  for  making  chapathis
 etc.  As  our  stock  position  is  good,  if
 the  price  of  wheat  rises  in  any  parti-
 cular  area,  we  will  rush  stocks  and
 and  control  the  situation.

 As  regards  the  measures  undertaken,
 as  has  been  mentioned  on  the  floor  of
 the  House  on  more  than  one  occasion,
 we  have  followed  a  familiar  pattern,
 namely,  distribution  through  an
 increased  number  of  fair-price  shops.
 In  March  1962  the  number  of  fair-price
 shops  was  only  46,669.  By  the  end  of
 September,  we  had  increased  the  num-
 ber  to  56,259,  an  increase  of  about
 10,000  shops  in  the  course  of  one  year.
 We  have  also  tightened  the  control
 measures  over  trade  and  we  keep  vigi-
 lance  in  regard  to  checks  on  rise  in
 prices.  This  year,  however,  we  made
 a  departure  from  the  normal  policy  in
 that  we  effectively  organised  imports  of
 rice  from  Nepal  and  movement  of  rice
 from  Andhra  Pradesh  to  Bombay  and
 Calcutta  on  trade  account.  The  success
 of  these  measures  can  be  gauged  from
 the  fact  that  contrary  to  normal  trends
 the  prices  in  Bengal  in  the  months  of
 July  and  upto  mid-August  remained
 either  stable  or  of  declining  trend  and
 the  situation  was  never  allowed  to  get
 out  of  control  for  long  and  the  anxious
 moments  were  there  only  over  limited
 periods,

 As  regards  areas  of  special  difficulties
 in  fact,  West  Bengal  was  the  greatest
 problem  area  during  the  year.  In  fact,
 I  have  made  special  mention  of  it  in
 my  statement.  I  do  not  want  to  take
 the  time  of  the  House  by  just  recapi-
 tulating  what  has  been  said  earlier  with
 regard  to  the  situation  in  West  Bengal.
 The  prices  in  Bengal  were  higher  than
 in  1962  throughout  the  year  but  the
 situation  did  remain  in  hand  upto  May;
 except  for  a  short  period  in  April,
 there  was  no  sudden  spurt.  In  May,
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 however,  the  stoppage  of  imports  from
 Orissa  Government  made  the  situation
 worse.  Even  then  the  supply  of  Cen-
 tral  stocks  and  imports  from  Nepal  and
 Andhra  Pradesh  moderated  the  inci-
 dence  of  rise,  but  the  effect  of  the
 stoppage  of  imports  continued  to  be.
 felt  and  from  August  onwards  there
 was  an  appreciable  decline  in  the  trade
 stocks  in  West  Bengal.  Tn‘s,  combined
 with  certain  alarmist  reports  that
 appeared  in  the  press  during  those
 periods,  to  which  my  attention  was
 drawn  by  hon,  Members  coming  from
 West  Bengal,  and  the  distribution  of
 sugar  ration  cards,  which  entitled  the
 holders  to  the  supply  of  rice  as  well,
 created  further  complications.  The  re-
 sult  was  that  the  number  of  those  who
 received  supplies  from  the  fair  price
 shops  and  the  off-take  from  the  fair
 price  shops  increased  considerably.  In
 fact,  in  October  the  off-take  was  about
 50  per  cent  more  than  in  July.  There
 Was  a  sudden  spurt  in  the  price  of  rice
 in  the  beginning  of  October  and  the
 steps  that  have  been  taken,have  al-
 Teady  becn  mentioned  by  me  in  my
 statement.  So,  I  do  not  want  to  refer
 to  them  again.

 Coming  to  Orissa,  the  Orissa  Gov-
 ernment  kept  up  its  exports,  though  at
 a  reduced  scale,  up  to  May  1963,  but,
 in  view  of  the  continuing  high  level  of
 prices,  they  decided  1०  stop  exports
 from  Orissa.  The  result  was  salutary,
 so  far  as  Orissa  was  concerned,  but
 most  unfortunate,  so  far  as  West  Bengal
 was  concerned.  However,  the  prices
 in  Orissa  steadied  soon  after  and  have
 been  more  or  less  steady  since  then.

 So  far  as  Madhya  Pradesh  is  concern-
 ed,  there  was  a  substantial  shortfall  in
 production,  namely,  as  much  ag  about
 one-third  with  the  result  that  exports
 to  Gujarat  and  Maharashtra  were  not
 only  reduced  by  about  50  per  cent  but
 were  practically  stopped  in  August,  and
 Central  procurement  was  also  much
 reduced.  The  prices  began  to  rise  and
 cause  anxiety  from  July  onwards,  and
 even  in  a  surplus  State  like  Madhya
 Pradesh  fair  price  shops  had  to  be.
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 opened  with  fairly  satisfactory  results.
 The  total  supply  to  Madhya  Pradesh
 was  about  33,000  tons.

 As  regards  Maharashtra  and  Guja-
 rat,  there  was  a  local  shortfall  jn  pro-
 duction.  In  addition  to  this,  the  im-
 Ports  from  Madhya  Pradesh  were  re-
 duced  by  half.  However,  despite  this
 substantial  fall  in  availability,  the  situ-
 ation  regarding  prices  was  faced  bold-
 ly  and  realistically  by  the  Govern-
 ments  concerned  and  the  rise  was  well-
 contained.  The  current  year’s  crops  in
 both  these  States  was  promising  and,
 with  the  resumption  of  imports  from
 Madhya  Pradesh,  the  price  situation
 during  the  next  year  is  likely  to  be
 much  more  favourable  than  in  the  cur-
 rent  year,

 Here  I  would  like  to  make  a  brief
 mention  of  the  present  price  trends,  Be_
 cause,  whatever  might  have  been  the
 price  trends  during  the  last  two  months
 we  have  to  look  into  the  future.  What
 does  the  future  hold  for  us?  The  rise
 in  prices  reached  its  maximum  on  19th
 October  1963  when  it  was  133.1  per
 cent.  On  30th  November,  according
 to  the  reports  in  my  possession,  the
 index  came  down  to  126,  a  decrease  of
 as  much  as  7  per  cent.  This  is  some-
 thing  of  which  we  can  certainly  feel
 satisfied.  It  may  be  noted  that  during
 this  period  last  year  there  was  even  a
 slight  rise.  Of  course,  last  year  it  did
 not  reach  the  high  level  of  138  but,
 all  the  same,  it  showed  a  slight  in-
 crease.  Now  the  prices  are  showing  a
 declining  trend,

 More  than  that,  with  regard  to  the
 crop  prospects  for  the  next  year  as  far
 as  the  eastern  zone  that  is,  Assam,
 West  Bengal,  Orissa  which  gave  us
 considerable  anxiety  during  the  185
 few  months  is  concerned,  the  situation
 is  very  satisfactory.  It  is  expected  that
 West  Bengal  would  be  producing  a
 better  crop  this  year  than  it  produced
 even  in  the  year  1960-61.  In  1960-61
 West  Bengal  had  the  highest  produc-
 tion  and  having  regard  to  the  preli-
 minary  reports  it  is  expected  that  West
 Bengal’s  production  for  this  year  would
 perhaps  be  a  little  better  than  even
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 the  1960-61  production.  The  Position with  regard  to  Orissa  which  generally has  surplus  production  is  quite  satis-
 factory.  So  also  about  Assam,  I  had
 discussions  with  the  representatives  of
 the  State  Governments,  that  is,  the
 Chief  Ministers  and  other  Ministers  of
 the  various  States  and  the  reports  that
 r  have  also  indicated  that  as  far  as  the
 eastern  zone  is  concerned,  the  crop
 situation  is  quite  good,

 As  regards  Madhya  Pradesh,  last
 year  the  drop  was  even  to  the  extent
 of  12  lakh  tons.  It  is  a  very  large  drop.
 But  this  year  not  only  will  it  make  up
 that  drop  but  will  also  show  a  better
 performance  perhaps.  That  is  with
 regard  to  the  production  in  Madhya
 Pradesh.  In  Gujarat  and  Maharashtra
 also  the  production  is  a  little  better.
 The  overall  crop  prospects  are  very
 good.

 Shri  Ranga  (Chittoor):  Where?

 Shri  A,  M.  Thomas:  I  think,  what
 we  have  faced  in  the  last  few  months
 in  certain  parts  of  the  country,  would
 only  be  a  passing  phenomenon.

 I  have  also  referred  to  the  rising
 prices.  We  have  taken  into  account
 the  general  price  level.  Hon.  Members
 would  certainly  take  that  into  account.
 Rising  prices  are  because  of  the  plan-
 ned  investment  and  development.  High
 prices  are  a  feature  of  a  developmental
 economy  and  we  have  to  put  up  with
 them.  But  the  Government  is  aware
 of  the  fact  that  there  must  not  be  such
 a  large  disparity  as  we  occasionally  find
 between  the  post-harvest  price  and  the
 price  during  the  lean  season,  The  Gov-
 ernment  has  that  aspect  in  view  and  it
 also  wants  to  take  advantage  of  the
 good  crop  prospects.  Government  is  of
 the  view  that  the  good  crop  prospects
 should  be  fully  utilised  in  order  to
 gain  a  better  control  over  the  situation
 not  only  in  the  year  that  will  follow
 but  also  in  any  unfavourable  year  that
 will  come  hereafter,  From  this  point
 of  view  the  Government  have  decided
 not  only  to  step  up  their  procurement
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 but,  as  I  have  indicated  in  my  state-
 ment  also,  also  to  launch  upon  a  new
 system  of  paddy  purchase  wherever
 procurement  of  rice  is  not  being  done
 and  wherever  in  terms  of  procurement
 price  of  paddy  possibilities  of
 sales  by  growers  exist,  that
 is,  wherever  there  is  _  possibility
 of  procurement  of  paddy  when  the
 growers  would  be  prepared  to  sell,  we
 will  be  having  procurement  or  purchas-
 ing  centres  to  procure  paddy.  It  is
 well  known  that  hitherto  in  our  scheme
 of  procurement  we  have  been  mainly
 depending  upon  the  procurement  of
 rice  alone  and  not  of  paddy.

 Shrj  Ranga:
 is  it  not?

 It  will  be  voluntary;

 Shri  A.  M.  Thomas:  Wherever  the
 procurement  of  rice  is  not  being  done
 and  wherever  in  terms  of  procurement
 of  rice  there  is  possibility  of  procuring
 paddy,  we  will  have  an  organisation.
 The  State  Governments  have  already
 been  instructed  to  open  paddy  purchase
 centres  on  this  basis  and  many  of  them
 are  already  in  a  state  of  preparedness,
 but  Government  is  also  examining  the
 possibility  of  setting  up  a  purchase  or-
 ganisation  to  facilitate  this  and  other
 purchase  measures,

 Although  for  over  most  of  the
 period  and  in  many  places  trade  has
 been  generally  co-operating  there  is
 no  doubt  that  in  certain  parts  it  is
 exploiting  the  present  difficulties  both
 of  the  consumers  and  of  the  Govern-
 ment  to  push  up  the  prices.  To  some
 extent  their  success  has  been  undoubt-
 edly  facilitated  by  the  weaknesses  in
 our  systems  as  operating  in  the  States
 and  in  the  absence  of  adequate  ins-
 pection  and  checking  staf,  Steps  have
 already  been  taken  to  remedy  these
 and  more  energetic  action  will  be
 taken  in  consultation  with  the  State
 Governments.  Ht  is  Jikely  that  we
 may  have  to  assist  the  State  Govern-
 ments  also  both  financially  and  _  or-
 ganisationally  in  this  matter.

 Certain  administrative  measures  are
 also  under  contemplation,  namely,
 greater  vigilance  in  regard  to  study  of
 price  trends  by  the  State  Governments,

 AGRAHAYANA  11,  1885  (SAKA)  Food  Situation  2474
 in  the  Country

 and  in  the  districts  more  up-to-date  and
 effective  scrutinizing  of  licensed  whole-
 salers  returns  and  scrutiny  of  transac-
 tions  with  a  view  to  checking  levy  of
 margins  by  the  traders.  The  Govern-
 ment  would  be  devoting  its  energies  to
 find  out  that  stocks  are  disposed  of  at
 reasonable  prices  and  that  only  a  rea-
 sonable  margin  is  taken  by  the  trade.
 As  regards  regulations  on  trade,  Gov-
 ernment  propose  to  prescribe  a  secu-
 rity  for  the  observance  of  licensing  con-
 ditions  and  provide  for  inspection  of
 stocks,  limitation  on  margins,  imple-
 mentation  of  agreements  for  procure-
 ment  and  discipline  in  regard  to  collec-
 tive  undertakings,  that  the  Central  and
 State  Governments  may  obtain  from
 recognised  bodies  or  associations  of
 traders.  Wholesalers  will  also  be  re-
 quired  to  sell  their  goods  only  to  re-
 tailers  registered  with  them  and  both
 the  retailers  and  wholesalers  will  be
 required  to  exhibit  prices  so  that  they
 can  be  checked  with  each  other.

 With  regard  to  the  checks  on  trade,
 we  have  attempted  it  to  some  extent
 and  it  has  succeeded  remarkably  in  cer-
 tain  States.  I  have  already  made  a
 mention  of  Maharashtra  for  example.
 In  fact,  because  of  this  large  drop  in
 production  in  Madhya  Pradesh  and  al-
 so  in  Maharashtra,  prices  would  per-
 haps  have  gone  unduly  high—perhaps
 more  than  the  price  level  that  has
 gone  up  to  in  West  Bengal—but  for  the
 fact  that  apart  from  the  stocks  that
 were  released  to  them  some  checks
 were  also  exercised  on  the  wholesale
 trade.  I  think,  the  trade  will  also  see
 the  writing  on  the  wall  and  adjust
 itself;  otherwise,  it  will  certainly  be  to
 their  peril,

 Besides  these  steps  which  we  pro-
 pose  to  take  in  the  matter  of  regulating
 the  trade,  as  has  been  indicated,  we
 are  in  the  process  of  building  up  buffer
 stocks.  Efforts  in  that  direction  will
 continue.  We  will  build  buffer  stocks
 of  4  million  tonnes  of  wheat  and  2  mil-
 lion  tonnes  of  rice.  We  expect  that  as
 a  result  of  procurement  and  import  and
 less  consumption  from  fair  price  shops
 during  the  year  on  account  of  better
 crop  prospects,  rice  stocks  may  be
 about  half  that  required  to  build  up  a
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 stock  of  2  million  tonnes  and  we  will
 be  a  little  short  of  2.5  million  tonnes  of
 wheat.  Once  buffer  stock  is  built  up
 it  will  have  to  be  replenished  mostly
 by  normal  marketing  operations  of
 purchase  during  the  immediate  post-
 harvest  season  and  of  sales  during  the
 period  of  rise  in  prices  in  order  to
 steady  them.  The  manner  in  which
 and  the  agency  through  which  this  has
 to  be  secured  are  actively  under  the
 consideration  of  Government.

 I  do  not  want  to  take  more  time  of
 the  House  on  these  matters  because  the
 House  will  naturally  expect  me  to  say
 something  on  the  sugar  situation  also.

 Shri  Jashvant  Mehta  (Bhavnagar):
 Is  any  State  trading  agency  for  food-
 grains  contemplated?

 Shri  A,  M,  Thomas:  As  985  been
 indicated  more  than  once  on  the  floor
 of  this  House,  in  regard  to  State
 trading  we  have  a  pragmatic  approach.
 We  will  have  more  cpritrol  on  stocks.
 We  will  regulate  the  trade.  Even
 the  Asoka  Mehta  Committee  to  which
 I  referreq  went  into  this  whole  ques-
 ion.  They  themsclves  have  recom-
 mended  not  State  trading  in  that
 way  but  they  have  just  indicated—I
 have  got  the  recommendation  of  the
 Asoka  Mehta  Committee  and  since
 this  matter  has  been  raised  and  will,
 I  am  sure,  occur  during  the  course
 of  the  debate  also,  I  might  read  out
 what  the  Asoka  Mehta  Committee  has
 saiq  in  the  matter.  It  said:—

 “The  solution  to  the  food  pro-
 blem,  in  our  view,  lies  between
 complete  free  trade  and  ful)  cont-
 rol.  Food  controls  involve  re-
 gulation  of  consumption,  produc-
 tion  and  trade.  Comprehensive
 controls  of  the  war-time  type  ex-
 tend  to  all  these  three  activities.
 But  in  less  difficult  situations,  con-
 trol  of  trading  activity,  supple-
 mented  by  some  regulations  of
 consumption  and  directioning  of
 production  should  be  adequate  and
 is,  indeed,  likely  to  give  better
 results  on  the  whole  than  full
 scale  control  of  distribution  as
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 wel]  as  supply.  Such  a  via  media
 will,  no  doubt,  also  involve  an  ap-
 preciable  degree  of  control,  but
 that  should  be  largely  of  counter-
 vailing  or  regulatory  rather  than
 restrictive  in  character.  The  type
 of  controls  that  we  _  envisage
 would  be  largely  of  flexible  and
 indirect  character,  designed  to  be
 adapted  to  changing  situations
 and  such  as  would  not  re-
 quire  an  army  of  officials  exer-
 cising  restrictive  powers  for  their
 implementation.”

 This  is  the  recommendation  of  the
 Asoka  Mehta  Committes.........  (In-
 terruption).  I  think,  that  is  a  practi-
 Cal  approach  which  we  would  cer-
 tainly  bear  in  mind.  I  think,  hon.
 Members  would  be  generally  satisfied
 with  the  measures  that  we  intend  to
 take  and  which  I  have  just  broadly
 indicated  to  this  hon.  House.

 Shri  Ranga:  Are  we  to  understand
 that  there  is  going  to  be  compulsory
 procurement  in  any  area  or  there
 w:ll  be  compulsory  procurement  in
 ment  in  addition  to  the  usual  trade
 chan..c's?

 Shri  A.  M.  Thomas:  Certainly,  There
 will  be  compulsory  procurement  in
 certain  areas.  It  is  bound  to  be  there.
 In  fact,  that  is  being  adopted  even
 now,  In  Punjab,  there  is  com-
 pulsory  procurement  to  the  extent  of
 60  per  cent.  In  ए.  there  is  com-
 pulsory  procuremet  to  the  extent  of
 50  per  cent  which  is  now  going  to  be
 increased  to  60  per  cent.  In  Madhya
 Pradesh,  it  is  25  per  cent  which  is
 now  going  to  be  increased  to  30  per
 cent.  I  do  not  know  why  the  hon.
 Member......

 Shri  Ranga:  the
 rest  of  it?

 Who  procures

 Mr.  Speaker:  Order,  order,

 Shri  Ranga:  We  should  be  able  to
 understand  something.  We  ४०  not
 want  compulsory  procurement  whole-
 sale,  fy
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 Shri  A,  ह.  Thomas:  About  the
 sugar  situation,  in  fact,  I  had  made
 a  long  statement  on  the  19th  Novem-
 ber  in  the  House.  I  wanted  to  bring
 to  the  notice  of  the  House  all  the
 aspects  of  the  present  sugar  situation
 So  that  there  may  be  informed  criti-
 cism  rather  ‘than  ill-informed  criti-
 cism.  It  is  well  known  that  the  pro-
 blem  has  arisen  out  of  the  abnormal
 fall  in  production  which  is  a  periodic
 feature  of  sugar  economy  as  of  other
 agricultural  commodities,  because
 sugarcane  is  also  mainly  confined  not
 to  irrigated  areas  or  assured  water
 supply  areas.  It  also  depends  on
 monsoon.  As  in  the  case  of  other
 cereals,  this  is  also,  to  some  extent,  a
 gamble  in  monsoons.  (Interruption)
 ‘That  aspect  has  been  explained.  The
 hon,  House  can  refer  to  that.  It  is
 surprising  that  having  regard  to  the
 conditions  then  existing,  the  step  taken
 by  the  Government  is  being  ques-
 tioned.  It  was  not  questioned  then.

 An  Hon.  Member:  It  was  question-
 ed.  र

 Shrimati  Renu  Chakravartty:  There
 was  the  oratory  of  Mr.  Patil......

 Shri  A.  M,  Thomas:  I  do  not  want
 my  attention  to  be  diverted  by  the
 hon.  lady  Member.  In  1962-63,  the
 area  under  cane  was  about  7  per  cent
 Jess  than  in  1961-62  put  sugar  produc-
 tion  was  less  by  about  25  per  cent.
 This  shows  that  the  shortfall  was  che
 combined  result  of  seasona)  failures
 and  diversion  to  gur  and  khandsari.

 The  total  availability  during  the
 year,  that  is,  1962-63  season,  was  31
 lakh  tonnes  of  which  5.22  Jakhs  had
 to  be  exported  to  meet  current  year’s
 commitment  (4.38  lakh  tonnes)  and
 spell-over  of  last  year’s  commitment.
 These  things  were  inescapable.  For
 domestic  consumption  therefore  not
 more  than  25  lakh,  could  be  spared.  Of
 this,  only  about  12  lakh  tonnes  were
 available  for  the  period  after  control.
 So,  these  basic  facts  are  to  be  borne
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 by  the  hon.  House  in  judging  the
 Sugar  situation  also.

 Since  supplies  were  limited  and
 prices  under  free  sale  system  were  ris-
 mg,  control  became  inescapable  and
 rationing  between  States  was  also
 unavoidable.  On  previous  occasions,
 this  question  was  discussed.  But  no-
 body,  I  am  glad,  has  questioned  the
 wisdom  of  controls  introduced  on  17th
 Apri]  of  this  year.  On  the  basis  of
 quotas  released  during  the  last  six
 months  of  the  previous  controlled
 Periods,  quotas  have  been  released  to
 the  States  roughly  at  the  rate  of  1.90
 lakh  tonnes  8  month  as  against  a  re-
 lease  of  2  to  2.25  lakh  tonnes  a  month
 in  1961-62;  thus  as  compared  to  pre-
 vious  year,  there  was  a  shortfall  in
 distribution  py  not  more  than  15  per
 cent.

 Within  the  States,  as  in  the  case
 of  foodgrains,  an  attempt  has  also
 been  made  to  distribute  sugar  also
 through  fair  price  shops  ang  authoris-
 ed  dealers.  Complaints  of  black
 marketing  have  been  received.  That
 is  bound  to  happen.  But  it  may  kind-
 ly  be  borne  in  mind  that  out  of  the
 quotes  that  are  releaseq  and  within
 the  tota]  quantity  that  is  being  dis-
 tributed,  only  8  very  small  quantity
 would  escape  into  the  black  market.
 In  fact,  the  entire  quantity  that  is
 distributed  is  controlled.  But  though
 it  is  controlled,  there  is  a  likelihood
 of  some  quantity  escaping  into  the
 black  market  because  when  8  com-
 modity  like  sugar  is  controlled  and
 when  distribution  is  made  on  the  basis
 of  each  individual’s  entitlement—in
 fact. it  is  wel]  known  that  every  in-
 dividual  may  not  require  the  same
 quantity  of  sugar  as  perhaps  another
 person  would  require—what  happens
 is  that  since  he  has  got  the  card,
 naturally  he  would  just  transfer  his
 right  to  get  sugar  to  somebody  else.
 So,  some  quantity  is  bound  to  escape
 into  the  black  market,  Coupled  wood
 the  keen  demand  of  supplies  at  the
 time  of  marriages  and  parties  and  by
 institutions  of  bulk  consumers  and
 sustained  by  anti-social  elements  in
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 the  trade,  these  leakages  in  the  dis-
 tribution  system  are  boung  to  occur.
 In  fact,  we  may  kindly  bear  in  mind
 these  things  also.  Experience  with
 regard  to  sugar  control  and  larger
 controls  even  with  regard  to.  other
 essential  commodities  indicates  that
 such  leakages  are  to  be  expected.
 These  leakages  and  abuses  have  been
 brought  home  to  the  State  Govern-
 ments  by  the  Central  Government  and
 we  have  also  held  periodic  conferences
 and,  in  fact,  it  was  partly  because  of
 the  steps  that  have  been  taken  by  the
 State  Governments  in  pursuance  of
 our  instructions  and  directions  and
 also  as  a  result  of  the  consultations
 with  many  States—of  course  they
 would  like  to  have  larger  quantities
 and  individuals  having  insteag  of  1
 kilo,  14  kilos  or  2  kilos—apart  from
 that,  there  is  a  general  satisfaction
 with  regard  to  that.  Although  the
 quantity  that  is  being  got  is  limited.
 distribution  arrangement  is,  more  or
 less,  assuming  a  satisfactory  situation.
 For  example,  in  the  South.

 Shri  5.  M.  Banerjee  (Kanpur):  In
 U.P.  there  is  no  sugar.

 Shri  A,  M.  Thomas:  1  have  _  not
 been  able  to  get  complaints  from  the
 south  and  also  from  the  north.  In  the
 city  of  Delhi,  we  are  giving  a  larger
 quantity  than  what  is  required,  for
 consumption.  That  is  because  of  other
 extraneous  circumstances.  In  fact,
 the  situation  in  Delhi,  after  Divali,  is
 also  improving.  The  imposition  of
 contro}  was  a  painful  necessity  and
 now  the  remedy  lies  in  increased  pro-
 duction  so  that  the  evil  effects  can
 be  mitigated  for  the  time  being  and
 in  consonance  with  long-term  objec-
 tives,  the  targets  may  also  be  reach-
 ed,

 I  just  want  to  make  a  mention  of
 the  prospects  even  with  regard  to
 sugar.  The  hon.  Members’  would
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 certainly  be  anxious  to  know  how  far
 our  measures  for  jncreased  production
 have  succeedeq  and  whether’  the
 trends  of  production  are  satisfactory.
 Coming  to  production  of  sugar  during
 1963-64,  it  may  be  stated  that  out  of
 187  factories  which  worked  in  1962-
 63,  130  have  already  commenced  pro-
 duction  according  to  information  re-
 ceived  up  to  30th  November,  1963.
 The  corresponding  figure  for  1962-63
 is  103  factories.  This  is  a  very  cn-
 couraging  trend.  The  total  number
 of  factories  working  is  189  as  compar-
 ed  to  187  last  year.  Another  five  fac-
 tories,  one  in  Punjab,  one  in  Maha-
 rashtra,  one  in  Madras,  one  in  Orissa
 and  one  in  Kerala,  are  expected  to
 go  into  production  sometime  during
 this  season.  During  the  current  year,
 production  upto  the  22nd  November—
 this  is  the  latest  figure  which  we
 could  get;  we  get  it  every  week  and
 at  the  close  of  the  week  we  will  per-
 haps  get  the  latest—totalled  1.55  lakh
 tonnes.  But  the  production  during
 the  corresponding  period  of  last  year
 was  only  98,000  tonnes.  So,  we  have
 now  got  8  lead  of  about  57,000  tonnes
 at  the  moment.  This  lead  is  quite  en-
 couraging  because  Many  factories  had
 started  earlier  last  year  because  they
 were  afraid  of  not  getting  cnough
 supplies—it  was  not  because  of  any
 incentives  that  they  started  earlier,
 because  the  incentives  were  absent
 last  year,  but  because  of  the  fact  that
 they  knew  that  the  availability  of
 cane  was  limited,  and  so,  they  had
 starteq  earlier—but  that  trenq  of  pro-
 duction  was  not  kept  up  in  the  sub-
 sequent  stages.  In  spite  of  that,  wth
 the  production  of  last  year,  we  have
 now  got  a  lead  of  57,000  tonnes,  and
 if  this  lead  is  kept  up,  it  would  be
 possible  for  us  perhaps  to  strike  the
 33  lakhs  tonnes  target.  The  House
 wil]  recollect  what  my  senior  co'lea-
 gue  had  stated  during  the  course  of
 the  debate  last  time  in  this  House,
 that  even  if  we  were  in  a  pos'tion  to
 reach  only  30  lakhs  tonnes,  having  re-
 garg  to  our  internal  requirements  and
 our  commitments  for  export,  that
 would  take  care  of  the  situation.
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 13  hrs,

 There  is  one  fact  that  I  would
 like  to  refer  to,  before  I  conclude  my
 speech.  The  other  facts  have  been
 detailed  in  the  statement  itself,  and  it
 would  be  a  repetition  if  I  just  refer
 to  those  facts  again,  but  there  is  one
 fact  which  I  have  to  mention,  Dur-
 ing  the  current  year,  a  factor  which
 is  not  to  be  taken  into  account  in  de-
 termining  the  minimum  _price,——
 there  are  four  or  five  things  to  be
 taken  into  consideration  to  determine
 the  minimum  price,  which  have  also
 been  catalogued  in  the  statement  that
 I  have  placed  before  the  Hoadse—but
 which  is  nevertheless  a  decisive  factor
 that  has  to  be  borne  in  mind  in  de-
 termining  the  price  that  8  factory  has
 to  pay  for  cane,  is  the  high  price  of
 gur  and  khandsari.  In  fact,  it  has
 been  computed  that  the  gur  and
 khandsari  manufacturer  can  pay  a
 price  of  more  than  Rs.  2  per  maund,
 if  the  prices  of  gur  and’  khandsari
 range  between  or  about  Rs,  22  to  Rs.  25
 per  maund.  So,  if  the  gur  prices  and
 khandsarj  prices  that  prevai]  are
 round  about  Rs.  22  to  Rs.  25  per
 maund,  the  gur  and  khandsari  manu-
 facturers  would  be  in  a  position  to  pay
 at  the  rate  of  Rs.  2  per  maund  of
 cane.  That  aspect  has  to  be  borne
 in  mind  by  all  the  Members,  because,
 I  am  afraid  that  in  the  course  of  the
 debate,  a  view  may  perhaps  be  voic-
 ed  that  these  restrictions  on  the  ex-
 port  of  gur  and  khandsarj  ete.,  are
 unwarranted  ang  that  they  may  be
 lifted,  Until  about  the  end  of  October,
 the  prices  of  gur  and  khandsari  were
 double  this  amount.  That  means  that
 for  getting  a  maund  of  sugarcane,  they
 would  have  to  pay  Rs.  3.50  to  Rs.  4.  If
 Rs.  3.50  or  Rs.  4  is  to  be  given  by  the
 factory  also,  the  House  can  just  rea-
 lise  what  the  position  will  be,  and
 what  the  level  of  price  would  be;  if
 the  House  is  prepared  to  pay  Rs.  80
 to  Rs.  85  per  maung  of  sugar,  then  I
 have  nothing  to  say,  but  I  do  not
 know  whether  the  House  would  be
 prepared  to  pay  that  price  at  all.

 Shri  Tyagi  (Dehra  Dun):
 know  the  justification  of

 May  I
 Govern-
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 ment  for  fixing  different  prices  in
 UP?  While  some  factories  are  pay-
 ing  Rs.  2  per  maund  of  sugarcane,
 others  are  paying  less  than  Rs,  2,  A
 demand  has  been  put  forward  that
 the  price  should  be  uniform  but  Gov-
 ernment  are  not  paying  heed  to  that
 demand,

 Shri  A,  M.  Thomas:  As  usual,  Shri
 Tyagi  is  anticipating  what  I  am  go
 ing  to  say.  In  fact,  that  aspect  has
 been  mentioned  by  me  in  the  state-
 ment  itself  as  to  how  this  disparity
 has  come,  and  the  justification  for
 this  disparity  has  been  indicated  in
 the  statement  itself,

 I  am  just  now  referring  to  the  pro-
 biem  of  gur.  Until  about  the  end  of
 October,  the  prices  of  gur  and  khand-
 sari  were  double  this  amount.  It  was
 in  these  circumstances  that  we  had
 decided  upon  regulation  of  inter-State
 movement  of  gur  and  khandsari,  We
 had  also  decided  that  factories  in
 areas  where  there  was  keen  competi-
 tion  with  gur  should  be  enabled  to  pay
 Rs,  2  per  maund  where  the  price  on
 recovery  basis  was  below  Rs.  2.  We
 haq  also  decided  that  a  genera]  in-
 crease  of  12  nP  per  maund  should  be
 made  tn  the  recovery  formula.  These
 were  the  decisions  that  we  had
 taken,  and  they  have  also  been  an-
 nounced  through  a  press-note.

 Shri  P.  R.  Patel  (Patan):  Will  the
 hon.  Minister  please  tell  us  the
 price  at  which  gur  is  being  sold  in
 the  consuming  centres?

 Shri  A.  M,  Thomas:  I  am  just  com-
 ing  to  the  consuming  areas.

 As  a  result  of  these  measures,  the
 availability  of  cane  supply  has  been
 secured  in  West  U.P.  where  there  is
 always  room  for  expansion  of  sugar
 production  to  a  larger  extent  than
 elsewhere.  In  other  States,  the  rela-
 tive  position  of  the  sugar  industry  to
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 compete  with  gur  manufacturers  for
 supply  of  cane  has  also  been  streng-
 thened.  Khandsari  prices  have  also
 shown  a  tendency  to  decline.  It  is
 expected  that  as  the  production  of
 khandsari  gets  into  ful  swing,  the
 Prices  would  fall  further,  particularly
 since  inter-State  movement  will  be
 permitted  oniy  under  restrictions.  It
 is  only  because  of  these  regulations
 and  the  increase  in  prices  that  we
 can  achieve  increased  production  of
 sugar,  the  target  being  33  lakhs
 tonnes,

 My  hon.  frieng  Shri  P,  R.  Pate]  re-
 ferreq  to  the  question  of  gur  prices
 in  the  consuming  areas.  As  I  have
 indicated,  the  regulations  on  the
 movement  of  gur  and  khandsari  were
 absolutely  necessary,  because  it  was
 only  when  that  ban  was  imposed  or
 when  the  restrictions  00  movement  of
 gur  and  khandsarj  were  imposed  that
 the  prices  came  down  to  the  satisfac-
 tory  leve]  of  about  Rs.  22  to  Rs.  25  per
 maund.  If  the  -ugarcane  grower  can
 get  Rs.  2  per  maund,  I  think  that
 judged  ‘by  any  \standard  that  is  a
 very  fair  figure  which  he  gets,  and
 he  can  get  it  either  by  giving  it  to
 the  jaggery  manufacturer  or  to  the
 khandsari  producer  or  to  the  factory—
 owner,  so  that  it  will  be  seen  that  the
 case  of  the  canegrower  has  been  taken

 ‘care  Of  completely,

 Even  with  regard  to  the  restric-
 tions,  I  would  mention  that  even
 after  the  promulgation  of  Rule  125B
 of  the  Defence  of  India  Rules  con-
 taining  regulations  about  the  supply
 of  cane  to  power-crushers  and  also
 to  factories,  they  did  not  have  any
 material  impact  on  the  gur  prices;
 for,  we  had  left  it  to  the  State  Gov-
 ernments  to  enforce  these  rules,  and
 either  because  of  Jack  of  adequate  en-
 forcement  or  because  of  indifference,
 they  also  did  not  have  any  material
 impact  on  the  gur  prices.  It  was  only
 after  the  imposition  of  these  restric-
 tions  on  gur  movement  and  the  fixa-
 tion  of  price  of  sugarcane  that  subs-
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 tantial  supplies  of  sugarcane  were  as-
 sured  to  the  factories,

 My  hon.  frieng  had  raised  the  ques-
 tion  of  gur  prices  in  the  consuming
 areas.  When  such  restrictions  are  im-
 posed,  they  are  bound  to  create  some
 difficulties  in  the  consuming  areas.

 Shri  ए.  R,  Patel:  We  are  paying
 about  three  hundred  per  cent  more.
 Does  it  not  show  that  there  is  ineffi-
 ‘ciency?

 Shri  A.  M.  Thomas:  In  the  import-
 ing  areas,  there  is  bound  to  be  some
 difficuity.  But  I  may  say  that  sat  s-
 factory  arrangements  have  been  evol-
 ved.  The  only  thing  is  that  they
 have  to  be  implemented  proper-
 ly,  ang  it  is  the  Staite  Governments
 which  have  to  implement  them.

 I  might  point  out  that  we  have  also
 taken  into  consideration  the  require-
 ments  of  the  importing  States  for
 gur,  especially  of  the  State  of  Guja-
 rat  wherein  ४  great  deal  of  gur  is
 being  consumed. 25  the  House  knows,
 we  have  allocated  quotas  for  the  var-
 ious  States  after  the  imposition  of
 this  ban.  And  I  can  give  the  figures
 about  movement  by  rail  as  wel]  as
 by  water.  It  was  only  at  the  begin-
 ning  of  November  that  this  ban  was
 introduced;  that  is,  on  the  30th  of
 October,  it  was  introduced,  so  that
 the  figures  about  the  quota  for  the
 month  of  November  can  be  given
 now.  Going  by  the  figures  for  the
 last  two  years,  namely  1961  and  1962,
 it  is  foung  that  in  November,  1961,
 the  quantity  moved  by  rail  and
 through  water  came  to  21,421  tonnes;
 in  November,  1962,  the  quantity  was
 19,888  tonnes,  so  that,  it  comes  to  an
 average  of  roughly  20,000  tonnes,

 Shri  Man  Sinh  ?  Patel  (Mehsana):
 By  road,  it  is  twice  that  quantity.

 Shri  A,  M.  Thomas:  The  quantity
 moved  by  rai]  and  by  river  came  to
 only  20,000  tonnes.  But,  we  have
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 actually  allocated  a  quota  of  30,000
 tonnes  for  the  month  of  November.
 In  fact,  we  took  into  account  the
 movement  by  road  also  and  gave
 30,000  tonnes.  Now,  what  about  the
 position  in  December?  The  quantity
 which  moved  in  inter-State  trade  in
 December,  1961  and  1962  totalled
 18,673  and  19,512  tonnes  respectively.
 giving  an  average  of  about  19,092
 tonnes.  But  it  may  be  borne  in  mind
 that  we  have  allocated  a  quota  for
 December  of  the  order  of  about  35,800
 tonnes.  Even  if  the  entire  road  move-
 ment  is  taken  into  account,  I  do  not
 think  there  will  be  any  difficulty,  So,
 it  will  be  found  that  the  entire  re-
 quirements  of  the  deficit  States  have
 also  been  taken  into  consideration,
 and  we  hope  that  this  mechanism  will
 be  very  judiciously  used:  We  should
 also  take  into  account  the  movements
 that  have  been  taking  place  in  the
 corresponding  months  of  the  previous
 years.  It  is  a  well  known  fact  that
 gur  movements  are  very  high  begin-
 ning  from  January  and  February,  and
 they  reach  the  peak  in  March.  Those
 quantities  also  we  wil]  certainly  bear
 in  mind  in  making  adequate  allow-
 ance.  This  mechanism  will  be  very
 judiciously  used.  We  want  60  see
 that  some  sort  of  parity  is  established
 in  the  producing  States  between  the
 price  that  the  cane  grower  gets  from
 the  gur  manufacturer  and  the  price
 that  the  factories  can  pay  him.  Con-
 sistent  with  that,  we  would  be  only
 too  happy  to  give  additiona]  quotas
 for  the  requirements  of  deficit  States.
 In  fact,  the  case  of  Gujarat  has  again
 been  brought  to  my  notice  yesterday
 by  the  Civil  Supplies  Minister.  They
 are  pressing  for  additional  quotas.  This
 time  we  have  given  7,000  tonnes  quota
 for  December.  According  to  move-
 ment,  it  is  higher.  But  even  then,
 We  are  examining  to  find  out  whether
 it  woulg  be  possible  to  give  an  addi-
 tional  quantity  to  Gujarat  from  U.P.

 So  this  is  the  position  with  regard
 to  gur,  because  there  has  been  a  lit-
 tle  irksomeness  because  of  this  cont-
 rol,  but  1  has  been  unavoidable.
 1589  (Ai)  LSD—5.
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 I  have  taken  sufficient  time.  I  do

 not  think  I  should  trouble  the  House
 more  by  mentioning  any  other  points at  this  stage.  I  move.

 Mr,  Speaker:  Motion  moved.
 “That  the  Food  Situation  in  the

 country  with  particular  reference
 to  rice  and  sugar  be  taken  into
 consideration”.

 There  are  certain  substitute  motions
 also.

 Shri  Inder  J.  Malhotra  (Jammu  and
 Kashmir):  I  beg  to  move:

 That  for  the  origina)  motion,  the
 following  be  substituted,  namely: —

 “This  House,  having  considered
 the  Food  Situation  in  the  country
 with  particular  reference  to  rice
 and  sugar  recommends  that  an
 Agricultural  Commission  be  ap
 pointed  to  look  into  the  causes,  of
 slow  progress  in  the  agricultural
 sector.”

 Shri  5.  M,  Banerjee:  I  beg  to  move:

 That  for  the  original  motion,  the
 following  be  substituted,  namely:—

 “This  House,  having  considered
 the  Food  Situation  in  the  coun-
 try  with  particular  reference  to
 rice  and  sugar,  recommends  to
 Government—

 (a)  to  appoint  a  price  stabilisa
 tion  committee,

 (b)  to  have  complete  govern-
 mental  contro]  on  production,
 price  and  _  distribution  of
 sugar,

 (c)  to  have  State  Trading  in
 foodgrains,

 (d)  to  assure  minimum  price  to
 the  farmers  of  all  foodgrain
 articles,  and

 (e)  to  fix  Rs.  2.00  as  minimum
 price  of  sugar-cane  for  U.P.
 and  Bihar.”
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 Shrimati  Renuka  Ray
 had  sent  in  a  motion,

 (Malda):  I

 Mr.  Speaker:  Too  late.

 The  original  motion  together  with
 the  substitute  motions  are  before  the
 House.

 Shrimati  Renu  Chakravartty:  Mr,
 Speaker,  we  have  tried  to  follow  with
 attention  the  very  long  statement  of
 the  Minister  of  State  in  the  Ministry
 of  Food  and  Agriculture,  and  I  must
 Say  that  We  have  not  seen  any  hope
 in  it.  It  has  just  been  a  pat  on  the
 back  of  the  Government,  specially
 ef  the  Food  Ministry.  The  only  one
 new  point  which  he  has  tried  to  place
 before  us,  and  which  is  even  more
 fantastic,  is  that  the  price  rise  takes
 place  from  March  because  the  budget
 Proposals  come  at  the  eng  of  Feb-
 ruary.

 Now,  when  he  gives  us_  statistics,
 however,  he  gives  them  for  the  period
 of  the  harvest,  that  is,  from  November
 to  March  which  automatically,  from
 time  immemorial  in  our  country,  and
 I  presume  in  every  other  country,  but
 more  so  in  our  country,  is  a  period
 when  prices  have—however  badly  or
 incompletely  statistics  are  kept—  re-
 corded  a  decline.  Not  only  in  his
 case,  but  I  have  noticed  that  even
 previous  Ministers,  fling  statistics  at
 us  which  are  manipulated  in  such  a
 way  that  we  are  always  told  that
 prices  are  declining.  The  figures  are
 given  from  November  to  March.  But
 never  were  we  told  why  it  is  that
 between  March  and  November,  prices
 go  up  substantially.  Nor  has  he  ex-
 plaineg  to  us  why  it  is  that  even  in
 years  when  we  are  supposed  to  have
 a  record  production,  the  index  of
 pirce—I  am  specially  going  to  take
 the  case  of  rice  because  that  has  been
 not  only  a  problem  for  us  but  a
 chronic  problem  right  throughout—
 has  remaineg  high.  The  all-India  in-
 dex  for  rice,  for  example,  in  1962  re-
 mained  higher  than  in  1961,  and  yet
 1960-61  was  supposed  to  be  a  year  of
 record  production!  In  February  1963,
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 the  index  was  108  in  comparison  to
 102  in  the  same  period  in  1962.
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 So  we  find  that  whether  it  is  a
 year  of  record  production,  as  it  was
 in  1960-61,  or  it  was  a  year  of  bad
 Production,  as  far  as  prices  are  con-
 cerned,  the  index  as  well  as  the  abso-
 lute  prices  show  a  constant  rise.  No-
 where  has  Government  tried  to  ex-
 plain  to  us  why  this  is  50.  Sometimes
 we  are  told,  ‘There  is  a  shortage;
 what  can  we  do?’  In  our  country,
 which  is  an  under-developed  country,
 we  wil]  have  shortages.  But  we  have
 got  to  plan,  and  the  hon.  Minister
 himself,  when  he  went  to  Bengal,  I  re-
 member,  said  that  the  kingpin  of  all
 planning,  is  the  contro]  of  prices.  It
 is  because  we  have  shortages  that  we
 demand  from  Government,  a  Govern-
 ment  which  is  supposed  to  feed  its
 people,  that  it  must  put  before  the
 country  a  policy  by  which  in  a  period
 of  shortage,  equitable  distribution
 takes  place  and  there  is  no  undue
 price  rise,  We  have  received  no  light
 as  to  what  has  happened  about  this.

 When  we  had  originally  tableg  an
 adjournment  motion  in  this  House  for
 a  discussion  on  Food,  the  reason  for  it
 is  this,  that  we  believe  that  the  Gov-
 ernment  has  been  consistently  and  de-
 liberately  following  a  policy  whereby
 it  is  not  the  peasant  who  is  getting  the
 benefit  of  the  price  rise,  but  it  is  real-
 ly  the  traders  and  the  hoarders,  and
 the  Government  armed  with  full
 emergency  powers  even  today—which
 they  are  using  fully  to  put  in  jail  under
 the  DIR  political  opponents—do  not
 use  them  in  order  to  check  hoarders
 ang  profiteers.  !

 What  is  happening  in  West  Ben-
 gal?  It  is  a  chronic  problem  there,  I
 want  this  House  to  take  note  of  it
 that  every  year,  whether  it  is  a  year
 of  record  production  or  whether  it  is
 not,  we  find  from  March  to  November
 that  the  people  of  Bengal  pass  through
 a  state  of  agony.  Prices  continuously
 tise.  Sometimes,  as  this  year,  things
 have  gone  to  such  a  position  that  in
 October  we  reached  a  situation  when
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 prices  went  up  to  Rs.  50—55  and
 there  was  no  rice  in  the  market.  And
 the  fantastic  position  was  that  our
 Chief  Minister  was  saying,  ‘there  are
 no  hoarders  amongst  traders,  it  is
 with  the  producers’.  Who  are  these
 producers?  Are  they  the  75  per  cent
 of  our  peasantry  who  are  really
 smal]  peasants  or  are  they  the  1  to  3  per
 cent  of  the  villagers  who  are  very
 rich  peasants  with  large  quantities  at
 their  disposal?  What  prevented  our
 Chief  Minister,  the  State  of  West
 Bengal  and  the  Central  Government
 from  utilising  the  ful]  powers  given
 to  them  under  the  DIR  to  go  and  get
 them  to  disgorge?  On  the  other  hand,
 on  the  10th  October  1963  when  hun-
 reds  of  thousands  of  people  were
 standing  in  queues,  all  of  them  were
 turned  away  saying  ‘no  rice  in  the  fair
 price  shops;  no  rice  is  available  in
 the  market’—no  rice  was  available
 even  at  Rs.  50—55—even  then  the
 Chief  Minister  was  saying  that  there
 was  no  hoarding  amongst  traders.  On
 the  14th  October,  people  took  action.
 Popular  action  came  and  about  200
 maunds  in  Dum  Dum,  a_  suburb  of
 Calcutta.  were  forced  by  the  public  to
 be  disgorged  at  Rs.  35.  From  Rs.  53,
 it  was  brought  down  to  Rs,  35,  and  it
 was  distributed  by  the  people.  That
 was  what  they  called  the  ‘Dum-Dum’
 way.  It  was  a  tremendous  movement.

 On  the  19th  October,  a  “gentleman’s
 agreement”  was  entered  into  by  the
 Chief  Minister  with  the  traders  whcre-
 by  instead  of  reducing  the  price  fur-
 ther,  he  stabilised  it  at  Rs.  35,  about
 which  the  Statesman  very  nicely
 Pointeg  out  and  said  that  three  hours
 before  the  announcement  came,  “rice
 was  being  sold  at  the  same  price;  the
 people  formed  long  orderly  queues
 before  grocers’  shops  in  different  parts
 of  the  city.  The  sale  which  was  evi-
 dently  the  result  of  people’s  pressure
 on  traders  continueq  throughout  the
 day.”

 This  is  the  position.  The  price
 came  down  by  the  people’s  pressure.
 We  want  this  House  to  understand
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 and  let  the  Government  reply  to  us
 Why  it  is  that  they  constantiy  tell  us
 that  the  trade  is  behaving,  there  is
 no  hoarding  by  the  trade.  When
 prices  ruled  at  Rs.  55,  people  took  it
 into  their  hands  to  line  up  in  front
 of  the  big  wholesalers  and  _  traders
 and  they  got  the  rice  out.  Then  Gov-
 ernment  immediately  comes  down  and
 says  ‘law  and  order’  will  vanish;
 therefore,  we  come  to  a  gentleman’s
 agreement.  We  will  stabilise  the  price
 at  Rs.  35’—instead  of  bringing  it  down
 further.

 Not  only  that.  I  would  like  the
 hon.  Minister  to  tell  us  what  his  Sec-
 retary  told  him  when  he’  went  to
 Bengal  in  September  when  the  prices
 were  rising.  ‘What  was  the  situation
 there?  Actually,  the  situation  was
 that  prices  had  gone  out  of  bounds
 and  people  had  taken  action.  After
 that  also,  they  have  not  put  an  actual
 ceiling  on  the  price  between  the  re-
 tailer  ang  the  wholesalers.

 What  does  the  wholesaler  de  to  the
 retailer.  He  kills  everybody,  he  kills
 the  consumer,  he  kills  the  retailer;
 and  the  peasant,  of  course,  is  the  first
 to  be  killed.  The  retailer  buys  from
 the  wholesaler  at  a  higher  price  and
 signs  thereon  to  the  effect  that  he
 has  got  it  at  a  lower  price!  This  is
 the  position.  What  was  stated  yester-
 day  in  our  papers?  The  Chief  Minis-
 ter  of  West  Bengal  said  that  on  Decem-
 ber  the  prices  were  gping  to  come
 down.  What  a  wonderful  thing  he  has
 done!  Already  the  harvest  is  coming
 in.  It  is  a  good  harvest.  In  fact,  we
 have  been  told  it  is  a  record  one,  and
 a  good  bit  of  it  is  already  in  the
 market.  The  Chief  Minister  now  says
 with  bravado  the  rice  is  going  to  be
 sold  at  0.75  per  kilo,  which  means
 Rs.  30  a  maund,  and  that  is  the  gentle-
 man’s  agreement.  He  _  says:  Look,
 what  a  wonderful  thing  I  have  done!
 From  Rs.  25  I  have  brought  it  down
 to  Rs,  30

 Yesterday’s  Amrita  Bazaar  Patrika
 says  that  retailers  say  that  they  can-
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 not  give  it  at  0:75  because  there  is
 no  price  control  between  wholesaler
 and  retailer,  and  that  the  wholesaler
 is  demanding  more  and  asking  them
 to  sign  for  less.  So,  nobody  knows
 whether  the  price  is  going  to  be  held
 at  Rs.  30  or  not.

 So,  I  say  the  poor  people  are  squeez-
 ed  out  at  every  stage.  This  House
 has  often  been  treated  to  the  elo-
 quence  of  the  former  Food  Minister,
 Shri  Patil  that  his  policy  is  farmer-
 oriented.  Actually,  it  is  the  peasant
 and  the  consumer  that  has  been  al-
 ways  Josing  and  it  is  the  trade  that
 actually  gets  the  profit,  Have  we
 ever  been  given  the  _  statistics.  has
 there  been  any  idea  given  to  this
 House  as  to  the  amount  of  profiteering
 that  takes  place  in  rice  between  March
 and  October?  Actually,  there  has
 been  a  great  divergence  about  West
 Bengal’s  deficit  this  year.  Our  Chief
 Minister  told  us  during  the  Budget
 Session  in  February  that  it  was  9  lakh
 tons.  Then  about  May  he  said  it  was
 17  lakh  tons,  Now,  in  October,  when
 things  went  completely  out  of  hand,
 he  said  it  was  22  lakh  tons.  Actual-
 ly,  the  figures  for  rice  deficit  for

 the  whole  of  India  is  only  20  or  22
 lakh  tons,  and  our  Chief  Minister  says
 that  in  West  Bengal  itself  it  is  22
 lakh  tons.  This  is  only  to  cover  up
 the  fact  that  the  entire  machinery
 of  distribution  is  rotten,  as  well  as  the
 fact  that  the  entire  policy  he  has
 followed  is  that  of  shielding  the
 hoarder.

 Who  gets  the  money?  In  a  State
 like  West  Bengal,  the  figure  of  rice
 production  this  year  has  been  40  lakh
 tons  at  least.  According  to  an  estimate
 given  by  Shri  A.  M.  Thomas  himself
 in  this  House,  at  least  a  quarter  or
 a  third  of  that  becomes  marketable
 surplus.  So,  at  least  ten  lakh  tons
 must  have  come  out  in  the  open
 market.  On  an  average  it  was  bought
 round  about  Rs.  21  or  Rs.  22,  and
 with  a  fair  return,  it  should  have  been
 sold  at  Rs.  24  or  Rs.  25,  but  actually
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 they  were  sold  in  July  between  Rs.  32
 and  Rs.  36.

 The  hon.  Minister  just  now  said  that
 prices  were  steady  round  about  July
 and  August.  May  I  point  out  a  speech
 that  he  himself  made,  which  probably
 he  has  forgotten?  He  said:

 “The  prices  of  cereals  have
 risen  by  3°4  per  cent  during  the
 last  three  weeks.”

 This  was  quoted  by  me  in  this  House
 on  22nd  August.

 “The  price  of  rice  was  14  per
 cent  higher  than  it  was  last  year.
 In  the  last  six  weeks  the  price  of
 rice  has  gone  up  by  8  per  cent  as
 against  2  per  cent  during’  the
 whole  of  last  vear.”

 cr)  am  quoting.

 Shri  A.  M.  Thomas:  It  is  from  the
 parliamentary  debates?

 Shrimati  Renu  Chakravartty:  It  is
 from  the  parliamentary  debates.  This
 statement  was  made  by  you,  and  it
 Was  repeated  by  me  on  the  22nd
 August  in  this  House,  and  you  never
 contradicted  it,

 He  says  that  the  prices  were  steady
 between  July  and  August.  It  is  amaz-
 ing  that  we  hear  in  this  House  that
 prices  are  steady  or  going  down,  but
 in  the  market  we  find  that  it  is  Rs.  38.
 July  and  August  is  the  period  when
 the  aus  crop  comes  in.  Possibly  the
 House  does  not  know  it.  Even  _  80
 the  trader  has  cornered  to  such  an
 extent  that  there  was  no  change  in
 the  market  as  a  result  of  the  crop
 coming  into  the  market.  That  the
 Chief  Minister  admitted  in  October,
 and  I  think  a  little  later  Shri  Thomas
 also  informed  the  House  that  this
 was  the  situation.  Therefore,  corner-
 ing  thas  reached  such  a  stage  that
 it  is  impossible  to  control  prices  even
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 at  harvest  time  unless  Government
 really  decides  that  they  are  not  going
 to  protect  the  hoarder  and  the  pro-
 fiteer,  and  that  they  will  take  to
 open  market  purchases.  By  such
 means  a  certain  amount  of  the  mar-
 ketable  surplus  will  come  into  Gov-
 ernment  hands.  In  a  State  like  Ben-
 gal  we  find  that  while  rice  ought  to
 have  been  sold  at  Rs.  24  or  Rs.  25  it
 has  been  sold  at  Rs,  36  to  Rs.  40  and
 even  Rs.  55.  On  an  average  they  have
 made  Rs.  15  per  maund  as  profit.  From
 this  we  can  calculate  the  amount  they
 have  made.  It  must  be  anywhere
 between  Re.  1  and  Rs.  3  crores.  Shri-
 mati  Renuka  Ray  is  getting  very  up-
 set.  Let  me  have  my  say.  She  can
 certainly  reply  later  on,  but  this  is
 the  position.  The  case  will  be  rep-
 lied  to.  I  know  you  will  give  us  sta-
 tistics,  but  they  will  not  fill  our  sto-
 machs.  That  is  what  is  happening
 every  year.

 The  West  Benga]  Government  blame
 the  Centre,  they  say  the  Centre  has
 not  lived  up  to  its  commitments.  In
 March  it  was  stated  by  Shri  Thomas
 that  1:5  lakh  tons  was  to  be  given  to
 West  Bengal,  at  a  time  when  the
 Chief  Minister  said  that  there  was  a
 shortfall  of  9  lakh  tons.  The  Centre
 at  least  has  fulfilled  that  commitment.
 They  have  given  1  lakh  ‘tons.
 After  that,  I  think  they  have  given
 a  further  20,000  tons.  But  even  that
 gets  into  black  market  channels.

 So,  firstly,  the  entire  policy  of
 Government  has  to  be  changed  both
 at  the  Centre  and  in  the  States.  Se-
 condly,  the  entire  machinery  of  Gov-
 ernment  has  become  corrupt.  The
 Supply  Department,  the  Food  De-
 partment,  the  entire  chain  of  fair  price
 distribution  shops,  all  this  has  to  be
 checked.  Otherwise,  1  tell  you  the
 People  will  really  take  things  into
 their  own  hands  and  show  that  prices
 éan  be  brought  down,
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 Shri  Tyagi:  Do  you  think
 also  smuggling  to  Pakistan?

 there  is

 Shrimati  Renu  Chakravartty:  There
 may  be  a  little  along  the  border,  I
 do  not  say  no,  but  the  real  thing  is
 that  it  is  not  so  much  smuggling  into
 Pakistan,  but  the  fact  that  we  our-
 selves  have  done  nothing  to  check  this
 situation.  If  there  was  smuggling,
 how  did  prices  come  down  when
 people  took  action  to  bring  it  down?
 Out  of  fear  they  brought  it  down,  it
 was  brought  down,

 An  Hon.  Member:  It  was  called  a
 riot.

 Shrimati  Renu  Chakravartty:  It  was
 called  a  riot,  but  there  was  not  a
 single  case  of  yioting.

 Shri  Nambiar  (Tiruchirapalli):
 Public  sanction.

 Shri  Tyagi:  Congressmen  must  have
 done  that,

 Shrimati  Renu  Chakravartty:  Every-
 body,  Congressmen,  Communists,  all
 eat  rice.

 We,  Bengalis,  are  being  blamed.
 Earlier  also,  1  found  that  a  feeling
 Was  sought  to  be  created  that  Benga-
 lis  suffer  because  they  only  want  to
 eat  rice.  Shri  Thomas  also  said  that.
 Bengalis  should  eat  more  wheat.  1
 say  Kerala  should  also  eat  more  wheat.
 We,  Bengalis,  are  eating  more  wheat.

 Shri  A.  M.  Thomas:  But  it  is  less
 troublesome.

 Shrimati  Renu  Chakravartty:  In
 Bengal  the  offtake  of  wheat  has  gone
 up  steadily.  Last  year  it  wag  6  lakh
 tons,  and  this  year  it  is  10  lakh  tons
 of  wheat.  It  will  go  up  more.  But  if
 the  Ministry  or  Government  or  any
 body  says  that  Bengalis  have  to  give

 up  eating  rice  entirely,....
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 Shri  A,  M.  Thomas:  Nobody  says.

 Shrimati  Renu  Chakravartty:  ....it
 will  not  be  done,  it  cannot  be  done.
 It  will  be  as  foolish  as  the  one  re-
 commendation  of  the  Asoka  Mehta
 Committee  Report  with  which  I  could
 not  agree,  namely  that  Ballia  is  very
 much  populated;  therefore  all  the
 people  should  migrate  from  there,  and
 then  the  food  crisis  will  be  solved!
 This  kind  of  thing  can  never  be  done,
 and  therefore,  I  say  that  such  pro-
 posals  are  just  to  sidetrack  the  issue,
 and  they  try  to  hoodwink  the  public
 and  cover  up  the  real  issues.

 With  regard  to  this  year’s  prospects,
 We  have  had  a  good  rice  crop,  I  ad-
 mit  it.  Even  in  1960-61  it  was  good,
 but  what  happened?  Did  prices  stop
 rising?  They  may  have  declined
 during  the  period  he  has  mentioned
 to  us,  but  the  index  has  remained
 high,  and  the  price  995  gone  up.
 You  have  seen  what  happened  after
 1960-61,  the  year  of  record  harvest
 in  1961-62  and  1962-63.  Again,  the
 same  thing  is  going  to  happen  in  the
 coming  year.

 What  is  your  proposal  for  the  State
 ef  Bengal,  we  would  like  to  know.
 Is  Government  going  to  enter  the  free
 market  to  purchase  rice?  Maybe
 procurement  of  the  type  that  takes
 place  in  surplus  States  will  not  be
 possible  in  Bengal,  but  what  is  your
 proposal  to  prevent  the  trade  corner-
 ing  all  the  surplus  that  is  coming  into
 the  market  The  poor  peasant  will
 not  stop  selling  in  the  market.  He
 really  gets  very  little  at  harvest  time
 when  he  goes  to  the  market.  He  has
 no  holding  capacity.  My  hon.  friend
 is  shaking  his  head,  but  we  are  also
 moving  in  the  rural]  areas.  We  have
 seen  how  statistics  are  thrown  at  us.
 Do  not  quote  us  figures  of  1947.  In
 1947  the  peasant  used  to  get  so  much
 and  now  he  is  getting  so  much  more
 and  therefore,  the  peasant  has  be-
 come  very  rich.  The  hon.  Minister
 must  tell  this  House  which  proposals
 of  the  Asoka  Mehta  .Committce
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 he  is  prepared  to  accept.  He
 has  read  out  only  some  portions  of
 that  report,  those  which  can’  be
 called  the  trunk  and  not  the  head.
 It  has  recommended  a  price  stabilisa-
 tion  board  which  is  a  policy-making
 body.  The  Board  should  examine
 not  only  the  food  prices  as  such  but
 also  the  prices  of  all  related  consu-
 mer  and  producer  goods,  that  is  their
 concept.  Unless  the  entire  question
 is  taken  up  there  will  be  no  stabili-
 sation  of  prices  or  production.  Many
 friends  from  West  Bengal  will  say
 that  one  reason  for  the  shortfall  is
 that  people  are  deflecting  some  acreage
 for  jute  production,  because  of  its
 better  yield.  If  the  price  stabilisa-
 tion  board  had  been’  brought  into
 being,  there  would  have  been  a
 a  logical  approach  to  this  question.
 The  whole  idea  was  to  implement  the
 price  policy.  In  that  committee  or
 board  there  should  be  representatives
 of  agriculture,  trade,  industry,
 workers,  consumers,  banks  economists
 and  leading  political  parties.  They
 also  said  that  it  should  meet  as  often
 as  necessary  but  at  least  twice  a  year.
 Has  that  Board  been  brought  into
 existence?  What  about  the  price  in-
 telligence  division?  Sometimes  we
 are  baffled  by  the  statistics.  It  is
 amazing  that  figures  are  placed  before
 us  to  prove  the  points  which  the
 Minister  wishes  to  make.  They  quote
 1947  figures  ang  say  that  production
 has  increased.  If  there  has  been  a
 shortfall  in  rice,  they  will  say  that  in
 wheat  production  has  gone  up  by  so
 much  and  leave  out  rice.  What  is
 the  position  of  gram,  of  bajra?  Has
 the  price  gone  down  or  not?

 Shri  A.  M,  Thomas:  I  have  the
 figures.

 Shrimati  Renu  Chakravartty:  You
 gave  ug,  figures  for  jowar  and  wheat.
 I  noticed  it.  You  never  told  us  about
 pajra,  gram.  You  have  had  to  admit
 the  position  about  rice  because  every-
 thing  has  gone  out  of  control.  It  is
 something  which  has  got  to  be  en-
 trusted  to  an  organisation.  If  I  were
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 to  ask  for  the  amount  of  marketable
 surplus  that  comes  from  small  pea-
 santry  owning  1—20  bighas  of  land
 in  West  Bengal,  nobody  would  tell  me.
 What  is  the  marketable  surplus  that
 goes  into  the  hands  of  trade  and  how
 much  is  bought  by  the  consumer  and
 how  much  is  bought  by  Govern-
 ment?  All  these  things  are  not  at
 all  known.  The  traders  make  huge
 profits.  It  is  our  contention  that  the
 State  Government  has  consistently  sup-
 ported  traders.  Even  when  they  had
 emergency  powers,  they  did  not  use
 them  in  this  year  of  crisis  when  the
 people  of  West  Bengal  had  suffered
 tremendously.  It  is  the  State  Gov-
 ernment’s  machinery,  especially  the
 Chief  Minister  that  is  protecting  them
 and  that  is  why  we  wanted  to  bring
 a  vote  of  censure  on  the  Govern-
 ment.  In  the  rest  of  India  why  is
 it  that  prices  did  not  go  up  beyond
 Rs,  25?  Why  i,  it  that  prices  went
 up  to  55  in  West  Bengal.  The  Chief
 Minister  says  that  the  shortage  was
 to  the  tune  of  22  lakh  tons  while  Mr.
 Thomas  says,  3-4  lakh  tons.  Whom
 are  we  to  believe?  People  in  West
 Bengal  are  tired.  Our  best  granaries
 have  gone  over  to  Pakistan.  Today
 people  who  are  in  the  Treasury  Ben-
 ches  are  sitting  on  that  side  because
 of  the  sacrifice  of  Bengal.  We  are
 a  densely  populated  area.  If  this  kind
 of  policies  is  pursued  it  15  impossible
 for  the  people  to  bear  for  iong.  We
 are  at  a  breaking  point.  Mr.  Patil  is
 no  longer  here  but  we  have  heard
 his  pragmatic  approach  repeated  by
 Shri  Thomas  which  was  a  snield  to
 stop  all  controls  and  allow  the  hoarder
 and  profiteer  to  do  what  he  wanted.
 What  is  this  buffer  stock  which  has
 been  talkeq  about  for  the  last  one
 year?  If  you  read  Mr.  Patil’s
 speeches,  he  says:  I  am  bringing  into
 India  so  many  million  tons  of  wheat
 @nd  rice  from  America;  we  are  going
 to  get  more.  What  has  happened  to
 that?  In  spite  of  imports,  have  the
 prices  been  stabilised?  Do  not  tell  us
 that  it  is  because  of  developmental
 expenditure  or  inflation.  If  you  say
 that,  then  why  do  we  have  planning?
 Do  we  not  know  that  excise  duties
 will  come  in  budget  after
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 budget?  Have  we  not  told  you  that
 there  should  be  no  sales  tax  on  food-
 grains?  At  that  time  has  the  Food
 Minister  or  the  Deputy  Minister  voted
 against  the  tax?  We  are  told  today that  prices  go  up  because  of  the  new
 taxation  proposals  1u  Wehruary.  I  say that  Government  has  not  put  befure
 this  House  any  well-thought-out
 policy  or  does  not  even  think  of
 seriously  implementing  any  policy.
 We  have  heard  about  buffer  stock  and
 regulatory  controls  and  what  _  not.
 But  things  do  not  improve.  He  tells
 us  that  prices  should  have  gone  up
 even  more.  If  this  is  not  complacen-
 cy,  what  is  it?  In  July  last  in  our
 State  a  statement  was  made  to  the
 Press  that  there  was  so  much  ७४  sugar
 and  there  would  be  no  controls  be-
 cause  prices  would  not  be  _  affected.
 But  in  August  the  situation  became
 so  bad  that  we  had  to  introduce  con-
 trols.  Now,  we  are  told  that  we  have
 got  ration  cards  for  sugar  and  there-
 fore  there  is  such  8  big  offtake  of
 rice.  These  are  fantastic  statements.
 Even  now  you  can  get  sugar  only  in
 the  city  of  Calcutta;  go  to  Durgapur,
 Burdwan  or  any  other  district  head-
 quarter;  you  will  not  get  sugar.  In
 Delhi  we  could  not  get  sugar  yester-
 day.

 Shri  Nambiar:  Why,  today  I  could
 not  get  sugar.

 Shrimati  Renu  Chakravartty:  We
 are  told  that  we  get  too  much  sugar
 in  Delhi.  Can  there  be  once  more
 complacency?  The  hon,  Minister  has
 come  back  from  his  FAO  tour  and
 good-will  visits  and  उ  hope  9  will
 tell  as  what  the  Government  proposes
 for  the  good  of  India.  It  hag  been
 stateq  that  this  is  a  year  of  bumper
 crops.  West  Bengal  had  also  a  very
 good  crop.  I  want  to  now  how  far
 in  the  coming  years,  1963-64  and  1964-
 65,  the  prices  are  going  to  be  main-
 tained  with  reference  to  the  prices  in
 1961-62  and  not  to  the  abnormal  blaek
 market  price  of  the  15th  October  1963.
 How  are  they  going  to  enter  the
 market  for  operations,  for  procure-
 ment  or  for  levy?  What  are  they
 going  to  do  with  the  rice-mill  owners?
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 They  are  the  base  of  the  Congress:
 when  there  is  a  by-election,  if  there
 ig  a  rice  mill  it  will  be  the  centre  of
 the  Congress  and  it  is  understand-
 able  why  they  conld  not  be  touched.
 We  want  to  know  whether  there  will
 be  a  levy  on  the  rice-mill  owners  or
 whether  there  will  be  open-market
 transactions  in  order  to  channelise
 marketable  surplus  so  that  in  August-
 September  the  Minister  may  be  able
 to  say  in  this  House  that  the  price
 leve]  had  been  kept  at  Rs.  20  or  Rs.  21
 or  22  at  the  maximum.  Until  that  day,
 we  would  say  that  all  the  policies  of
 the  Government  have  been  hoarder-
 oriented  and  trade-oriented,

 Shri  A.  M.  Thomas:  What  is
 peice  that  the  grower  should  get?

 the

 Shrimati  Renu  Chakravartty:  The
 grower  will  have  to  get  about  Rs.  16,
 if  you  can  keep  the  price  at  Rs.  22
 in  August.  Anyway,  what  15  the
 pésition  today?  Forward  trading  has
 afready  taken  place.  That  is  what  I
 am  saying:  that  your  price  policy  is
 absolutely  wrong.  In  West  Bengal,
 what  is  happening  today?  Just  now
 the  harvest  is  on,  but  there  is  no
 Rolicy  as  far  as  what  the  Government
 is  going  to  do  is  concerned,  as  re-
 gards  the  price  the  peasant  should
 get  in  Bengal.  Because  of  the  fact
 that  the  price  of  rice  has  risen  30०
 high,  already  forward  trading  has
 taken  place.  That  is  what  we  call
 Badan  (advance)  in  West  Bengal,  and
 I  do  not  know  what  it  is  in  Hindi.
 "Whe  peasantry  is  getting  a  much  lower
 price  rate  now.  The  price  statistics
 wii  show  us  that  the  price  that  is
 quoted  by  “Dadandar’,  that  is,  the
 mahajan.  But  what  15  the  price
 being  paid  to  the  small  peasant  pro-
 ducer?  They  are  not  getting  more
 fan  Rs.  15.  I  can  assure  the  Minis-
 ter  that  they  are  not  getting  more
 than  Rs.  15.  Therefore,  if  it  is  sold
 के  us  at  Rs.  24  minus  Rs.  4,  give
 fant  to  the  peasant.  But  then  that  is
 ऊन  the  position.  The  position  is  that
 fie  peasants  only  get  Rs,  16  or  Re.  17
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 or  even  less.  If  you  ४0  into  the
 interior,  where  there  is  no  road  you
 will  find  prices  even  lower.  We  are
 buying  it,  and  we  are  buying  it  and
 We  have  to  buy  it  at  an  average  of
 Rs,  38  or  Rs.  39  and  even  more!

 Shri  P.  R.  Patel:  Will  you  please
 tell  us  what  should  be  the  definite
 price  of  rice  or  paddy  to  the  agricul-
 turist?

 Shrimati  Renu  Chakravartty:  Will
 you  make  me  the  Chairman  of  the
 Price  Stabilisation  Board?  Then  I
 shall  tell  you!

 आं  का  नाथ  पांडे  (हाता)  :  उपाध्यक्ष
 महोदय,  मैं  खाद्य  सम्बन्धी  तमाम  विषयों  पर
 न  बोल कर  सिफ  चीनी  से  सम्बन्धित कुछ
 बातों  पर  बोलना  चाहता  हूं  ।

 उस  में  कोई  सन्देह  नहीं  कि  चारों  तरफ़
 जो  हत्या  है  कि  चीनी  का  दाम  ज्यादा  हो

 गया  और  चीनी  की  कमी  है,  यह  एक  गम्भीर
 विषय है  और  इस  पर  बहुत  गम्भीरता के
 साथ  विचार  करने  की  ज़रूरत  है  ।  मैं  ने

 बहुत  पहले  यह  कहा  था  कि  सीज़न  के  समय  में
 आम  तौर  से  यह  नियम  है  कि  जब  कोई  चीज़
 पैदा  होती  है  और  बाजार  में  नये  तरीके  से
 वह  आती  है,  या  नया  उत्पादन  जब  बाज़ार
 में  आता  है,  उस  समय  उस  चीज़  का  भाव
 कम  होता है  ।  लेकिन  यह  देख  कर  मुझे

 आश्चये  होता  है  कि  चीनी  और  गुड  पैदा  हो

 रहे  हैं,  अभी  चीनी  और  गुड़  को  पैदा  होने  में
 काफ़ी  दिन  हैं,  चार  पांच  महीने  हैं,  लेकिन
 यू०  पी०  में  गुड़  ३  और  ३४  रुपये  मन  के
 हिसाब  से  बिक  रहा  है,  राजस्थान  में  ५२  रुपये
 मन  बिक  रहा  है  1  सौराष्ट्र  की  बात  मैं  नहीं
 जानता--शायद वहां  पर  ६०  रुपये  मन  बिक
 रहा है  1

 शुक  माननीय  सदस्य  :  ढक  रुपये मन  |
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 औ  काशी  नाथ  पिंड  :  मुझे  ताज्जुब  है
 कि  जब  उत्पादन  के  समय  में  यह  हालत  है,
 तो  अअ  फ्रैक्टरियां बन्द  हो  जायेंगी  और  गुड़
 का  उत्पादन  बन्द  हो  जायेगा,  तो  गुड़  किस

 भाव  पर  बिकेगा  और  चीनी  किस  भाव  पर
 बिकेगी,  इस  का  अन्दाज़ा  अभी  नहीं  किया  जा

 सकता  है  ।  इन  बातों  से  यह  सिद्ध  होता  है
 कि  देश  में  चीनी  और  मीठे  की  कमी  है।

 इस  में  कोई  सन्देह  नहीं  कि  पिछली  बार
 जब  इस  हाउस  में  हम  लोग  शूगर  की  समस्या
 पर  विचार कर  रहे  थे,  तो  माननीय  खाद्य
 मंत्री  ने  कुछ  ऐसे  पग  उठाये,  कुछ  ऐसे  कदम
 उठाये,  जिस  से  यह  मालूम  जरूर  हुआ  कि

 चीनी  के  उत्पादन  में  बुद्धि  होगी  ।  चीनी  का
 उत्पादन  तभी  हो  सकता  है,  जब  ठीक  मात्रा
 में  गमा  फैक्टरियों  को  मिले  ।  पिछले  सीजन
 में  गन्ना  क्यों  नहीं  मिला,  इस  के  दो  कारण
 हैं।  एक  तो  वे  फैक्टरियां  थीं,  जिन्होंने  गन्ना
 ले  कर  किसानों  को  समय  से  दाम  नहीं  दिया
 और  दूसरी  फैक्टरियां  वे  थीं,  जिन  के  मुकाबले
 में  खंड सारी  और  गुड  बनता  था  ।  जो  भाव
 गबनेमेंट  ने  गन्ने  के  लिए  तय  किया  था,  उस

 भाव  पर  किसान  फैक्टरियों  को  तन्ना  नहीं  दे
 सकता  था  ।  मैं  आज  आंकडों  से  मह  बताना
 चाहता हूं  कि  आम  तौर  से  एक  मन  मरे  में
 चार  सेर  गुड़  निकलता  है।  आप  मान  लें  कि
 ३०  रुपये  मन  पर  गुड  बिक  रहा  है,  तो  यह

 स्वाभाविक  है  कि  करीब  करीब  साढ़े  तीन
 रुपये  मन  किसान  को  पड़ता  है  ।  आप  खर्चा
 निकाल  दीजिये,  तब  भी  किसान  को  ढाई,
 तीन  रुपया  पड़ता  है।  जब  ढाई  रुपया  किसान
 गुड  बना  कर  हासिल  कर  सकता  है,  तो  फिर
 ईस्ट्रन  यू  पी०  में  १  रुपया  ६८  नये  पैसे या
 रिया  ७६  नये  पैसे  पर  कोई  फैक्टरियों को
 गा  देगा  ?  यह  सोचने की  बात  है।

 मेरा  ख़याल  है  कि  जिस  वक्त  गन्ने  का
 दाम  निर्धारित  हुआ,  उस  में  थोड़ी  सी  मौलिक
 गलती  हो  गई  1  पने  के  दाम  को  कभी  भी
 खंड सारी  और  गुड़  से  सम्बन्धित  नहीं  करना
 चाहिए था  .  जब  उस  को  थंडसारी और  गुड
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 से  सम्बन्धित  किया  गया,  तो  उस  का  नतीजा

 यह  हुआ  कि  ईस्ट्रन यू०  पी०  में  किसान ने
 देखा  कि  आज  समय  है  काम्पीटीशन का  और
 अगर  हम  गुड़  बनाते  हैं,  तो  लामुहाला  ये
 फ़ैक्टरी  वाले  हमारा  गन्ना  ज्यादा  दाम  पर

 लेंगे।  और  बात  सही  है  ।  ज्यों  ही  किसान
 गुड़  बनाते  हैं,  व्यापारी  उन  के  घर  पहुंच  जाते
 हैं  और  बयाना  उन  को  पहले  दे  देते  हैं।  जब
 ३२  और  ३४  रुपये  उन  को  धर  बेठे  मिलते  हैं,
 तो  क्या  १  रुपया  ६८  नये  पैसे  या  १  रुपया
 ७६  नये  पैसे  में  फैक्टरियों को  कोई  गन्ना
 देगा?

 खाद्य  मंत्री  जी  आज  विदेश  से  आ  गये
 हैं।  मैं  उन  के  नोटिस  में  लाना  चाहता  हूं
 किवैस्ट्रन  डिस्ट्रिक्ट  में  खंड सारी  और  गुड़  के
 साथ  कॉम्पिटीशन होना  बाकी  है,  वह  होगा
 जनवरी के  महीने  में  ।  अभी  मंत्री  महोदय  ने
 कहा कि  १८४  में  से  १३०  फैक्टरियां चल
 रही  हैं,  लेकिन  यह  कोई  संतोषजनक  बात  नहीं
 है।  सरकार  ने  एक्साइज  ड्यूटी  में  कुछ  छूट

 दी  है  1  ये  फैक्टरियां पहने  से  चला  दी  गई  हैं
 लेकिन  ये  कब  तक  चलती  रहेंगी,  इस  के  बारे
 में  अभी  कुछ  नहीं  कहा  जा  सकता  है।  खंड सारी
 की  मिलें  २५  नवम्बर  को  चली  हैं  और  शूगर
 फैक्टरी १  नवम्बर  को  चली  हैं  ।  खंड सारी
 ऐसे  वक्त  में  चलेगी,  जब  कि  चीनी  गन्ने  में
 ज्यादा  पैदा  होगी  7  उस  समय  उन  में  इस
 बात  की  क्षमता  होगी  कि  वे  किसानों  को  ज्यादा
 दाम दे  सकें  1

 गुड़  के  बारे  में  सरकार  ने  या  यू०  पी०
 गवर्नमेंट  ने  जो  कंट्रोल  किया  है,  मैं  उस  की
 सराहना  करता  हूं।  इस  बारे  में  मैं  गाबनेमेंट
 से  इत्तिफ़ाक  करता  हूं  कि  दोनों  समय  का
 फायदा  लोग  नहीं  उठा  सकते  ।  मैं  ने  ईस्ट्रन
 मू०  पी०  में  देखा  है  कि  १९६२  में, जब  कि
 इतरदान  हो  रहा  था,  इतना  ज्यादा  गन्ना  था
 कि  हम  लोग  और  किसान  चारों  तरफ़  के
 गवरमेंट  पर  यह  ज़ोर  डालते  थे  कि  हमारा
 गन्ना  बैटरियों को  दिलवाया  जाये  ।  जब

 गुड़  का  भाव  नीचे  होता  है,  तब  तो  म  प्रैशर
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 [ओ  काशी  नाथ  पांडे]
 डाला.  जाता  है  कि  हमारा  गन्ना  फैक्टरियों  में
 बाये  और  जब  गुड़  का  भाव  ऊंचा  होता  है,
 तब  बे  चाहते  हैं  कि  हम  घर  में  बना  लें
 इस  सम्बन्ध  में  एक  सिद्धान्त  निश्चित

 होना  चाहिए--या तो  वे  गुड़  बनायें  और  या
 फैक्टरियों  को  दें।  सरकार  के  कंट्रोल  से  मैं
 सहमत  हूं  ।

 बहुत  से  लोग  भावुकता  में  आ  कर  बातें
 करते  हैं  मैं  एक  फ़िगर  बता  कर  दिखाना
 चाहता  हें  कि  रीयली  चीनी  से  कितना  फ़ायदा
 हो  रहा  है।  आप  इमेजिन  कीजिये  कि  जिन
 शुगर  फ़ैक्टारियो ंसे  १९५०-५१  में  केवल
 ६४६  लाख  रुपया  एक्साइज  ड्यूटी  से  आया
 था,  आज  १९६२-६२  में  ५४३८  लाख

 रुपया  एक्साइज  ड्यूटी  से  आता  है  ।  जो

 गन्ना  कैक्टरो  में  आयेगा,  उसी  से  सरकार
 एक्साइज  ड्यूटी  ले  सकती  है  ।  जिस  गन्ने

 का  गुड़  बनेगा,  उस  से  एक्साइज  ड्यूटी  वसूल
 नहीं  हो  सकती  है  ।  इसलिए  गवर्नमेंट  अपने
 रेवन्यू  के  लिए  कुछ  न  कुछ  इन्तज़ाम  करेगी  1

 इसलिए  हम  चाहते  हैं  कि  लोगों  में  से  अवसर-
 वादिता  निकाल देनी  चाहिए  कि  जैसा  मौका

 आया,  वैसा  वे  करने  की  कोशिश  करें  1

 अगर  गुड़  का  भाव  ज्यादा  है,  तो  इस  का
 मतलब  यह  है  कि  किसान  और  खंड सारी
 वालों  ने  यह  समझ  लिया  कि  इस  साल  गन्ने  की
 कमी  है,  इसलिए  चीनी  का  उत्पादन  कम  होने
 वाला  है।  यह  ठीक  है  कि  सरकार  ने  कंट्रोल
 कर  के  भाव  नीचे  गिरा  दिया,  लेकिन  व्यापारी
 बहुत  चालाक  है।  इस  भाव  से  वह  गुड  ख़रीद
 कर  स्टाक  कर  रहे  हैं।  वह  जानते  हैं  कि  फैक्ट-
 रीज  बन्द  हो  जायेंगी  और  आखिर  में  चीनी  की
 कमी  नजर  आयेगी  तो  उस  वक्त  वे  बंड सारी
 और  गुड़  निकालेंगे  और  उन  को  मनमाने
 भाव पर  बेचेंगे।  उस  वक्त  सरकार  कंट्रोल
 एक्सरसाइज़ नहीं  कर  सकेगी  i  जनवरी  में
 सरकार को  बैस्ट्रन  यू०  पी०  में  काम्पीटीशन

 कस  करना  है,  लेकिन  ईस्ट्रन  यू०  पी०  में  अभी
 इतना  ख़तरा  नहीं  है  ।  इसलिए  बुद्धिमानी
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 की  बात  यह  है  कि  ईस्ट  पू  पी०  में  गन्ने  का
 भाव  बढ़ा  कर  वहां  का  ज्यादा  से  ज्यादा  गन्ना
 मिलों  को  दिलवा  दिया  जाये।

 मैं  कहना  चाहता  हुं  कि  चीनी  के  बारे  में
 एक  निश्चित  पालिसी  आप  को  अपनानी  होगी
 मैं  एक  व्यावहारिक बात  कहना  चाहता  हैं
 बिहार  में  अभी  मैंने  देखा  जैसा  कि  मुझे  रिपोर्ट
 भी  मिली है  1  वहां  पर  हरखुआ  शूगर  फैक्ट्री
 है गोपालगंज के  पास।  उस  फैक्ट्री  के  आसपास
 की  दोनों  फ़ैक्ट्रियों  में  गन्ने  का  दाम  अधिक  है।
 सरकार  ने  यह  कोशिश  की  है  कि  चूंकि  फ़ैक्ट्रियों
 के  ज़ोन  मुकरने  कर  दिये  हैं,  इसलिए  एक
 ज़ोन  का  गन्ना  दूसरे  में  नहीं  जायेगा  ।  लेकिन

 आपके  पास  क्या  इतनी  फोर्स  है  कि  एक  ज़ोन
 का  गन्ना  अगर  दूसरे  जोन  में  जाता  है,  यानी
 दूसरी  फैक्ट्री  में  जाता  है  जहां  पर  गन्ने  के  दाम
 अधिक  हैं,  तो  उस  को  आप  रोक  सकें  ?

 मैं  समझता  हू  कि  नहीं  है।  इस  का  क्या  नतीजा
 निकलेगा  ?  जो  फ़ैक्ट्रियां  आप  के  लिए
 एक  सोर्स  आफ  रेवेन्यू  हैं,  इसका  नतीजा  यह
 होने  वाला  है,  कि  उन  में  से  बहुत  सी  मिलें
 इस  कम्पीटीशन में  मारी  जायेंगी  ।  इसलिए

 आप  को  कुछ  इंतजाम  करना  होगा।  आप  को
 देखना  होगा  कि  फ़ैक्ट्रियों  को  गन्ना  पूरी  तरह
 से  और  ठीक  मात्रा  में  सलाई  हो  1  इस  का
 क्या  तरीका  हो  सकता  है,  यह  आप  देखें  ।

 अभी  हमारे  फूड  मिनिस्टर  साहब  ने  एक
 बात  रखी  है  हाउस  के  सामने  कि  गन्ने  के  दाम
 इस  से  तय  होने  चाहियें  कि  प्रति  मन  गन्ने  पर
 कितनी  चीनी  निकलती  है,  यानी  गन्ने  का  दाम
 रिकवरी के  साथ  जुड़ा  हुआ  होना  चाहिय े।
 मैं  ने  शुरू  में  इस  बात  को  कहा  था  कि  यह  चीज
 आप  के  लिए  ख़तरनाक  साबित  होगी  ।  इस  से
 लाभ  हुआ  है,  क्या  इस  का  आप  के  पास  कोई
 प्रमाण है  ?  क्या  इस  से  किसान  को  प्रेरणा
 मिलेगी  कि  वह  अच्छी  किस्म  का  गन्ना  पैदा
 करे  ?  किसान कैसे  अच्छा  गन्ना  पैदा  करे,
 क्या  यह  उसके  कंट्रोल  में  है  ?  कहां से  वह
 अच्छी  किस्म  का  गला  बोने  के  लिए  ला

 सकता  है।  मैंने  देखा  है  बहुत  सी  फैक्ट्रियों के
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 आस  पास  बहुत  से  किसानों  को  प्र्च्छी  किस्म
 का  गा  बोने  के  लिए  नहीं  मिलता  है  ।  अच्छे
 किस्म  का  गन्ना  मिल  भी  जाये  तो  गन्ने  के  लिए
 और  भी  बहुत  सी  चीज़ों  की  जरूरत  होती  है
 ताकि  गन्ना  अच्छे  किस्म  का  पैदा  हो  1  सवाल
 अधिक  पैदावार  वाले  और  अच्छी  क्वालिटी  के
 गन्ने  का  है  ताकि  उस  में  से  चीनी  की  मात्रा
 अधिक  हो।  यह  किसान  के  हाथ  में  नहीं  है।
 काफी  सहूलियतों  की  इस  के  लिए  जरूरत  है।

 हम  केन  सैस  लेते  हैं।  मालूम  नहीं  हमारे
 फूड  मिनिस्टर  साहब  ने  किस  हद  तक  इस
 पर  कंट्रोल  किया  है  1  मैं  कुछ  फौजें  आप  के
 सामने  रखना  चाहता  हें  कि  कहां  तक  इस  में
 रुपया  डिवेलेपमेंट पर  खर्चे  हुआ  है।  किसान
 के  ऊपर  छोड़  दिया  जाता  है  कि  वह  गन्ना  ले
 आये,  कोइम्बेट्र से  या  नसरी  जगहों  से,
 हवाई  वगैरह  से  तथा  जहां  से  अच्छा  मिले
 उस  को  ला  कर  बोये  ।  खाद  का  इंतज़ाम
 करना भी  उस  के  ऊपर  छोड़  दिया  जाता  है।
 यह  भी  उसके  ऊपर  छोड़  दिया  जाता  है  कि
 वह  अच्छी  किस्म  का  तन्ना  फैक्टरी  को  दे
 और  तव  जा  कर  उस  को  अच्छी  प्राइस  मिलेगी
 लेकिन  मैं  कहना  चाहता  हूं  कि  यह  सम्भव
 नहीं  है।  मैं  आप  को  कुछ  फ़िगन  देता  हं  ।

 उत्तर  पदेश  में  ६६०  लाख  रूपया  केन  सैस
 का  आया  लेकिन  खर्च  हुआ  केवल  १२६  लाख
 रुपया  ।  उसी  तरह  से  मस  में  २०  लाख
 ९२  हजार  रुपया  आया  लेकिन  खर्च  द््झ्ा
 १४  लाख  रुपया  ।  महाराष्ट्र में  १६०  लाख

 रुपया  आया  केन  सैस  से,  लेकिन  खर्च  हुआ
 केवल  3०  लाख  रुपया  ।  यह  आमदनी  और
 खर्चे का  हिसाब  है।  किसानों की  भी  आमदनी

 बढ़  सकती  है  अगर  ज्यादा  डिवेलपमेंट पर
 खे  किया  जाये  ।  मैं  इस  बात  को  मानता  हूं
 कि  जिस  स्टेट  में  शूगर  फैक्ट्रिज  हैं,  वहां  की
 स्टेट  इस  बात  की  आशा  रखती  है  कि  जिन
 शूगर  फैक्ट्री  को  प्रोटैक्शन  दी  जाती  है,

 जिन  की  मदद  की  जाती  है,  वे  भी  उस  स्टेट
 के  रेवेन्यू  को  बढ़ायें  ।  लेकिन  इस  के  पीछे
 एक  और  भी  बात  निहित  है।  जहां  पर  स्टेट
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 गवर्नमेंट  को  रेवेन्यू  मिलता  है  वहां  उन  को
 यह  भी  देखना  चाहिये,  यह  भी  उनका  देखना
 फर्जे  है  कि  जिस  गन्ने  की  बदौलत  शूगर  फ़ैक्ट्री
 चलती  है,  वह  गन्ना  अच्छी  किस्म  का  हो,
 उसकी  सील्ड  बढ़े,  रिकवरी  अधिक  हो  ।

 *
 जब  यह  होगा  तभी  शूगर  फैक्ट्रिज  हैं,  वे  जिन्दा
 रह  सकेंगी  ।  लेकिन  इस  का  आज  प्रयास

 नहीं  हो  रहा  है  ।

 शश  मैं  आप  से  प्रार्थना  करना  चाहता  हं  कि
 आप  इस  बात  पर  जोर  डालें  1  स्टेट  गवननेमेंट्स
 के  रिप्रिजेंटेटिग्ज़ को  दिल्ली  में  बुलायें  और
 उन  से  पूछें  कि  आप  जो  केन  सैस  लेते  हैं,  उस  का
 कहीं  डिवेलेपमेंट से  भी  कोई  सम्बन्ध  है  ?
 क्या  उस  का  कुछ  भाग  आप  गन्ने  के  सुधार  पर
 खर्च  करते  हैं?  मैं  नम्रतापूर्वक  निवेदन  करना
 चाहता  हं  कि  जब  तक  देश  के  अन्दर  गन्ने  का
 पूरी  तरह  से  डियेलेपमेंट  हुआ  आप  न  देख  लें
 तब  तक  यह  लिंकिंग  फार्मूला  या  रिकवरी
 के  साथ  केन  प्राइस  को  सम्बद्ध  करने  की

 पालिसी  ऐसी  स्थिति  उत्पन्न  कर  देगी  जिस  से
 गन्ना  पर्याप्त  मात्रा  में  फैक्ट्री  में  नहीं  मिलेगा
 और  न  ही  चीनी  उतनी  मात्रा  में  उत्पन्न  हो
 सकेगी  जितनी  देश  को  जरूरत  है  1

 मैं  ने  पहले  भी  कहा  था  चीनी  की  खपत
 के  बारे  में  जो  हमारा  आंकड़ा  है,  जो  हम  ने
 आंका  है  कि  हमारी  जरूरत  इतनी  है,  उस  से
 जरूरत  हमारी  बढ़ती  जा  रही  है  ।  ज्यों  ज्यों
 हमारे  देश  की  पापुलेशन  बढ़  रही  है,  त्यों  त्यों
 हमारी  चीनी  की  जरूरत  भी  बढ़ती  जा  रही
 है।  लोगों  के  टेस्ट  भी  बदल  रहे  हैं।  जिस  गांव
 में  पहले  चाय  का  कोई  स्टाल  नहीं  हुआ  करता
 था,  वहां  उस  गांव  में,  तथा  छोटे  छोटे  कस्बों  में
 आज  तीन  तीन  और  चार  चार  स्टाल  हो
 गये  हें।  कई  तरह से  आ.  की  जरूरतें

 बढ़ गई  हैं।  एक्सपोर्ट की  गा  की  कमिटमेंट्स
 भी  हैं  -  इतना  सब  कुछ  होने  पर  भी  आप
 स्टेप  नहीं  उठाते  हैं  ताकि  चीनी  का  उत्पादन
 ज्यादा हो  1  डिवेलपमेंट कैसे  हो,  इस  कै  बारे
 में  आप  को  कोई  इंतज़ाम  करना  होगा।  दूसरी



 2597  Motion  re:

 [श्री  काशी  नाथ  पाँडे]

 बात  यह है  कि  लकीर  फार्मूले  को  फार  दी
 टाइम  बीइंग  आप  स्थगित कर  दें।  इसका

 कोई  फायदा  नहीं  होगा  7  आपको  यह

 मुश्किलात  में  डाल  देगा  ।  तीसरी  बात  यह

 है  कि  ईस्टर्न  यू०  पी०  में  जहां  गन्ना  अधिक
 अब  भी  है  लेकिन  हो  सकता  है  कि  गड़  और
 खंडसारी की  ओर  डाइवर्ट  हो  जाये,  वहां  भाव

 अविलम्ब  बढ़ा  दिये  जायें  ताकि  जितना  भी
 गन्ना  मिल  सकता  हो,  मिले  और  चीनी  की

 कमी  कुछ  हद  तक  पूरी  हो  और  फ़ैक्ट्रियों  को

 गन्ने  की  कमी  महसूस  न  हो।

 Shri  Karuthiruman  (Gobichettipala-
 yam):  Mr.  Deputy-Speaker,  Sir,  we
 are  discussing  the  food  situation  in
 the  country  and  statement  made  by
 the  hon,  Minister  before  the  House.
 The  hon.  Members  of  the  opposition
 say  that  the  abnormal  rise  in  prices
 should  be  brought  down,  First  of  all,
 we  should  know  what  this  continued
 rise  in  prices  is  due  to  and  who  are
 affected  by  the  rise  in  prices  of  food-
 grains.  They  should  realise  that  as
 a  farmer  of  this  country  would  realise
 it  and  it  should  not  be  on  a  political
 platform.

 Our  communist  friends  say  that  the
 rise  in  prices  is  due  to  and  who  are
 quote  that  it  has  risen  from  100  points
 to  137  points  or  some  such  thing.  Ac-
 cording  to  statistics,  70  per  cent  of
 the  population  in  our  country  are
 engaged  in  agriculture  ang  they  are
 not  affected  by  the  rise  in  prices  at
 all.  They  live  in  rural  areas,  The
 cost  of  production  for  the  agricultur-
 ists  is  so  high  and  they  are  paying  so
 much  in  king  and  money  that  they
 are  not  at  al)  affected  by  this  rise  in
 prices.  Of  course,  the  prices  might
 have  risen  because  of  demand  and
 supply.  Even  in  the  industrial  sector,
 We  are  paving  so  much  to  our  labour-
 ers.  Only  very  few  people  in  the
 urban  areas  and  Government  servants
 of  certain  categories  are  affected  by
 this  rise  in  prices,
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 We  should  see  how  our  demands  for
 foodgrains  could  be  satisfied  and  we
 should  also  see  the  other  aspect  of
 Ouy  9०००  agriculturists  also,  They
 should  be  given  incentives  to  produce

 If  our  friends  of  the  opposition
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 more.
 are  asked,  “What  is  the  price-leve)  to
 be  fixed?”  they  never  answer.  They
 say,  the  poor  peasants  are  getting
 Rs.  16  per  maund  and  it  is  selling  at
 Rs,  27  per  maund.  It  may  be  due  to
 ever  so  many  things,  Ag  a  practical
 farmer,  I  can  Say  that  I  am  producing
 50  to  60  maunds  per  acre  on  an  aver-
 age  of  100  acres.  I  have  been  a
 farmer  since  1940  and  if  hon.  Members
 come  to  my  ‘farm,  I  can  demonstrate
 it.  In  Japan,  each  acre  of  land  is  able
 to  feed  10  people,  in  Italy  5  or  6  peo-
 ple,  but  in  India  only  2  to  3  people.
 It  is  because  We  are  not  paying  much
 attention  to  agriculturists,  It  is  un-
 fortunate  that  proper  price  is  not  given
 to  the  poor  peasants  and  the  middle-
 class  people,

 Government  has  fixed  a  support
 price  of  Rs,  16  per  maund  of  rice.  Let
 them  calculate  the  cost  of  production
 in  agricultural  farms,  not  in  rsearch
 farms.  It  comes  to  Rs,  300  to  Rs.  400
 per  acre,  But  the  so-called  support
 price  is  not  enough  even  to  meet  the
 cost  of  production,  if  every  agricul-
 tural  ryot  is  asked  to  sell  his  produce
 at  that  price.  Our  Food  and  Agricul-
 ture  Minister,  Shri  Swaran  Singh,  be-
 ing  himself  a  farmer,  should  realise
 what  is  the  really  faiy  price  for  the
 farmer.  For  example,  in  the  indus-
 trial  sector,  before  it  is  decided  to  fix
 the  price  of  an  industrial  product,  one
 takes  into  consideration  the  cost  of
 production  and  the  money  invested  in
 the  industry.  But,  unfortunateiy,  in
 this  country  of  agriculturists,  we  are
 not  at  all  concerned  with  the  ccst  of
 production,  so  far  as  agricultura]  pro-
 ducts  are  concerned.  It  is  just  like
 trying  to  have  a  head  to  suit  the  cap
 instead  of  trying  to  get  a  cap  to  suit
 the  head,  We  seem  to  forget  that  we
 are  importing  food  worth  Rs,  200  crores
 per  annum,  Here  I  can  make  an  as-
 surance  on  behalf  of  the  farmers  that
 we  can  wipe  out  the  deficit  in  just  one
 year  provided  the  farmers  are  given
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 the  proper  price,  proper  facilities  to
 develop  their  farms,  financial  assist-
 ance,  better  sceds,  etc.

 People  often  say  that  the  purchasing
 power  of  the  people  has  decreased.  I
 am  sorry  to  say  that  it  is  not  a  correci
 statement.  The  purchasing  power  of
 the  people  has  been  increasing  enor-
 mously,  There  is  no  doubt  at  all.

 Previously,  the  economists  used  to
 say  that  the  prices  of  other  commodi-
 ties  depended  upon  the  rise  or  fall  in
 the  price  of  foodgrains.  That  is  to
 say,  if  the  price  of  rice  rises,  the
 prices  of  other  commodities  will  fol-
 low,  But,  now,  specially  after  the
 Second  World  War,  the  variation  is
 only  indirectly  proportional.  So,  even
 if  we  reduce  the  price  of  rice  or
 sugar,  the  prices  of  other  commcdi-
 ties  required  by  the  farmer  will  not.
 come  down.

 If  we  take  1950  as  the  base  year,
 assuming  the  cost  of  production  then
 as  100,  the  present  cost  of  production
 is  200  to  250.  How  many  people
 ralise  that?  But  the  rise  in  price  in
 the  cost  of  foodgrains,  even  according
 to  hon,  Members,  is  only  130  to  137,
 when  the  cost  of  production  has  gone
 up  from  100  to  250,  more  than  twice.
 Strangely  enough  the  cost  of  produc-
 tion  does  not  scem  to  have  been  taken
 into  consideration  at  all.  We  always
 hear  people  saying  that  the  prices
 have  been  increasing  and  going  up.
 In  Madras  State,  from  which  I  corie,
 after  the  fixation  of  ceiling,  the  land-
 lords  are  even  worse  than  the  upper
 division  clerks  in  the  Secretariat.  If
 you  take  into  account  the  cost  of  pro-
 duction  of  30  standard  acres,  they  do
 not  gct  even  Rs,  200  per  acre  if  they
 Produce  50  maunds  per  acre,  So,  they
 will  get  Rs,  3,600  per  annum  or  Rs.  300
 per  month.  A  middle  class  farmer
 15  much  worse  than  8  lower  division
 Clerk.  So,  it  is  time  for  us  to  realise
 that  at  a  time  when  we  speak  of  a
 welfare  State  we  have  to  have  some
 parity  in  al]  aspects  of  life.

 Today  we  are  producing  79  million
 tons  of  rice.  Our  Third  Plan  target
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 is  to  reach  100  million  tons.  The  pre-
 sent  increase  in  production  is  partly
 due  to  our  Plans,  partly  due  to  our
 advance  in  science  and  technology  and
 chiefly  due  to  the  present  prevailing
 prices.  People  say  that  the  price  of
 foodgrains  has  been  increased,  Here
 I  want  to  say  that  unless  you  aSsure
 the  farmer  a  fair  price  of  Rs.  21  per
 maund  of  rice,  it  is  impossible  to  carry
 on  agricultural  production.  I  would
 request  the  Government  to  make  a
 categories  statement,  assuring  the  poor
 peasant  the  price  of  Rs,  21  per  maund.
 Unless  and  until  that  assurance  is
 given,  I  am  afraid,  we  are  not  going
 to  reach  the  target  of  production.  Be-
 cause,  the  farmers  will  switch  on  to
 cash  crops  like  sugarcane,  cotton  or
 tobacco,  No  doubt,  they  are  also  re-
 quired  by  us,  but  it  will  result  in  our
 food  production  going  down  and  our
 deficit  becoming  bigger  still.  If  the
 farmers  are  not  assured  of  ४  fair
 price  for  their  produce,  they  will
 switch  on  to  cash  crops.  So,  let  the
 Government  fix  a  minimum  price  to
 be  given  to  the  farmer.

 So  far  as  the  consumer  is  concern-
 ed,  let  the  Government  fix  a  price,
 which  is  10  to  15  per  cent  above  the
 price  given  to  the  producer  and  see
 to  it  that  the  consumer  is  supplied  at
 that  price  from  Kashmir  to  Cape
 Comorin.  Every  one  should  be  able
 to  get  14  kilos  of  rice  per  rupee.  Even
 then,  according  to  my  _  calculation,
 after  allowing  20  per  ccnt  margin  to
 the  traders  and  supplying  to  the  con-
 sumers  at  the  rate  of  1}  kilo  per  rupee,
 the  producer  can  be  assured  Rs,  21
 per  maund.  Now,  it  is  the  traders,
 the  middle  men,  who  take  a  major
 share  of  the  rise  in  prices.  During
 the  harvesting  season,  the  poor  culti-
 vators  have  to  pay  all  the  taxes  and
 the  lcans  they  have  taken,  besides
 meeting  their  other  personal  commit-
 ments.  The  traders  take  advantage
 of  the  difficult  financial  position  of  the
 farmers  and  purchase  the  entire  stock
 at  9  very  low  price.  Then  they  hoard
 the-  stock  and  sell  it  during  the  lean
 months  when  the  price  of  foodgrains
 has  gone  up  to  140  or  150  per  cent  of
 the  purchase  price,  making  huge  pro-
 fits.  So,  it  is  the  unsocial  and  anti-
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 national  act  of  these  traders  that  raises
 the  price  and  so  they  should  be  sever-
 ely  dealt  with,  Neither  the  peasants,
 nor  the  consumers,  enjoy  the  benefits
 of  increase  in  prices.  The  peasants
 are  not  getting  a  fair  price  and  the
 consumers  are  Made  to  pay  a_  high
 price,  the  middle  man,  the  trader,
 getting  the  benefit.  It  is  time  that
 Government  attended  to  this  problem.

 Regarding  the  rise  in  prices,  90  per
 cent  of  the  people  are  not  affected;
 ang  only  10  per  cent  of  the  people,
 who  do  not  do  anything  and  only  con-
 sume  things,  they  raise  a  cry  and  our
 Communist  ‘friends  take  advantage  of
 it.

 Shrimati  Renu  Chakravartty:  What
 about  the  agricultural]  labourers?

 Shri  Karuthiruman:  I  am  _  coming
 to  that.  You  go  and  tell  the  labourer
 “Don’t  do  the  work”  and  they  do  not
 do  the  work,  That  is  why  the  cost
 of  production  has  gone  up.  It  is  just
 like  that  fish  which  shows  its  tail
 and  you  say  it  is  a  fish:  then  it  shows
 its  wad,  which  is  just  like  that  of  a
 snake,  and  you  say  it  is  a  snake.  That
 is  the  well-known  game  of  our  so-cal-
 led  Communist  friends.  They  go  to  the
 labourers  ang  say  “do  not  work;  de-
 mand  more  wages”.  Then  they  go  to
 the  peasant  and  say  “‘the  land  belongs
 to  you;  you  have  a  right  on  it;  it  does
 not  matter  if  you  have  to  pay  some
 little  compensation’.  That  is  their
 policy,  I  can  challenge  the  Commu-
 nists.  They  may  be  good  people  at
 the  platform.  Let  them  come  to  my
 farm,  or  any  research  farm,  do  the
 work  themselves  and  see  what  is  the
 cost  of  production.  Even  in  Russia
 they  are  not  able  to  produce  sufficient
 food  and  they  go  to  America  and  other
 countries  for  import.  They  always  go
 on  repeating  that  the  Jabourers  should
 be  paid  well.  It  is  al]  right,  What  is
 the  rate  of  wage  now?  In  1952  the
 wage  was  8  annas  to  1  rupee.  Today
 it  is  Rs,  3  to  4  per  labourer.  Yet,  the
 Communists  go  on  preaching  to  the
 labourers  “demand  more  wages;  do
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 not  do  any  work”.  While  they  ask
 the  labourers  to  demand  more  wages,
 they  should  ask  them  not  to  forget
 their  duties,  If  the  labour  is  to  be
 paid  more,  the  output  or  the  turn-out
 should  also  correspondingly  be  more.
 But  that  is  not  so.  The  labour  should
 actually  be  told  that  they  should  de-
 mand  more  only  when  they  have
 worked  out  more.  Then  only  will  we
 be  able  to  reach  the  targets.  ,
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 Then,  it  is  always  said  that  the
 standard  of  living  of  the  poor  labour-
 ers  has  gone  down  and  they  are  starv-
 ing.  Actually,  it  is  not  so,  It  is  just
 the  other  way  round.  Nowadays,  even
 in  the  villages,  all  the  cinema  houses
 arc  ful]  and  We  see  long  queues  of
 people  waiting  to  purchase  tickets
 worth  Rs,  2  and  more.  Do  you  mean
 to  say  that  they  are  starving  and,  at
 the  same  time,  seeing  cinemas?  They
 have  so  much  money  that  they  can
 afford  to  spend  a  portion  of  it  on  en-
 tertainment,  I  am  not  grudging  it.  In
 the  socialist  pattern  of  society,  every-
 body  should  be  able  to  enjoy.  I  am
 only  saying  that  their  purchasing
 power  has  increaseq  and  so  they  are
 wasting  a  portion  of  it  on  entertain-
 ments.

 People  go  on  saying  that  the  prices
 have  risen.  What  is  the  increase  in
 price  and  what  is  its  impact  on  the
 people?  Perhaps,  not  even  5  nP  for
 a  person.  Hon,  Members  _  should
 realise  that  before  they  go  on  com-
 planning  about  the  rise  in  prices.

 The Mr.  Deputy-Speaker:  hon.
 Member  should  conclude.

 Shri  Karuthiruman:  I  will  conclude
 just  now.

 In  the  end,  I  say  that  I  support  the
 motion  moved  by  the  hon.  Minister.

 Here  I  want  to  give  an  assurance
 on  behaM  of  the  farmers  that  if  the
 poor  peasantry  is  given  a  fair  price
 and  reasonable  facilities  for  improve-
 ment  of  agriculture,  the  production
 can  be  increased  not  only  to  100  mfl-
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 lion  tons  but  even  to  125  million  tons.  गड़  का  भाव  ५२  रुपये  मन  है  और  सौराप्ट
 But,  today  the  peasantry  is  on  the  भ  2

 verge  of  dying.  As  Oliver  Goldsmith  में  3५  रुपये मन  क्या  देश  की
 अखंडता  इसी

 says:  से  कायम  हो  रही  है  ।  कहते  हैं  देश  को  एक
 सूत्र  में  पिरोना है।  लेकिन आप  देखें  कि  जब
 किसान  के  घर  में  गुड़  नहीं  था  तो  किसान
 अपने  बच्चों के  लिये  ५०  रुपये  मन  गुड़  खरीद

 कर  लाता था।  आज  किसान ने  गुड़  पैदा
 करना  शुरू  कर  दिया  है  तो  आज  गुड़  का  भाव
 २४  रुपये  मन  कर  दिया  गया  है।  किसके

 लिये  ?  मिल  मालिकों  के  लिये  ।  सरकार  के

 The  bold  peasantry,
 The  country’s  pride,

 When  once  destroyed,
 Can  never  be  supplied.

 We  have  to  see  that  the  bold  peasan-
 try  is  not  destroyed,  It  should  be  as-
 sured  of  a  fair  price.  Then  only  we
 wil  be  able  to  wipe  out  the  deficit  in
 production.

 eft  यशपाल सिंह  (कराना)  :  उपाध्यक्ष

 महोदय,  चीनी  की  पैदावार  का  सबसे  बड़ा

 कारण  यह  है--मुझे  खाली  चीनी  के  मुताल्लिक
 कहना  है--कि  सरकार  इस  मामलें  में  इन-

 एलिफ़ैंट  रही  है।  इसके  लिये  मुझे  और  किसी
 के  सर्टिफिकेट  की  जरूरत  नहीं  है,  इसके  लिय

 राष्ट्रपति  का  ही  सरटिफिकेट  काफी  है  ।  राष्ट्र
 पति  ने  पिछले  मास  पन्त  नगर  में  बोलते  हुए
 कहा  है  कि  यह  सरकार  की  नाकावलियत

 है  कि  सरकार  आज  तक  जरूरत  के  मुताबिक
 खुराक  को  बदा  नहीं  कर  सकी  है  ।  अगर
 राष्ट्रपति  का  सर्टिफिकेट  नाकाफी  होता  तो

 मैं  कोई  दूसरा  सर्टिफिकेट  पेश  करता ।  मेरा

 ख्यान  है  कि  राष्ट्रपति  की  इस  नसीहत  से
 सरकार  कुछ  नसीहत  हासिल  करेगी  और  उससे
 शिक्षा  अहम  करके  थोड़ा  सा  सुधार  करेगी।

 एक  तरफ  बहते  हैं  कि  देश  में  अखंडता
 कायम  हो  रही  है,  दूसरी  तरफ  यहां  से  तीन

 मील  के  फासले  पर  भावों  में  कितना  अन्तर
 है  कैराना  तहसील,  जहां  से  मैं  आता  हं;  में

 गुड़  २२  रुपये  मन  पर  खरीदा  जाता  है  और
 बीच  में  जमुना  का  पुल  है  उसके  इस  पार

 गुड़  ५७  रुपये  मन  में  बिकता  है,  और  कहा  जाता
 है  कि  हमारे  देश  में  अखंडता  कायम  हो  रही
 है  7  अगर  आप  आज  गाजियाबाद में  गुड
 खरीदन  जायें  तो  २४  रुपये  मन  गुड़  मिलता
 है  ओर  दिल्‍ली  में  गुड़  खरीदने  जायें  तो  ४०
 रुपये  मन  बिकता  है  ।  अभी  कांग्रेस  बेंच  के
 एक  सदस्य  ने  कहा  है  कि  राजस्थान  में  इसी

 मुनाफा  कमाने  के  लिये  ।  सरकार  कितना
 मुनाफा  कमाती  है  ?  स्वयं  की  जुबानी  स्वयं
 की  कहानी  ।  पिछने  ही  सत्र  में  जब  उनसे

 पूछा  गया  नो  यहां  फूड  मिनिस्टर  ने  कहा  था
 कि  एक  टन  फरटिलाइजर अमरीका  से  २००
 रुपये  में  खरीदा  जाता  है  और  हिन्दुस्तान
 के  किसान को  साढ़े  ४००  रुपये टन  पर
 बेचा  जाता  है  ।  तो  सरकार  इस  तरह  किसान
 से  एक  टन  फरटिलाइजर पर  ढाई  सौ  रुपये
 मुनाफा  कमाती  है  v  तो  देने  के  लिये  तो  किसान
 हैं  और  लेने  के  लिये  मिन  मालिक  हैं  क्या
 कोई  और  रार कार  इस  अन्याय  को  बरदाश्त

 कर  सकती थी  ।

 आज  भी  लाखों  एकड़  जमीन  ऐसी  है
 जो  फ्लड  की  वजह  से  डूबी  पड़ी  हैं  या  बार्बी
 की  वजह  से  बेकार  पड़ी  है  लेकिन  उस  पर  भी
 लाखों रुपया  इरीगेशन  टैक्स  लिया  जाता
 है।  इसी  लिये  गन्ने  की  पैदावार  नहीं  बढ़
 सकी है  5  जो  यह  आपका  बनाया  हुआ
 चीनी  का  संकट  है  इसको  दूर  करना  है  तो  मन-
 से  पहले  गुड़ और  खंड सारी पर  जो  आपने
 प्रतिबन्ध लगा  रखा  है  उसको  हटाइय ेa
 यू०पी०  के  बावन  जिले  हैं।  अगर  सारे  गुड  और
 खंड सारी  बनाना शुरू  कर  दें  तो  मैं  समझता

 हैं  कि  इतनी  चीनी  पैदा  होगी  कि  वह  दिल्‍ली,
 राजस्थान और  सौराष्ट्र  को  बड़ी  आसानी
 से  जा  सकेगी |

 किसान  के  साथ  जो  इन्साफ  क्या  गया  है
 वह  इस  तरह  से  है  कि  पहली  योजना  में  सरकार
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 ने  गन्ने  के  सैस  से  ३०-५७  करोड़  रुपया  वसूल
 किया  पर  उसमें  से  केवल  १०  करोड़  रुपया

 गन्ने  के  विकास  पर  खर्च  किया  गया  ।  दूसरी
 योजना  में  सरकार  नेगी  के  सैस से  ४८०७
 करोड़  रुपया  वसूल  किया  और  खर्च  किया

 केवल  ११  करोड़ रुपया। एक  तरफ  तो  सरकार
 किसान  से  इतना  गन्ने  के  अपर  से  रही  है  और
 दूसरी  तरफ  हालत  यह  है  कि  उसके  गन्ने  की
 कीमत  ईधन  के  लिये  जलाने  की  लकडी  से
 भी  कम  दी  जाती  है  1  आज  कथन  की  कई
 का  दाम  2  रुपया ५०  नए पैसे है  पर  किसान
 को  उसके  गन्ने  के  लिये  १  रुपया ८०  नये  पैसे

 मन  दिया  जाता  है  क्या  यह  किसान  के  साथ
 बेइंसाफी  नहीं  है  -  इसके  अलावा  किसान
 से  किराया  कटता  है।  जब  किसान  गन्ने  लेकर
 मिल  के  दरवाजे  पर  जाता  है  तो  बजाय  इसके
 कि  उसको  रिहाई  दिया  जाय  उल्टे  उससे
 गन्ने  पर  ४ बराना  मन  का  फिराया  काट  लिया

 जाता  है।  तो  आज  सरकार  को  किसान  के
 साथ  इन्साफ  करना  चाहिये  |  गन्ने  का  दाम

 ढाई  रुपया  मन  निश्चित  किया  जाना  चाहिये  1
 और  यह  जो  रिकवरी  का  ढकोसला  है  यह
 तो  मिल  मालिक  को  अमीर  वनाने  के  लिये

 है।  मैं  पिछने  साल  का  थोड़ा  सा  हिसाब  आपके

 सामने  पेग  कर  देना  चाहता  2  |  वह  इस  प्रकार
 हैं;

 जो  किसान  के  साय  इन्साफ  दिखलाया

 गया  वह  यह  था  कि  सी  मन  गन्ने  से  दस  मन

 चीनी पैदा  टनी  है  इस  पर  सरकार ने  बाजार
 में  चीता  का भाव  २६  रुपये  मन  रखा लेकिन

 वह  ३६  रुपये  मन  में  मिलती  नहीं  थी  ।  यहां
 दिल्‍ली में  चीनी  १  रुपया दो  आने  सेर  बिकती
 थी।  फिर  भी  अगर वह  रेट  ३६  रुपये ही  मान
 लिया  जाय  तो  १०  मन  चीनी  का मूल्य  3३६०

 रुपये  हुआ  ।  किसान को  गप  का  मूल्य
 सपना  ५०  नये  पैसे  दिया  गया  इसतरह
 किसान  के  पास सौ  मन  गन्ने का  १५०

 रुपये  गया।  बाकी  जो  २१०  रुपया  किसान  के
 परिश्रम  का  रह  जाता  है  उसमें  सरकार  और

 मिल  मालिक  साझेदार हो  जाते  हैं  और  जो
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 चीनी  मैंने  यहां  दिल्‍ली  में  १८  आने  फी  किलो
 खरीदी  थी  उसका  दाम  रुकी  में  एक  रुपये
 ५०  नए  पैसे  किलो  था  ।  तो  मेरा  कहना  है
 कि  किसान  के  साथ  इन्साफ  करना  है  तो  यह
 रिकवरी  का  ढकोसला  खत्म  कर  दिया  जाय।
 भेरे  राज्य  में  चार  चार  मील  की  दूरी  पर  चीनी
 की  मिलें हैं  और  हालत  यह  है  कि  दौराला

 शुगर  मिल  ने  रिकवरी  के  आधार  पर  भाव
 तय  किया  है  १  रुपया  साढ़े  ५१  नये  पैसे मन,
 उससे  आग  चल  कर  खतौनी  सुगर  मिल  ने
 रिकवरी  के  आधार  पर  गन्ने  का  भाव  तय

 किया  है१  रुपया साढ़े  ५४  नये  पैसे  प्रति मन
 पर,  उससे  आगे  चल  कर  देव  बन्द  शुगर
 मिल  है,  उसने  इसी  आधार  पर  भाव  रखा  है
 १  रुपया  ५८  नए  पैसे  मन,  इससे  आगे  चल  कर
 देखें  कि  सिवहरा  और  धामपुर  दिनों  में  गन्ने
 का  भाव  इसी  आधार  पर  तय  किया  गया  है
 १रुपया  ६२  नये  पैसे  मन  ।  और  उससे  आगे

 चल  कर  बिजनौर  शुगर  मिल  ने  भाव  तै  किया
 है  १  रुपया  ५६  नये  पैसे  ।  इस  चार  मील  के
 इलाके  में  इस  तरह  का  अन्तर  है  जब  कि  खाद
 का  वहां  कोई  फर्क  नहीं  है,  न  जमीन का  फर्क

 है,  न  वीज  का  फर्क  है  ।  किसान  को  चूसने  के
 लिये  यह  रिकवरी  का  फारमूला  लगाया  गया
 है।  अगर  सरकार  चाहती  है  कि  किसान का
 फायदा हो  तो  उसे  सबसे  पहले  रिकवरी
 का  यह  ढकोसराला खत्म  करना  चाहिये  ।
 इसके  अलावा  जो  किराया किसान  से  काटा
 जाता  है  वह  खत्म  किया  जाना  चाहिये  ।

 तीसरे  जो  किसानों  को  गन्ने  के  अलग  अलग
 आव  दिय  जाते  हैं  उनको  हटा  कर  कम  से  कम
 भाव  निश्चित  करके  वह  उसको  देना  चाहते।
 उसको  कम  से  कम  ढाई  रुपये  मन  का  भाव
 देना  चाहिये  -  आज  हालत  यह  है  कि  जो
 बनिया  गांव  में  गुड़  के  लिये  कोल्हू  लगाता  है
 वह  किसान  को  उसके  गन्ने  का  साढ़े  तीन  रुपये
 मन  देता  है,  तो  फिर  वह  सरकार  को १  रुपया

 ८०  पैसे  मन  क्यों  जायेगा  7  तो  यह  सबसे

 बड़ा  अन्याय  है।  इसको  दूर  किया  जाना
 चाहिय े|
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 इसके  साथ  साथ  मैं  यह  कहना  चाहता
 हूं  कि  जब  कंट्रोल  किया  जाता  है  तो चीजें

 छिप  जाती  हैं  कंट्रोल  से  कौन  फायदा  उठाता
 है?  कंट्रोल  से  फायदा  उठाता  है  सरमायेदार,
 कंट्रोल  से  फायदा  उठाता  है  ठेकेदार।  किसान
 को  चूसा  जाता  है  जो  पैदा  करता  है  वही
 गरीब  रहता  है  ny  हम  देखते  हैं  कि  आजकल
 सरमाए दार  किसान  से  २५  रुपये  और  २४

 रुपये  मन  गुड़  लेकर  रख  रहा  है।  जब  गन्ने

 का  सीजन  खत्म  हो  जायेगा  तो  वह  लाखों
 रुपये  की  थैली  कांग्रेस  के  इलेक्शन  फंड  में  दे
 कर  उस  गुड़  को  ४४  रुपये  मन  के  भाव  पर

 बेचेगा।  हमने  देखा  है  कि  जब  जब  कंट्रोल  लगाया
 गया  तब  तब  देश  में  चीजों  की  कमी  हुई  ।

 जब  जव  देश  में  चीजों  की  कमी  होती  है  सरकार
 कंट्रोल  लगा  देती  है  -  लेकिन  जब  जब  कंट्रोल
 लगाये  गये  तब  तब  पैदावार  कम  हुई  है।  सर-
 कार  ने  सन्‌  १९४२  से  १९४६  तक  कंट्रोल
 लगाये थे  -  उस  समय  इस  सदन  में  एक  बहा-
 दुर  ऐसा  आ  गया  था,  जो  कि  इस  सरकार
 का  मंत्री था  जिसने  एक  कलम  से  कंट्रोल
 को  खत्म  किया  क्योंकि  उसने  सोचा कि  इससे
 सरमायेदार  को  फायदा  होगा  और  किसान
 तबाह हो  जायेगा  -  उसका नाम  स्वर्गीय

 रफी  अहमद  किदवाई  है  t  सन्‌  १९४२  से  सन्‌
 १९४६  तक  जो  कंट्रोल  लगाये  गये  उसके  कारण

 पैदावार  ११७०  लाख  टन  से  घट  कर
 £  ५टन  रह  गयी  और  खपत  १२३०  लाख

 टन  से  घट  कर  €  ७२  लाख  टन  रह  गयी  ।

 सन्‌  १९४७  में  कंट्रोल  हटा  लिये  जाने  पर
 पैदावार  ७२९  लाख  टन  से  बढ़  कर  ११८२

 लाख  टन  हो  गयी  ।और  सरकार  ने  ४२  करोड़
 रुपये  का  फारिन  एक्सचेंज कमाया  ।  अगर

 सरकार  चाहती  है  कि  चीनी  की  कमी न  रहे

 तो  आज  से  ही  इस  कंट्रोल  को  वापस  ले  और

 अगर  कंट्रोल  रहेगा  तो  चीनी  छिप  जायेगी |
 सरमायेदार उसको  छिपा  लेगा  और  किसान
 फिर  भूखा  हो  जायेगा  i  आज हालत यह  है
 कि  उत्तर  प्रदेश के  ५२  जिलों  में  किसान को
 चीनी  नहीं  मिलती,  लेकिन  शहरों  में  बराबर
 चीनी  मिल  रही  है,  घंटे  वाले  हलवाई  के  यहां
 1589  (Ai)  LSGD—6,

 AGRAHAYANA  11  1885  (SAKA)  Food  Situation  2518
 in  the  Country

 से  चाहे  जितनी  चीनी  की  मिठाइयां  आप

 ले  सकते  हैं  7  आपन  देखा  कि  सन्‌  १९५९

 में  जब  जनता  को  प्रोत्साहन  दिया  गया  तो
 गन्ने  की  उपज  २९८०  लाख  टन  तक  पहुंच
 गयी।  सन्‌  १९६२  में  चीनीकी

 उपाध्यक्ष  महोदय  :  माननीय  सदस्य

 भाषण  दे  रहे  हैं  या  लिखे  हुए  को  पढ़ते  जा
 रहे  हैं?

 ह.  यशपाल  सिंह  :  यह  मैं  पालियामेंट
 की  प्रेसीडिग्स  से  उद्धरण  दे  रहा  हं।  सन्‌  १९६२

 में  चीनी  के  निर्यात  से  १५८२  करोड़  रुपये
 की  विदेशी  मुद्रा  सरकार  ने  हासिल की  1
 आज  सरकार  अगर  चीनी  के  मसले  को  हल

 करना  चाहती  है  तो  सबसे  पहले गुड़  पर  से
 खंडसारी  पर  से  कंट्रोल  को  हटाये  |  कोल्हुओं
 पर  जो  कंट्रोल  लगाया  गया  है  वह  हमारी
 सिविल  लिबरटीज  के  खिलाफ  है  ।  अगर
 कोई  और  लगाता  तो  शायद  बर्दाश्त भी  कर
 लिया  जाता  लेकिन  माननीय  सरदार  स्वर्ण

 सिंह पौर और  डा०  राम  सुभग  सिह  के  रहते  हुए
 जो  कि  किसान  के  बटे  हैं  और  काश्तकार  के
 घर में  जिन्होंने  परवरिश  पाई  है  उनके  रहते
 हुए  किसानों  के  साथ  यह  अत्याचार  नाका-

 बिले  बर्दाश्त  है।  मैं  इसके  लिये  यहे  कह  बगैर
 नहीं  रह  सकता

 “किस  से  फिर  शिकवाए  बेदाद  करें
 अगले  चमन,

 चाक  कलियों  के  जिगर  को  जो  बहारों
 कर  दें ।”

 जब  किसान  के  हाथ  ही  से,  काश्तकारों  के
 बेटों  के  हाथ  ही  से  किसानों  के  साथ  ऐसा

 अत्याचार  हो  रहा  हो  तब  किसान  कसे  सुखी
 रह  सकते  हैं?  वक्त  का  तकाज़ा  यह हैकि किं
 किसान  से  जो  सरकार  कमाई  करती  है  उस
 कमाई  को  करना  छोड़  कर  उस  कमाई को
 किसान  के  फायदे  के  लिये  लगाये  ।  वैसे  कहने
 के  लिये  तो  आज  भी  सरकार  की  तरफ  से
 सदन  में  बार  बार  यही  कहा  जाता  हैकि  सर-
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 [श्री  यशपाल  सिंह]

 कार  किसानों  का  फायदा कर  रही  है  लेकिन

 दरअसल  कितने  किसान ऐसे  हैं  जो  आज
 फायदा  उठा  रहे  हैं?  आज  हालत  यह  हो  रही
 है  कि  काश्तकार  जो  गन्ना  पैदा  करता  है
 उसको  एक  तोला  भी  चीनी  नहीं  मिलती  है।
 किसान  जो  गल्ला  पैदा  करते  हैं  और  जिनसे
 दो  महीने  पहले  सरमायेदार  ने  ८  रुपये  मन
 के  हिसाब  से  मक्की  खरीदी  थी,  ४५  दिन
 बाद  वह  सरमायेदार  उसी  मक्का  को  १७

 रुपये  मन  पर  बेच  रहे  हैं  जिसका कि  मतलब
 यह  हुआ  कि  एक  मन  के  ऊपर  वह  सरमाये-
 दार  लोग  १  रुपये  कमा  रहे  हैं।  इसका

 इलाज  सरकार  करे  1  इसका  इलाज  कोआप-
 रेटिव्स से नहीं से  नहीं  होगा  न  ही  इसका  इलाज

 होर्डिग  अथवा  कंट्रोल  से  होगा।  इस  का  इलाज
 तब  होना  संभव  होगा जब  किसान  को

 यह  उम्मीद  हो  जायगी  कि  वह  अपनी  पैदावार
 का  स्वयं  मालिक होगा  ।

 इन्डोनेशिया के  बारे  में  मैं  बतलाना  चाहता
 हूं  कि  शुगर  केन  केंद्रीय  के  मालिकान  के  लिये
 वहां  यह  हुक्म  है  कि  वे  काश्तकारों  के  खेतों
 पर  जाकर  वहीं  से  गन्ना  काट  कर  ले  आयें।

 वहां  से  वह  तमाम  गन्ना  एक  कंट्रैक्ट  बेसिस
 पर  काट  कर  लाने  हैं।  लेकिन इस  के  विपरीत

 यहां  गरीब  काश्तकारों को  खुद  अपना  गन्ना
 बैलगाड़ियों  आदि  में  लाद  कर  १५-१५

 और  १६-१६  मील  का  रास्ता तय  करके

 शुगर  मिलों  के  फाटकों तक  पहुंचाना  पड़ता
 है।  आधी,  आधी  रात  में  वे  बेचारे  जबकि
 पाला  पड़ता  होता है  और  बरफ  गिरती
 होती है  वे  अपना  गन्ना  लादे  फैक्टरी की
 तरफ  बढ़ने  जाते  हैं  और  उसको  वहां  दो  आने
 मन  या  चार  आने  मन  किराये  का  काटना
 पड़ता  है  ।  इंडोनेशिया की  सरकार  अपने  गन्ना
 काश्तकारों को  ५०  फीसदी  मुनाफा  देती है
 अबकि  हिन्दुस्तान की  सरकार  काश्तकारों

 का  खून  चूसती है।  आपको  शायद  पता
 हो  कि  जिन  देशों  में  शुगर  इंडस्ट्री  है  उन
 देवों के ध्रन्दर के  अन्दर  किसानों को  कितना  मुनाफा
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 दिया  जाता  है  ।  उन  देशों  के  अन्दर  हालत
 यह  है  कि  वहां  पर  ६०  फीसदी  तक  हिस्सा
 किसानों को  दिया  जाता  है।  मैं  आपको यह
 बतलाना  चाहता  हें  कि  मैडिको  में  किसान
 को  ५०  प्रतिशत  फैक्टरी  के  माल  पर  तथा

 बाई  प्रोडक्ट्स  पर  ५०  फीसदी  दिया  जाना  है।
 मारीशस में  किसान को  उसकी  उपज  का

 टैस्ट  देख  कर  २/३  हिस्सा  दिया  जाता है  ।
 फिलिपाइंस  में  किसान  को  ५०  से  ६०  प्रति-

 शत  तक  भाग  दिया  जाता  है  ।  लेकिन  यहां
 उलटा  हिसाब  है  ।  जब  किसान  के  घर  में
 गेहूं  था  तब  उस  गेहूं  की  कीमत  १४  रुपये
 मन  तय  की  गई  थी  लेकिन  जब  वही  गेहूं  किसान
 के  घर  से  निकल  कर  एक  पूंजीपति  के  घर  में
 चला  गया  तो  उसी  गेहूं  की  कीमत २३
 स्वयं  मन  होगी  ।  अब  इस  चीज  को  अगर
 सरकार  नहीं  रोक  सकती  तो  किसान  का  कोई
 लाभ  नहीं  होगा  ।  अगर  जाकर  यह  किसानों
 की  सरकार है  तो  वह  स्वर्गीय  किदवई  साहब
 के  आदर्श को  सामने  रखे  -  उस  आदर्श  के
 ऊपर  आप  अमल  करे  t  विस्व वंद्य  बापू  ने  कहा
 थाकि  अगर  किसान  को  सुखी  करना  है  तो
 सरकार को  इन  तमाम  फाइलों को  जलाना
 पड़ेगा  जोकि  ऊंचे  ऊचे  ऊपर  को  उठ  गयी

 हैं।

 हमारे  यहां  जो  feet  के  ऑफ सर

 हैं उनको  हिन्दी  में  क्या  कहा  गया  है  ?  हिन्दी
 में  उन  को  उपगन्ना  अफसर  कहने  हैं।  अब  हमारे
 माननीय  मंत्री  जानते  हैं  कि  उप गन्ना  का

 मतलब  होता  है  छोटा  गन्ना  -  जब  आपने
 अपनी  लागत  में  अपनी  डिक्शनरी में  अपनी
 शब्दावली  में  ही  उपगन्ना  लिख  दिया  तो  क्या

 काश्तकार  कभी  ऊंचे  उठ  सकेगा?  वह  हरगिज़
 ऊंचा  नहीं  उठ  सकता  इसी  तरह  से  आपने
 कलक्टर  को  कलक्टर  नहीं  रहने  दिया  ।
 अपनी  दब्दावलो  में,  सरकार  के  कागजात
 में  जिलाधीश  रख  दिया  ।  जिलाधीश  उस
 गन्ने  की  कमेटी  के  चेयरमैन  बनाये  गये।  अब
 “अधीश” के  माने  परमेश्वर  के  हैं,  मालिक  के
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 है  और  मास्टर  कहें  i  जिस  पास  ने  अपने
 आपको  मालिक  समझ  लिया,  उसने  अपने
 आप  को  मास्टर  समझ  लिया  क्या  वह  देश
 की  सेवा  कर  सकता  है?  इस  लिये  मैं  चाहूंगा
 कि  इस  तरह  की  शब्दावली को  वापिस  लिया
 जाय  और  किसानों  को  इस  वक्त  बगैर
 रिकवरी  के,  बगैर  किराया  काटे  गन्ने
 का  ढाई  रुपये मन  का  भाव  दिया  जाय

 तब  किसान  का  संकट  दूर  हो  सकेगा  और वह
 अपने  बच्चों  का  पालन  पोषण  और  लिखा

 पढ़ा  सकेगा  ।

 इन्हीं  शब्दो ंके  साथ  मैं  अपने  भाषण  को

 समाप्त  करने  हुए  कहना  चाहूंगा कि  सरकार
 दो,  तीन  बातें  जो  मैंने  सुआई  हैं  उनको  स्वीकार
 कर  अमल  में  लाये।  एक  तो यह कि  किराया
 काश्तकार  से  नेना  खत्म  किया  जाय  और
 बगैर  रिकवरी  काटे  उसे  ढाई  रुपये  प्रति  मन
 का  भाव  दिया  जाय  ।  इसी  तरह  से  किसानों
 से  जो  फर्टिलाइजर्स का  मुनाफा  कमाया  जाता
 है  उस  मुनाफ  को  खत्म  किया  जाय  |

 आओ  क०  ना०  तिवारी  (  बगहा)  :
 उपाध्यक्ष  महोदय,  इस  मौके  पर  मुझे  आपने
 जो  बोलने  का  अवसर  दिया  उसके  लिये  मैं

 आप  का  आभारी हुं  1  मैं  न  तो  किसी  फिगर
 में  जाना  चाहेगा  और  न  ही  ऐसी  बातें  करना
 चाहता  हूं  जा  कि  बराबर  हुआ  करती  हैं  ।

 मैं  खुद  एक  किसान  हूं  इसलिये  किसान  के
 दृष्टिकोण से  उनकी  जो  दिक्कतें हैं  और  हमारे
 जो  सवाल हैं  उनको  मैं  सदन  के  सामने  रखना
 चाहता  हूं  और  आशा  करता  हूं  कि  मंत्री  महोदय
 उन  पर  सहृदयता के  साथ  विचार  करेंग े|

 उपाध्यक्ष  महोदय,  आज  दो  सवाल

 हमारे  सामने  हैं  ।  एक  अनाज  की  बढ़ती  हुई
 कीमत  का  और  दूसरा  सवाल  है  चीनी  की

 कमी  का  और  उस  में  मूल्य  वृद्धि  का  और  चोर-
 बाजारी  आदि  का  मैं  पहले  सवाल  को  लेता  हूं
 जहां  तक  खाद्य  पदार्थों  की  मूल्य  वृद्धि  का  सवाल
 है  यह  मांग  सदन  की  हर  एक  बैठक में  आती  है
 और  कम  से  कम  दो,  तीन  दिन  बहस  के

 लिये  आते  हैं  जब  कि  अनाज  की  बढ़ती  हुई
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 कीमतों  को  ले  कर  बहस  होती  है।  यह  सवाल
 आना  भी  चाहिये  क्योंकि  इस  देश  की  कृषि
 उपज  सब  से  मुख्य  उपज  है  :  इस  देश  में
 करीब  ८०  प्रतिशत  लोग  अपना  जीवन
 किसानी पर  बिताते  हैं।  उन्हीं की  कमाई  पर
 १२  परसेंट  से  लगा  कर  १४-१५  परसेंट  पर
 शहरों  में  रहने  वालों  की  जिन्दगी  भी
 निर्भर है।

 फीगर्स  का  जहां  तक  सवाल  है  मैं  इसलिये
 उस  में  नहीं  जाना  चाहता  क्योंकि  मैं  जब
 लड़का था  तो  एक  किस्सा  सुना  करता  था,
 अंग्रेजी  राज्य  में  ।  मालूम  नहीं  कि  कहां  तक  वह
 किस्सा सच  है  या  झूठ  है  लेकिन  किस्सा  है
 बणा  मशहर  ।  अंग्रेजी  शासन  काल  में  एक  बार
 अंग्रेजी  सरकार  ने  अपने  अफसरों को  कहा  कि
 हिन्दुस्तान  में  गदहे  कितने  हैं  इसका
 पता  लगाओ  ।  गाहों  की  फीस
 ली गई।  जब  अन्त  में  अफसर  के  पास

 फिगर्स  लेकर  वह  गातो  उस  ने  कहा
 कि  दोराहे  इस  में  छूट  गये हैं।  जब  सवाल

 किया  गया  कि  कौन  दो  छूट  गये  हैं  तो  जवाब

 दिया  गया  कि  एक  हुक्म  देने  वाला  और  एक
 मैं  उसका  पालन  करने  वाला,  यह  दो  गदहे

 छद  गये  हैं  ।  इसलिये  इन  दो  को  भी  उन
 गदहों  की  तादाद  में  जोड़  दिया  जाय  ।  कुछ
 उसी  तरीके  की  बात  पहले  से  ही  यहां  चली  आ

 रही है  कि  फिगर्स के  ऊपर  बहुत  ज्यादा  रिलाई
 करना  और  उन  के  ऊपर  चलने से  अक्सर

 हम  लोग  ऐसे  चक्कर  में  और  झगड़े  में  पढ़
 जात ेहैं  जिस  से  कि  निकलना  मुश्किल  है।

 उपाध्यक्ष  महोदय,  आज  सूखे,  बाढ़,

 चट  व  अन्य  जानवरों  से  किसान  की  फसल  को
 नुवान  पहुंचता  है,  बंदरों  से  नुक्सान  होता  है
 और  इन  सबके  बद  उनको  फसल  मेंजो
 कीड़े  पड़  जाते  हैं  और  उससे  जो

 नुकसान  होता  है  उन  सब  चीजों  को  बर्दाश्त
 करते  हुए  किसान  पैदावार करता  है  और
 उस  के  धर  में  थोड़ा  सा  पैसा  उस  किसानी से

 आता  है
 1

 इधर  हालत  यह  है  कि
 मजदूरी  बढ़

 गयी  है।  जहां  पहले  रोपनी  वगैरह  के  लिये
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 [at  ao  ना०  तिवारी]

 अया  ६  आने  दिये  जाते  थे  वहां  अब  मजदूरी
 रुपये  या  सवा  रुपये  हो  गई  है  इसी  तरह  से
 ट्रान्सपोर्ट  के  चार्जेज  भी  पहले  के  मुकाबले  बढ़

 भये  हैं  और  कहीं  कहीं  तो  वह  दुगने  या  तिगुने
 हो  गये  हैं।  रेलवे  का  किराया  बढ़ा है
 बोरे  की  कीमत  बढ़  गई  है,  कपड़े  का  दाम  बढ़
 गया  है।  यह  सारे  का  सारा  खर्चा  उसको  वहन
 करना  पड़ता  है।  इस  के  अलावा इसमें  जो
 उसकी  लागत  लगती  है,  अगर  वह  न  निकल
 जाये,  तो  उसको  कोई  इन्सेन्टिव  नहीं  रह  जाता  है
 कि  जह  खेती  में  ज्यादा  जी  लगाए।  आज  हमारे
 देश  की  इंडस्ट्रीज  इतनी  नहीं  बढ़ी  े  कि  देश  के
 किसान,  देश  के  वे  ८०  प्रतिशत  लोगो  कि
 किसानी  पर  जीवन  निर्भर  करते  हैं,  किसानी  से
 हट  कर  इंडस्ट्रीज  में  रोजगार  पा  सकें  ।  अमरीका
 के  बारे  में  मैं  पद  रहा था  कि  आज  से  बहुत
 दिन  पहले  वहां  के  अस्सी  प्रतिशत लोग  भी
 किसानी  पर  अपनी  जिन्दगी  व्यतीत  करते  हैं;
 लेकिन  अब  वह  संख्या  घट  कर  दस  प्रतिशत  हो

 गई  है।  आज  से  पचास  साठ  साल  पहले  जो
 अमरीका की  हालत  थी,  आज  हमारी  वही
 हालत  है  कि  अस्सी  प्रतिशत  लोग  किसानी पर
 अपनी  जिन्दगी  व्यतीत  करते  हैं।  आज  स्थिति
 मह  है  कि  यद्यपि  लागत-खर्चे, निकाल  कर,
 जिसको  अंग्रेजी में  कास्ट  आफ  प्रोडक्शन

 कहते है;  उसको  निकाल  कर  किसान  को
 थोड़ा सा  मुनाफा  भी  नहीं  मिलता है,  लेकिन
 थोड़ा  सा  दाम  बढ़ने  पर  भी  शहरों  में  रहने
 वाले या  इंडस्ट्रियल लेबर  ये  ११-१२  परसेंट
 लोग  हत्या  करने  लगते  हैं  कि  दाम  इतना
 ऊंचा  हो  गया,  दाम  इतना  बढ़  गया  ।  इस  के
 परिणामस्वरूप  गव नें मेंट  किसानों  की  तरफ
 ध्यान न  दे  कर  ज्यादा  ध्यान  शहर  वालों
 और  इंडस्ट्रियल  लेबर  की  तरफ  देने  लगती  है।
 मैं  गांव  का  रहने  वाले  और  एक  किसान  होने
 के  नाते  यह  महसूस  करता  हूं  कि  आज  सरकार
 की  सारी  मशीनरी  और  उस  का  ज्यादातर
 ध्यान  इंडस्ट्रीज,  इंडस्ट्रियल  लेबर  और  दुनिया
 भर  के  शहरी  मामलों  की  तरफ  रहता  है  1

 उदाहरण  के  लिये  आप  देखिये  कि  जितना
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 रुपया  दिल्ली,  बम्बई,  कलकत्ता,  पटना,
 लखनऊ  आदि  नगरों  में  सड़कें  और  धर  बनाने
 और  बाग  लगाने  में  खर्चे  क्या  जाता  है,
 क्या कभी  उतना  रुपया  किसी  भी  प्रान्त  में
 आमों  को  सुन्दर  बनाने  के  लिये  वहां पर
 इंडस्ट्रीज  को  डेवलप  करने  और  वहां  के  लोगों
 को  रोजगार देने  के  लिये  खर्च  किया  गया?
 क्या  ऐसा  कोई  उदाहरण  दिया  जा  सकता  है?
 आज  गांवों  के  लोगों  को  रोजगार  नहीं  मिलता  है
 लेकिन  उधर  सरकार  का  ध्यान  नहीं  2,

 फैले  हुए  हैं,  जब  कि  शहरों  में  अखवार  हैं,
 शहरों  में  मीटिंग्स होती  हैं,  सारी  बातें हैं,
 शहरों  में  आफिसर्स  रहते  हैं,  जो  किसानों  की
 कमाई  पर  रहते  हैं,  और  अगर  किसान  उप जायें
 नहीं,  तो  वे  भूखों  मर  जायें  ।

 जहां  तक  अन्य  चीजों  के  भाव  का  प्रश्न  है,
 पहले  मछली  ४,  ६,  आठ  आने  सेर  मिलती  थी,

 लेकिन  आज  वह  दो,  ढ़ाई,  तीन  रुपये  सेर  से
 कम  नहीं  मिलती  है  ।  हमारे  यहां  मांस  चार
 आने  सेर  मिला  करता  था,  १९२६,  १९२७,
 १९२८,  १९२४  में,  लेकिन आज  वह  पौने
 तीन  रुपये  सेर  है  देहात  में  कद्दू  खरीद  कर  हम
 खाते  हैं।  एक  कह  की  कीमत  दो  तीन
 आने आज  है।  और  दिल्ली  में  तो  चौदह  आने
 किलो  के  हिसाब  से  खरीदना  पड़ता  है  ।  इसी
 प्रकार  आलू  और  प्याज  आठ  आने  किलो  से

 कम  नहीं  मिलते  हैं।  यही  हाल  दूसरे
 साग-सब्जी  का  है  ।  लेकिन  हम  देखते  हैं  कि
 इस  की  तरफ  कोई  ध्यान नहीं  है  और  इसके

 बारे  में  कोई  हल्ला  नहीं  मचाया  जाता  है
 फलों  के  दाम सेव  के  दाम  और  दूसरी  चीजों  के
 दाम  के  बारे  में  कभी  कोई  हमला  नहीं  मचाता  ।
 लिप-स्टिक,  टुथ-पेस्ट,  ऊनी  कपड़े,  मशीने

 आदि  के  दाम  बढ़ने  से  कोई  हल्ला  नहीं  होता
 है।  सब  खरीदते  हैं  -  लेकिन  अगर  चावल

 का  दाम  दोचार  रुपये  बढ़  गया,  तो  सारे

 देश  में  हो-हत्ता मच  जाता  है,  अखबारों

 हो  हल्ला  मचाती  हैं,  मीटिंग्स  होती  हैं  और
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 कम्युनिस्ट,  सोशलिस्ट,  प्रजा  सोशलिस्ट,

 सच  हत्या  मचाने  लग  जाते  हैं  ।

 खाद्य  और  कृषि  मंत्री  (श्री  स्वर्ण  सिह)  :
 स्वतन्त्र  पार्टी  वाले  भी  उस  में  शामिल  हो
 जाते  हैं

 शी क०  ना०  तिवारी :  सरकार  से  मेरा
 निवेदन  यह  है  कि  जिस  वक्त  वह  कीमत

 तय  करने  लगे,  तो  वह  लागत-खर्च, बोरे  की
 कीमत,  ट्रांस्पोर्ट  के  दाम,  पढ़ाई  के  खर्च,
 और  जो  फीसें  वगैरह  देनी  पड़ती  हैं,  इन  सब  को
 भी  दृष्टि  में  रखें  -  तभी  सरकार  पैदावार  बढ़ा
 सकती है  और  तभी  किसानों को  फायदा  हो
 सकता है  ।

 चीनी  के  बारे  में  मैं  फिर  कहना  चाहता  हूं
 टीमें  'फिगर्ज़ में में  नहीं  जाना  कहता  हुं  1

 कई  बार  हमारी  तरफ  से  और  सरकार  की
 तरफ से  कहा  गया  कि  साल  में  कितनी

 पैदावार  हुई  और  कितनी  नहीं  हुई  ।  सरकार
 का  स्याल  है  कि  इस  साल  हमें,
 शूगर  की  प्रोडक्शन  रेरेलाख टन  होगी ।
 हेम  लोगों  अर्थात्‌,  किसानों  का  अन्दाज  है  कि
 सरकार  २६  लाख  टन  से  ज्यादा  प्रोडक्शन
 नहीं  बढ़ा  सकेगी-र२६  से  २८  लाख टन
 तक  प्रोडक्शन की  जा  सकती  है,  इस
 से  ज्यादा  नहीं  क्योंकि  ईख  की  कीमत

 तय  करने  के  जारे  में  सरकार  की
 नीति  ठीक  नहीं  है।  १५  शूगर
 मिलों  में  से--मुझ  ठीक  फ़िगर  याद  नहीं
 है--करीब  करीब  ११५  शूगर  मिलों के  लिए
 सरकार  ने  दो  रुपये  कीमत  तय  की  है  और

 वाकी  मिलों  के  एरिया  में  कीमत  ज्यादा  से
 ज्यादा १  रुपया  अस्सी  नये  पैसे  रखी  है,  जिस
 का  नतीजा  यह  है  कि  एक  ही  सेंटर  में  अगर

 दो  मिलें  गन्ना  खरीदती  हैं,  तो  एक  मिल  तो
 दो  रुपया  देती  है  और  उस  के  साथ  ही  रिकवरी
 के  साथ  लिंकिंग  का  जो  फ़ार्मूला  लगा  हुआ  है,
 उस  का  एडवांटेज  मिल  जाता  है,  जबकि
 दूसरी  मिल  और  दूसरे  काश्तकार  उस  से

 महरूम  रह  जाते  हे  ।  गुड़  की  रिकवरी  साढ़े
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 बारह  परसेंट  होती  है  और  जहां  तक  चीनी
 की  रिकवरी  का  प्रशन  है,  पंजाब  में  वह  बहुत
 कम  है  और  यू०  पी०  तथा  बिहार  में  नौ,  दस
 परसेंट है

 ।
 इसलिए  गुड़ और  खंड सारी  वाले

 इस  पोज़ीशन  में  हैं  कि  वे  ईब  उपजाने  वालों
 को  दो,  सवा  दो,  ढाई  रुपया  दे  सकें  ।

 ऐसी  हालत  में  अगर  सरकार  ने  गन्ने

 का  भाव  दो  रुपये  से  कम  रखा,  और  उस  के
 बाद  रीकवरी  से  लिविंग  करने  का  जो  फ़ार्मूला
 है,  अगर  कम  से  कम  इस  साल  उस  को  नहीं
 रखा,  तो  सरकार  का  टारगट  पूरा  नहीं  होगा
 और  शूगरकेन गुड़ गुड़  और  खंड सारी की  तरफ़
 डाइव टें  हो  जायेगा  और  वह  रोका  नहीं  जा
 सकता है  |  आज  हमारे  यहां  साठ  लाख  टन
 गुड़  तैयार  होता  है  और  शूगर  का  आज  तक
 का  हाइएस्ट  फ़िगर  २९  लाख टन  है  ।  फिर
 लास्ट  ईयर  का  बैलेंस  है  नहीं  Lt  ऐसी  हालत  में
 सरकार  बाहर  भी  शूगर  भेजना  चाहती  है  ।

 इन  सब  बातों  को  ध्यान  में  रखते  हुए,  किसानों
 में  यह  सीलिंग  है--पोलिटिकल पार्टीज  की
 बात  मैं  नहीं  करता  हूं  क्योंकि  वे  एसे  मौके  से
 फ़ायदा  उठाना  चाहती  हैं  --कि  ईख  की  कीमत
 कम  से  कम  दो  रुपये  होनी  चाहिए  ।  हम  यह
 नहीं  कहते कि  सिफ,  यू०  पी०,  पंजाब  और
 विहार  में  यह  कीमत  हो-वहां  तो  हो  हीना,

 है,  सारे  देश  में,  गन्ने  का  भाव  दो  रूपये  होना
 चाहिये  |  अगर  आप  ने  इस  में  कोताही  की,  तो
 इस  के  अच्छे  नतीजे  नहीं  निकलेंगे  1  अभी  हमारे
 एक  माननीय  सदस्य  जोकि  स्वतंत्र  पार्टी  के  हैं,
 उन्होंने  मरहम  रफी  अहमद  किदवई  साहब  की
 वात  कही  है  ।  मैं  आप  से  कहना  चाहता  हूं  कि
 इस  को  आप  अपने  हाथ  में  ले  कर  के  कीजिये
 आफिशत्ज की  अगर  आप  राय  मानेंगे  जोकि
 आप  मानते  ही  हैं  और  आप  मानेंगे  भी,  तो
 अच्छा  नहीं  होगा  n  उस  पचड़े  में  अगर  आप
 पड़ेगे  तो  कभी  आप  इस  निर्णय  पर  नहीं  पहुंच
 सकेंगे  और  वे  आप  को  इस  निर्णय  तक  पहुंचने
 भी  नहीं  देंगे  जिस  से  किसानों  को  दो  रुपया
 कीमत  मिल  सके  ।  उन  की  बात  सुन  कर  के
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 और  किसान  की  ओर  देख  कर  के  और  जो  उस
 की  हालत  ऊख  उपजाने  में  होता  है,  जो  उस  का
 कास्ट  आफ  प्रोडक्शन  होता  है,  उसको  ध्यान
 में  रख  कर  के  अगर  आप  ने  उस  के  लिए  दो
 रुपये  का  भाव  तय  कर  दिया  तो  इस  में  सभी

 का  हित  होगा
 ।

 मुझे  सेंट्रल  शूगरकेन  रिसर्च
 कमेटी  की  रिपोर्ट  मिली  है।  आप  देखें  कि  शूगर
 इंडस्ट्री  भारतवर्ष  में  १६३०  में  शुरू  हुई  थी  ।
 आज  १९६२३  है  ।  आप  अभी  तक  भी  यह
 पता  नहीं  लगा  पाये  हैं,  सरकारी  लोग  अभी

 तक  भी  यह  पता  नहीं  लगा  पाये  हैं,  एक्स पट
 लोग  अभी  तक  यह  भी  पता  नहीं  लगा  पाये  हैं
 कि  शूगर केन  का  कास्ट  आफ  प्रोडक्शन  कितना
 होता  है  ।  प्लानिंग  कमिशन  की  ओर  से  जो  हमें
 बेपर  दिये  गये  हैं,  उन  में  है  कि  सरकार  ने  कुछ
 नाचीज़  में  इस  को  किया  है।  इस  तरह  की  जो

 कंट्रडिक्ट्री  रिपोर्टे  हैं;  ये  नहीं  दी  जानी  चाहिये  |

 अभी  मैं  लखनऊ  गया  था  ।  वहां  उन्हों  ने  कहा
 कि  अभी  तक  इस  का  पता  नहीं  है  कि  शूगरकेन
 का  कास्ट  आफ  प्रोडक्शन  क्या  है  -  ठीक  इसी
 तरह  से  आज  तक  भी  इस  का  पता  नहीं  लगाया
 जा  सका  है  कि  धान  का  क्या  है,  मकई  का  क्या
 है,  महुए,  का  क्या  है  ।  जितने  भी  खाद्य  पदार्थ:
 हैं उन  सब  के  बारे  में  आज  तक  प्लानिंग

 कम  शन  यह  पता  नहीं  कर  पाया  हैऔर  न  ही
 उस  को  पता  है  कि  इन  का  कास्ट  आफ  प्रो-
 प्रोडक् यान क्या  है  ।  इस  को  पता  लगाने  का

 काम  भी  जल्दी  से  जल्दी  होना  चाहिये  |

 अगर  केन  उपजाने वाले  जो  लग  हैं,  वे  जानते
 हैं  कि  अगर  उन  को  दो  रुपये  का  भाव  भी
 दिया  गया  तो  भी  कोई  बड़ी  कीमत  उन  को
 नहीं आप  देंगे  ।

 शी  ओंकार  लाल  बैरवा  (कोटा)
 उपाध्यक्ष  महोदय,  चावल  और  चीनी  के  बारे

 भें  जो  यहां  बहस  हो  रही  है;  उस  के  बारे
 में  मेंभी  अपने  विचार  इस  सदन  के  सामने
 रखना  चाहूंगा  V
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 सब  से  पहली  बात  तो  यह  है  कि  हमारी
 सरकार को  यह  सोचना  चाहिये  कि  कौन सी
 ज़मीन  में  कौन  सी  फसल  अधिक  बंदा  हो
 सकती  है,  कौन  सी  जमीन  हें  जहां  पर  गन्ना
 अधिक  पैदा  हो  सकता  है,  कौन  सी  जमीन
 है  जहां  पर  चावल  अधिक  पंदा  हो  सकता  है
 और  इस  सम्बन्ध  में  उस  को  किसानों  को  राय
 देनी  चाहिये  ।  जहां  पर  पानी  की  आवश्यकता
 अधिक  हो,  वहां  गन्ना  भी  अधिक  हो  सकता
 है,  चावल  भी  अधिक  हो  सकता  है  ।  यह
 जमीन  को  देख  कर  ही  तय  किया  जा  सकता
 है।  रेगिस्तान  के  अन्दर  भी  चावल  अधिक  हो
 सकता  है  और  यह  तभी  हो  सकता  है  जब  वहां
 पर  पानी  दिया  जाय  ।  वहां  पर  भूरी  मिट्टी
 है  और  वह  ज्यादा  पानी  चाहती  है  और  अगर
 इस  का  प्रबन्ध  हो  जाय  तो  वहां  चावल  की
 अच्छी  फसल  हो  सकती  हे  |  कोटा  राजस्थान
 में  काली  मिट्टी  है  1  वहां  पर  नहरों  से  अगर  एक
 दिन  पानी  पिला  दिया  जाता  है  जमीन  को  तो
 वह  पंद्रह  दिन  तक  सूखता  ही  नहीं  है,  इसलिए

 वहां  भी  गन्ने की  खेत  भ्रमणी हो  सात है
 और  गन्ने  का  उत्पादन  बढ़  सकता  हैं  ।

 इसलिए  एसी  एसी  जगह  जहां  पर  ये  चीजें
 अधिक  हो  सकती  हैं,  वहां  पर  सरकार  का

 कोई  ध्यान  नहीं  जाता  है,  उन  एरिया  की
 मरकर  कोई  देखरेख  नहीं  करत॑  है,  वहां  के

 रहने  वालों  को  यह  नहीं  बताता  है  कि  तुम
 यहां  पर  फलां  फलां  चीजें  पैदा  करो  और
 यहां  पर  इन  इन  चीजों  का  उत्पादन  ज्यादा
 हो  सकता  है।  जहां  पर  जिस  फसल  का

 उत्पादन  हो  रहा  होता  है,  वहां  पर  उसी
 फसल  का  उत्पादन  चलता  रहता  है  और  उसी
 पर  ध्यान  केन्द्रित  रहता  है  ।  दूसरी  जगहों  पर
 उस  चीज  का  उत्पादन  करने  की  कोई  तजवीज़
 नहीं  की  जाती  है  ।  आज  गन्ना  और  चावल
 की  ही  बात  नहीं  है  7  जितने  भी  अनाज  हैं,
 गेहूं,  जवार,  मक्का,  बाजरा,  आदि,  उन  सभी
 की  आज  कमी  है  ।  सभी  अनाजों  की  तरफ
 आप  का  ध्यान  जाना  चाहिये  ।  बंगाल  में
 चावल  ज्यादा  खाया  जाता  है,  इस  वास्ते  वहां
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 लाव तल  की  स्थिति  को  आप  को  देखना  चाहिये,
 हमारे  राजस्थान  में  गेहूं  अधिक  खाया  जाता

 है,  इसलिए  वहां  तथा  दूसरे  इलाके  जहां  गेहूं
 ज्यादा  खाया  जाता  है,  वहां  गेहूं  की  ओर
 आप  का  ध्यान  जाना  चाहिये

 अब  मैं  शूगर  के  बारे  में  कुछ  कहना
 चाहता  हूं  tv  मैं  समझता  हूं  कि  सरकार  मिल
 मालिकों  और  गन्ना  उत्पन्न  करने  वालों  को
 आपस  में  लड़ाना  चाहती  है  और  उन  को
 मिल  कर  के  रेट  तय  करवाने  में,  उन  में  करो
 भाइज़  करवाने  में,  सहयोग  देना  नहीं  चाहती
 हैं।  अभी  अखबारों  में  हम  को  पढ़ने  को  मिला
 है  कि  गन्ने  वाले  मिलों  को  गन्ना  नहीं  देते  हैं
 जिस  के  फलस्वरूप  मिलें  बन्द  हो  रही  हैं  1

 किसी  जगह  उत्तर  प्रदेश  में  दो  रुपये  का  भाव
 दिया  जाता  है  और  किसी  जगह  पौने  दो  रुपये
 का  a  पूर्वी  एरियाज  में  दो  रुपया  दिया  जाता  है
 और  पश्चिमी  एरियाज  में  पौने  दो  रुपया  दिया
 बाता  है  1  जब  लोग  देखते  हैं  कि  दूसरे  एरिया
 वालों  को  उन  से  अधिक  पैसे  दिये  जाते  हैं  तो
 वे  गन्ना  मिलों  को  देना  बन्द  कर  देते  हैं  जिस
 से  झगड़े  पैदा  होते  हैं।  जब  सभी  जगह  शक्कर
 का  रेट  बराबर  है,  तो  कोई  वजह  नहीं  दिखाई
 देती  है  कि  गन्ने  का  रेट  भी  बराबर  न  हो।
 अगर  एक  जगह  दी  रुपये  या  सवा  दो  रुपये
 दिया  जाता  है  तो  दूसरी  जगह  भी  दो  रुपये
 का  या  सवा  दो  रुपये  का  भाव  दिया  जाना
 चाहिये  ।  हम  क्या  करते  हैं  ?  मिल  मालिकों  से
 कह  देते  हैं  कि  तुम  को  इन  का  गन्ना  इस  भाव
 पर  लेना  पड़ेगा  और  उधर  फ्  वालों  को  कह
 देते  हैं  कि  क्योंकि  इन्हों  ने  शक्कर  के  भाव
 बढ़ा  दिये  हैं,  इसलिए  गन्ना  इस  भाव  से  कम
 में  न  देना  ।  मिल  मालिकों  को  कह  दिया  कि
 इस  तरह  से  शक्कर  के  भाव  न  बढ़ाओ  और

 उधर  उत्पादकों  से  कह  दिया  कि  इस  से  कम
 पर  कन्ना  न  दौ  1  यह  जो  उनको  आपस  में
 नड़ाने  की  बात  है,  यह  नहीं  होनी  चाहिये  1

 मैं  एक  बात  कहना  चाहता  हं  1  अगर  देश
 भें  शक्कर  की  कमी  थी,  चीनी  की  कमी  थी
 तो  आप  को  चीनी  बाहर  नहीं  भेजनी  चाहिये

 AGRAHAYANA  i,  1885  (SAKA)  Food  Situation  2530
 in  the  Country

 थी  ।  अगर  आप  को  विदेशी  मुद्रा  कमानी  ही
 थी,  तो  क्या  चीनी  ही  उस  के  लिए  रह  गई
 थी?  आप  दूसरी  चीजें  बाहर  भेज  सकते  थे
 age  और  भी  चीजें  हैं,  जैसे  केले  हैं,  वनस्पति
 हैं,  जोकि  बाहर  भेज  कर  विदेशी  मुद्रा  कमाई
 जा  सकती  थी  ।  क्या  चीनी  को  ही  भेज  कर
 विदेशी  मुद्रा  की  जरूरतें  पूरी  की  जा  सकती
 हैं  और  खास  तौर  पर  तब  जबकि  देश  में  चीनी
 की  कमी  है  ?  हमारी  सरकार  घबराहट  में
 काम  कर  बैठती  है।  वह  आगा  पीछा  कुछ  नहीं
 देखती  है।  जब  किसी  चीज़  की  कमी  हो  जाती
 है  तो  सिवाय  कंट्रोल  लगाने के  उस  के  पास
 और  कोई  रास्ता  नहीं  रह  जाता  है  ।  जो  बड़े
 बड़े  अफसर  हैं,  उन  को  शक्कर  मिल  ही  जाती
 है  लेकिन  गांवों  में  रहने  वाले  ओ  बेचारे  गरीब
 लोग  हैं,  वे  दाने  दाने  को  मुहताज  हो  जाते  हैं
 जब  कंट्रोल  लगा  दिये  जाते  हैं  ।  दीवाली  के
 दिनों  में  राजस्थान  के  कई  गांवों  में  चीनी  का
 नामोनिशान नहीं  था  ।  गुड़  भा  अगर उन
 बेचारों  ने  खरीदा  तो  चीनी  से  अधिक  ऊंचे

 भाव  पर  खरीदा  ।  चीनी  पर  तो  कंट्रोल  हो
 गया  और  वह  मिलती  नहीं  गांवों  में  और
 इस  का  नतीजा  यह  हुआ  कि  गुड़  के  भाव
 बढ़  गए,  गुड़  वालों  ने  गुड़  रोक  दिया  ।  शक्कर
 तो  एक  रुपया  अठारह  नए  पैसे  और  गुड़  एक
 रुपया  पच्चीस  नए  पैसे  ।  स्थिति  को  देखते  हुए
 अगर  कंट्रोल  भी  लगाया  जाय  तो  भी  सोच  ,
 समझ  कर  लगाया  जाय  और  गांवों  को  भी

 शहरों  के  समान  स्तर  पर  रखा  जाय  ।  आप
 देखें  कि  जब  जब  कंट्रोल  लगे  हैं  तब  तब  भाव
 बढ़े  हैं,  उत्पादन  कम  हुआ  है  ।  इस  का  कारण
 क्या  है?  जो  सामान्यतः  कम  खाने  वाला  होता
 है  उस  को  भी  पूरा  जितना  राशन  होता  है,
 वह  मिल  जाता  है  और  जो  ज्यादा  खाने  वाला
 होता  है,  उस  को  ब्लैक  से  उस  चीज़  को
 खरीदना  पड़ता  है  और  उस  चीज़  की  ब्लैक
 अधिक  हो  जाती  &  1  आए  दिन  हम  देखते  है
 कि  ट्रक  भरे  हुए  आते  हैं  और  पकड़े  जाते  हें
 शक्कर  के  ।  वे  कहां  से  आते  हैं  ?  शक्कर  भी

 कहीं  से  ब्लैक  में  आती  होगी  तभी  तो  पकड़ी
 जाती  है  ny  दिल्ली  के  पास  बीस  ट्रक  पकड़े
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 I
 [अ  ओंकार लाल  बैरवा]

 गये  हैं  यह  थोड़े  दिन  की  बात  है  1  आगरा  में
 पकड़े  गए  हैं  मैं  कहना  चाहता  हूं  कि-अगर
 कंट्रोल  भी  किया  जाय  तो  उस  की  पूरी  तरह
 देखभाल  की  जाय  कि  कितने  राशन  कार्ड  मिले
 हैं,  कितने  नहीं  मिले  हैं,  कितनों  को  दिये  गये
 हैऔर  कितनों  को  नहीं  दिये  गये  हैं।

 भाव  अगर  इस  तरह  से  तय  कर  दिये
 जाते  हैं  तो  उस  के  बाद  क्या  होता  है,  इस  को
 भी  आप  देखें  ;  शक्कर  को  लोग  गोली  कर
 देते  हैं।  शक्कर  गीली  होने  से  कम  तुलसी  है  |

 सारी  परिस्थिति  को  देख  कर  के  जी  उचित  हो
 वह  आप  को  करना  चाहिये  और  जल्दी  में  कोई
 परिवर्तन  नहीं  करना  चाहिये  ।  आप  देखें  कि
 जब  जब  कंट्रोल  हुआ  है  तब  तब  देश  का
 उत्पादन  गिरा  है  और  मांग  बढ़ी  है।  १९४२

 से  १९४७  तक  कंट्रोल  के  युग  में  अंतिम  तीन
 वर्षों  में  उत्पादन  ११.६०  लाख  टन

 से  धट  कर  ९.५  लाख  टन  रह  गया  और
 खपत  १२.३०  लाख  टन  से  घट  कर  ९.७२

 लाख  टन  हो  गई।  १९४७  में  कंट्रोल  हटा  लिया
 गया  तो  फौरन  उत्पादन  बढ़  गया  और  वह
 ७.७६  लाख टन  से  बढ़  कर  ११.८२  लाख टन
 पर  पहुंच  गया  ।  लेकिन  १९४४  में  फिर  कंट्रोल
 लगा  दिया  गया  और  उत्पादन  १०.८  से  घट
 कर  ९.७८  लाख  टन  रह  गया  और  १९५२
 ५३  में  चीनी  पर  से  नियंत्रण  फिर  बिल्कुल हटा
 लिया  गया  तो  फिर  उत्पादन  खपत  से  बढ़

 गया  और  १९५८  में  २०  लाख  टन  पर  पहुंच
 गया  ।  १९५८  में  फिर  लगा  दिया  गया  तो
 उत्पादन  १९.७७  लाख  से  घट  कर  १९.१८

 लाख  टन  रह  गया  1  १९५४  में  जव  फिर  हटाया
 गया  तो  उत्पादन  २०.८०  लाख  टन  पर  पहुंच
 गया  और  फिर  १९६२  में  प्रतिबन्ध  लगाना
 पडा  और  किसान को  कहना  पड़ा  कि  गन्ने

 का  उत्पादन  बहुत  हो  गया  है,  गन्ना  आप  के
 पास  बहुत  हो  गया  है,  इसलिए  बन्द  करो  ।

 १९६२  में  चीनी  के  निर्यात  से,  चीनी  बाहर
 भेजने  से  हम  को  १४.८२  करोड़  रुपये  की
 विदेशी  मुद्रा  आप्त  हुई  ।  अगर  यह  विदेशी  मुद्रा
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 प्राप्त  न  होती  और  चीनी  को  बाहर  न  भेजा
 जाता  तो  देश  में  कमी  न  होती  ।  मैं  कहना
 चाहता  हूं  कि  जो  भी  भाव  दिया  जाय,  सब  के
 लिए  बराबर  दिया  जाय  और  देश  की  स्थिति
 को  देखते हुए  ही  चीनी  का  निर्यात  किया

 जाय  ।  गन्ना  न  मिलने  के  कारण  कानपुर  के
 अन्दर  कई  मिलें  बन्द  पड़ी  हैं,  उसर  प्रदेश  के
 दूसरे  शहरों  में  कई  मिलें  बन्द  पड़ी  हैं  1  गन्ने
 वालों  ने  गमा  इसलिए  नहीं  दिया  कि  ये  कहते
 हैं  हमारा  गन्ना  उसी  भाव  से  जाना  चाहिये
 जो  भाव  दूसरी  जगहों  पर  है  ।  गवर्नमेंट  को
 चाहिये  कि  वह  सब  जगह  समान  रेट  लागू
 करे  खास  तौर  पर  इसलिए  भी  कि  चीनी  का

 रेट  सभी  जगहों  पर  समान  है  t

 Shri  P.  N,  Kayal  (Joynagar):  Mr.
 Deputy-Speaker,  we  are  arguing  and
 counter-arguing  on  a  matter  which  is
 very  delicate,  the  food  problem  of
 India.  I  do  not  want  to  make  any
 political  game  out  of  it,  neither  do—I
 expect  the  Member:  of  the  Opposition
 will  do  it.

 In  this  world  of  today,  there  is  food
 problem  in  almost  every  part  thereof.
 There  is  no  denial  of  it.  Take  the
 Communist  powers.  A  Russian  Trade
 delegation  was  in  America;  of  course, -
 we  have  recently  got  the  information
 that  they  have  returned.  This  is  the
 position.

 Even  then,  we  on  the  Government
 Benches  sheuld  not  also  be  compla-
 cent  about  it.  After  all,  these  are  the
 things  which  are  essential  necessities  of
 life.  The  House’  should  realise  that
 this  Government  has  got  to  fight  the
 blackmarketeers  and  middlemen  who
 are  making  a  mess  of  the  whole  thing.
 The  Government  is  trying  to  do  their
 best.  Somebody  could  suggest  that
 something  better  could  have  been
 done.  But  1  can.  assure  the  House
 that  the  Congress  is  the  only  party
 which  has  delivered  the  goods  in  the
 past  for  this  country  and  will  do  so
 in  future.  We  are  not  trying  to  re-
 press  our  countrymen;  we  worship  our
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 countrymen.  So  we  are  acting  in  the
 way  we  should  do.

 What  I  would  suggest  to  the  hon.
 House  is  this.  Let  us  not  argue  and
 counter-argue.  Today  is  ४  day  for
 action.  The  whole  world  is  crying  for
 food.  So  also  my  country.  We  are
 very  sorry  for  it.  So  we  will  have  to
 fight  not  only  the  natura]  calamities,
 but  the  blackmarketeers  and  the  mid-
 dlemen  who  are  making  thousands  and
 crores  out  of  it.

 I  have  not  the  facts  and  figures  with
 me  at  my  disposal  to  come  to  any
 conclusion  about  what  should  be  the
 reasonable  price.  So  far  as  my  know-
 ledge  goes  and  my  wisdom  says,  it  is
 not  feasible  for  the  Government  to  fix
 the  price  of  any  commodity  and  to
 keep  it  stable  al]  through,  Let  us  fix
 some  reasonable  price  for  every  item
 or  commodity  in  the  country,  but  let
 us  do  something  for  at  least  one  sec-
 tion  of  this  country  on  whom  we
 depend  for  the  implementation  of  our
 agricultural  plans—the  administration.
 So  my  suggestion  is  that  the  employees
 earning  a  salary  of  upto  Rs.  300—not
 more—per  month  should.  be  given
 loans  to  the  tune  of  5-6  months’  salary
 for  purchasing  their  requirements  of
 the  essential  necessities  when  the  price
 is  at  its  lowest.  Let  the  loan  be  repaid
 in  suitable  instalments  from  their
 monthly  salary.  We  have  seen  from
 our  experience  that  the  consumer  stur-
 es,  the  co-operative  stores  and  even  the
 rationing  system,  have  proved  a
 failure,  because  there  are  blacks!.-ep
 everywhere.  So  let  us  trust  the  gov-
 ernment  employees,  those  drawing
 Rs,  300  or  less.  Let  them  make  pur-
 chases  of  their  necessities.  Govern-
 ment  also  would  not  have  to  wait  for
 repayment;  it  can  be  deducted  from
 their  salaries.  As  to  the  quantum  of
 instalments,  it  can  92  settled  across
 the  table.  If  we  could  do  this  at  least
 for  this  section  of  the  administration,
 I  think  we  can  go  ahead  not  only  in
 the  agricultural  front,  but  in  every
 front  and  we  can  get  a  lot  by  way  of
 implementation  of  plans,  what  we  are
 worried  about  today.
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 al  हवा  so  ज्योतिषी  (सागर)
 उपाध्यक्ष  महोदय, मैं  सब  स  पले  मंत्रिमंडल

 को  इस  बात  के  लिये  धन्यवाद  देना  चाहता  हूँ
 कि  एक  बात  तो  कम  से  कम  हुई  आजादी  होने
 के  बाद  इस  देश  में  कि  एक  भी  आदमी  खाने
 के  बगैर  भूख  के  मारे  नहीं  मरा  ।  जब  शासन
 विदेशी  था  इस  देश  में,  थोड़  से  उसे  में  ही  लाखों
 आदमी  एक  शहर  में  मर  गये  ।  उस  घटना  की
 पुनरावृत्ति  हमारी  सरकार  ने  इस  देश  में  नहीं
 होने  दी  इस  के  लिए  निश्चित  रूप  से  हमारी
 प्लैनिंग  जिम्मेदार  है  और  हमारी  सरकार  की
 नीति  जिम्मेदार  है  ।  लेकिन  फिर  भी  जब  हम
 उस  पर  पूरा  विचार  करते  हैं  तो  मैं  यह  कहेंगी
 कि  हमें  अभी  बहुत  कुछ  करना  है  ।  हमारी
 मंजिल  अभी  वहुत  दूर  है  1  हम  लोगों  को  बहुत
 से  कदम  उठाने  हैं  और  एसे  कदम  उठाने  हैं
 जिन  में  सख्ती  हो  और  मजबूती  हो  ।

 इस  देश  में  कोई  भी  आदमी  महंगा  अनाज
 पाये,  उस  को  तकलीफ  हो  पंजाब  के  आदमी
 या  उत्तर  प्रदेश  के  आदमी  को  गेहूं  सस्ता  मिले
 तथा  बंगाल  के  आदमी  को  चावल  के  लिए
 तड़पना  पड़े  यह  मुझ  बर्दाश्त  नहीं  ।  हम  सब
 इस  भारत  मां  के  बेटे  हैं।  उस  माता  की  कुक्षि
 से  जो  भ  पैदा  हआ  है  सब  का  उस  के  दूध
 पर  अधिकार  है  ।  जब  हम  एक  मां  के  बेटे  हैं
 तो  हमें  अधिकार  है  कि  हमें  बराबर  खाना
 मिले  और  उचित  दामों  पर  मिले  ।  मैं  यह
 बर्दाश्त  नहीं  कर  सकता  कि  मध्य  प्रदेश  का
 गेहूं  बम्बई  के  सेठ  की  तिजोरियों  में  बन्द  हो
 कर  रहेंगे  दामों  पर  जाये,  मध्य  प्रदेश  के

 किसान  को  अपनी  खेती  का  उचित  मुआवजा
 नमिलेऔर उस  की  ज्यादा  कीमत  ले  कर  बंबई
 का  सेठ  चाट  जाय  और  उस  की  तोंद  मोटी  हो  ।
 इस  को  कभी  भी  बर्दाश्त  नहीं  किया  जा

 सकता  |  हमें  इस  तरह  का  नक्शा  बनाना  होगा,
 इस  तरह  की  प्लैनिंग  करनी  होगी  कि  बीच
 का  आदमी  जो  मेहनत  और  मशक्कत  करने

 वाले  आदमी  का  लाभ  गटक  जाता  है  वह

 खत्म  हो  ।  इस  के  लिये  हमें  बहुत  सख्त  और

 मजबूत  कदम  उठाने  पडेंगे  -  जिस  तरह  से  हमारे
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 [आ  हवा  प्र०  ज्योतिष]

 कुल  उधर  के  मित्रों  के  दिन  में  किसान  के  बेट
 होने  का  दर्द  है  उसी  तरह  से  हम  भी  किसान  के
 बटे  हैं,  मगर  हमारे  यह  साथी,  जिन  पर  मंत्रि-
 मंडल  की  जिम्मेदारी  है  और  जोकि  किसान  के
 बेटे  से  डाक्टर हो  गए  हैं,  जब  इस  बीमारी

 का  इलाज  करने  जाते  हैं  तो  हमारे  उस  तरफ़
 के  मित्र  चीखते  और  चिल्लाते 2  1  हमारा
 मरहम  देख  कर  के  भी  वे  चीखते  और  चिल्लाते
 हैं,  दवा  लगाने  के  वक्त  भी  वे  हाथ  पैर  हिलाते
 हैं।  अगर  हम  कंट्रोल  करना  चाहने  हैं,  नियंत्रण
 करना  चाहते  हैं,  तो  चिल्लाया और  चीखा

 जाता  है  ।  मैं  कहता  हूं  कि  यह  इलाज  हमें
 मजबूरी  में  करना  पड़  रहा  है  क्योंकि  इस  देश
 में  रोग  है।

 हमारे एक  उधर  के  साथी  कहते  हैं  कि
 फ्री ली  आदमियों  को  धंधा  करने  दिया  जाये,
 वे  कहते  हैं  कि  कोआपरेशन  क्यों  कर  रहे  हो।
 मैं  कहता हं  कि  कोआपरेशन ही  एक  दवा  है
 जिस  के  द्वारा  बिचौलियों  के  रोग  को  दूर  किया
 जा  सकता  है।  नियंत्रण  अगर  मजूरी  हालत  में
 हमें  करना  पड़  रहा  है  तो  वह  इसलिए  कि

 नियंत्रण  ही  एक  ऐसी  दवा  है  जिस  के  द्वारा  हम
 अनुचित  तरीके  से  पैदा  हए  मुनाफाखोरी के
 इस  रोग  को  दूर  कर  सकते  हैं  ।  कोआपरेटिव
 ऐग्रीकल्चरल और  कोआपरेटिव  दुकान  ही  इस
 का  इलाज  है,  डिस्ट्रिब्यूशन  ठीक  होना  ही
 एक  तरीका  है  जिस  से  हम  नाजायज  मुनाफा-
 खोरी  को,  जोकि  आज  देश  में  चल  रही  है,  दूर
 कर  सकते  हैं  1  हमारे  मित्र  कोई  कांक्रीट  सुझाव
 तो  देते  नहों,  केवल  चीखते  और  चिल्लाते  हैं
 किया  खराबी  है,  वह  खराबी  है,  और  जब  हम
 उस  खराबी  को  दूर  करने  के  लिए  कदम  उठाते
 हैं  तो  उस  वक्त  भी  हमारा  विरोध  करते  हैं।
 मैं  समझता  हूं  कि  जरूरत  है  कि  ठंडे  तरीके  से
 शासन  द्वारा  उठाये  गये  कदमों  पर  हम  विचार
 करें  और  उस  की  अहमियत  को  समझें  1  मैं  इस

 बात  का  विश्वासी  हं  कि  कोआपरेशन  हो  और
 कोआपरेशन  ही  एक  ऐसी  चीज  है  जोकि

 देश  में  जो  किसान  का  हक  है  उस  से  उस  को
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 महरूम  करने  वाले  पर  रोक  लगा  सकती  है  ।

 मैं  देखता  हूं  कि  किसान  के  हित  की  दिशा  में

 हमें  अभी  बहुत  से  कदम  उठाने  हैं
 ।

 यह  बहुत
 जरूरी  है  |  सिचाई  का  इन्तिज़ाम  इस  देश  में
 कितना  हुआ  है  |  जब  हम  प्लन  को  देखते  हैं,
 कसो  को  देखते  हैं,  फर्टिलाइजर्स के  भावों  को
 देखते  हैं,  या  उस  के  उत्पादन  को  देखते  हैं  तो

 यह  अनुभव  करते  हैं  कि  हमारे  कदम  बहुत
 मजबूत  होने  चाहियें  -  हम  लोग  टाइम्स  फिक्स
 करते हैं  7  उस  के  बाद  जब  हम  उत्पादन  के
 बारे  में  सोचते  हैं  तो  पाते  हैं  कि  दा गेट्स  अचीव
 नहीं  किये  जाते  ।  परसों  या  तरसों  इस  सदन  में
 एक  डिबेट  हुआ  था  और  कृषि  उत्पादन  कम
 क्यों  हुआ  इस  को  देखने  के  लिए  एक  कमेटी
 बिठाने  का  प्रस्ताव रखा  गया  था  ।  मैं

 कहता  हूं  कि  कौन  आदमी  यह  नहीं  जानता
 कि  कृषि  का  उत्पादन  क्यों  कम  हो  रहा  है  t

 हम  आप  सब,  जोकि  कृपि  से  संबंध  रखते  हैं,
 इस  बात  से  अवगत  हैं  कि  क्या  दिक्कत  है  t

 जरूरत  इस  बात  की  है  कि  मजबूती  से  वे
 कदम  उठाए  जायें  जो  उस  दिक्कत  को  द्र
 करने  में  सहायक  हों  जिस  के  कारण  किसान
 तरक्की नहीं  कर  पा  रहा है  ।

 15  hrs.

 चीनी  के  विषय  में  मैं  बहुत  दुखी  हुं  1  मे

 यह  साफ  साफ  कह  देना  चाहता  हें  1  हगने
 इस  देश  में  चीनी  की  मिलें  खड़ी  कीं  और  यह
 अच्छा  कदम  उठाया  ।  हमारे  देश  में  चीनी
 की  पैदावार  बढ़  सकती  है  और  उस  को

 बढ़ाया  जाना  चाहिये  और  उस  के  लिए  मिलें
 लगाई  गई  जिन  पर  इस  देश  का  करोड़ों  रुपया
 खर्च  किया  गया  ।  यह  अच्छा काम  किया
 गया  ।  लेकिन  मुझे  ताज्जुब  होता  है  कि  कंट्रोल
 किया  जाता  है  तो  चीनी  का  उत्पादन  कम
 क्यों  हो  जाता  है  ।  यह  कसे  होता  है  ?  उत्पादन
 और  कंट्रोल  से  कौन  सा  सम्बन्ध  है  ?  यह  काम
 ब्लैक  मार्केटिंग करने  के  लिए  किया  जाता

 है  1  जब  कंट्रोल  किया  जाता  है  तो  व्यापारी
 चीनी  को  जमा  कर  के  रख  लेते  हैं  1  हम  देखते
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 हैं  कि  देश  में  जहां  भी  सिंचाई  के  साधन  बढ़ाए

 गए  हैं  वहां  गन्ने  की  पैदावार  बढ़ी  है  ।  हम
 देखते  हैं  कि  किसानों  ने  अधिक  गन्ना  पैदा
 किया  है,  अधिक  गन्ना  क्रश  किया  गया  है  यह
 भी  हम  ने  देखा  है  ।  और  फिर  भी  चीनी  का
 उत्पादन  कम  क्यों  हुआ  ?  जब  गन्ना  ज्यादा
 पैदा  हुआ  और  क्रश  भी  ज्यादा  किया  गया  तो
 क्या  कारण  है  कि  चीनी  का  उत्पादन  कम
 हुआ?  कहा  जाता  है  कि  गुड़  की  तरफ  डाइवर्ट
 हो  गया  मैं  कहता  हूं  कि  अगर  गन्ना  गुड़  की
 तरफ  डाइवर्ट  हो  गया  तो  फिर  गुड़  के  दाम  क्यों
 बढ़े  ?  अगर  गुड़  ज्यादा  पदा  हुआ  है  तो  निश्चित
 है  कि  उस  के  दाम  गिरने  चाहिये  थ  ।  जो
 कमोडिटी  कम  पैदा  होती  है  उस  का  भाव  बढ़

 जाता  है  और  जो  कमोडिटी  ज्यादा  पैदा  होती
 है  उस  का  भाव  गिरता  है  ।  अगर  शक्कर  कम
 पैदा  हुई  है  और  गुड  ज्यादा  बेदा  हुआ  है  तो

 गुड़  के  भाव  घटने  चाहियें  ।  मैं  इस  बात  को
 मानने  को  तैयार  नहीं  हं  और  जनता  भी  इस
 बात  को  मानने  को  तैयार  नहीं  है  कि  चीनी
 का  उत्पादन  कम  हुआ  है  ।  यह  कहा  जाता  है
 कि  व्यापारी  और  मिल  मालिक  सरकार  की

 आंखों  में  धूल  झोंक  कर  उत्पादन  को क
 बताते  हैं  और  उन्हों  ने  चीनी  को  दबा  रखा
 है  1  अभी  मेरे  मित्र  ने  कहा  कि  चीनी  के  ट्रक
 के  ट्रक  चले  आ  रहे  हैं  t  ये  कहां  से  आ  रहे  हैं  1

 मेरा  खयाल  है  कि  चीनी  के  मिल  मालिक  चीनी
 के  उत्पादन  के  आंकड़े  कम  दिखाते  हैं  1  वह
 इस  को  कसे  मैनिपुलेट  करते  हैं  इस  की  जांच
 होनी  चाहिए  और  इस  पर  सख्त  नियंत्रण

 होना  चाहिए  5

 यह  कहा  गया  कि  मिलों  को  क्रश  करने
 के  लिए  गन्ना  कम  मिल  रहा  है  t  मैं  कहता  हूं
 कि  शासन  ऐसी  व्यवस्था  करे  कि  जिस  से
 आगे  ऐसी  स्थिति  पंदा  न  हो  1  अनेक  मिल  के
 साथ  कुछ  खेतों  को  रजिस्टर  कराया  जाय  और

 उन  खेतों  के  किसानों  को  हम  उन्हीं  मिलों  को
 गन्ना  देने  के  लिये  मजबूर  करें  ।  जब  मैं  मजबूर
 करने  की  बात  कहता  ह्  तो  मेरा  मतलब  यह
 नहीं  है  कि  किसान  को  परेशान  कर  के  मजबूर

 AGRAHAYANA  11,  1885  (SAKA)  Food  Situation  2538
 in  the  Country

 किया  जाय  बल्कि  उस  के  उत्पादन  का  उचित
 मूल्य  स्थिर कर  के  उस  को  मजबूर  किया
 जाय  ।आज  हालत  यह  है  कि  किसान  को  अपने
 उत्पादन  का  उचित  मृत्य  नहीं  मिलता  ।  आप
 आफिस  में  काम  करने  वाले  क्लर्क  को  उचित
 वेतन  देने  की  व्यवस्था  करते  हैं,  जो  आई०  ए०
 एस०  अफसर  काम  करता  है  उस  को  जिन्दगी
 की  उचित  सहूलियतें देने  की  आप  व्यवस्था
 करते  हैं,  लेकिन  जो  जनता  को  जीवित  रखने
 के  लिए  मेहनत  करता  है,  उस  किसान  को  उस
 के  उत्पादन  का  उचित  मूल्य  देने  की  व्यवस्था
 नहीं  करते  |  उस  को  उस  की  मेहनत  का  उचित
 सिला  देने  के  लिए  आप  उचित  व्यवस्था  नहीं
 नहीं  करते  ।  मैं  समझता  हुं  कि  यह  गलत  है  be

 इस  विषय  में  हमें  क्रान्तिकारी  तरीके  से  सोचना
 पड़ेगा  क्योंकि  किसान  इस  देश  की  जनता  का
 महत्वपूर्ण  अंग  है,  उस  की  उपेक्षा  इस  देश  की
 मानवता  की  उपेक्षा  है  ।  अगर  हम  किसान  की
 उपेक्षा  करेंग ेतो  हम  इस  देश  के  उत्पादन

 स्रोतों  को  सुखा  देंगे  7  अगर  हम  किसान  की
 उपेक्षा  करेंगे  तो  देश  को  बिना था  की  ओर  ले
 जायेंगे,  क्योंकि  किसान  देश  की  रीढ  की

 हड्डी के  समान  है  ।  किसान  को  सुखी  बनाने
 के  लिए  यह  जरूरी  है  कि  उस  की  मेहनत  का
 उचित  सिला  हम  दे  1  हम  को  किसान  के
 उत्पादन  का  मूल्य  स्थिर  करते  समय  यह
 ध्यान  में  रखना  चाहिए  कि  उस  के  उत्पादन
 व्यय  को  निकालने  के  बाद  उस  के  पास  अपने
 जीवन  को  उचित  रूप  से  बिताने  के  लिए  कुछ
 बचता है  या  नहीं  ।  किसान की  उपज  का
 दाम  निश्चित  किया  जाना  चाहिए  ।  इस  सदन
 में  जब  यह  मांग  की  गयी  तो  मंत्रिमंडल  ने  भी

 इस  की  आवश्यकता  को  अंगीकार  किया  था  1

 मैं  समझता  ह  कि  हम  को  जल्दी  से  जल्दी
 यह  व्यवस्था  करनी  चाहिए  कि  गन्ने  का

 मूल्य  और  अन्य  चीजों  का  मूल्य  किसानों

 को  उचित  रूप  से  दिया  जाय  ।  आज  कोई

 कहता  है  कि  गन्ने  का  मूल्य  २  रुपया मन  किया

 जाय,  कोई  कहता  है  कि  ढाई  रुपया  मन  किया
 जाय  a  मैं  कहता  हं  कि  किसान  को  मजबूत
 बनाने  के  लिये  सरकार  को  उस  का  उचित
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 [श्री  हवा  प्र०.  ज्योतिष]

 मूल्य  देना  चाहिये,  अगर  ढाई  रुपया  उचित
 हो  तो  वह  दिया  जायऔर अगर  पौने  तीन
 और  तीन  रुपया  उचित  मूल्य  हो  तो  वह  दिया
 जाय  ।  हम  वर्तमान  पर्थ  व्यवस्था  के  अन्दर
 किसान  को  कितना  फायदा  पहुंचा  सकते  हैं  यह
 देख  कर  उस  के  उत्पादन  का  मूल्य  स्थिर  करना
 चाहिये।  हम को  यह  देखना  होगा  कि
 किसान को  उचित  तय  मिले  साथ  ही
 मिल  के  मजदूर  को भी  उचित  मजदूरी
 मिले  और  उस  मिल  मालिक  को  भी,

 जिसने  अपने  बाप  दादों  की  कमाई  को  लगा
 रखा  है  केवल  उचित  मुनाफा  हो  1  उम  ने

 इन  तीनों  तत्वों के  बीच  सामंजस्य करते  हुए
 गन्ने  का  मूल्य  निश्चित  करना  होगा  ।  किसी
 तबके  को  यह  मौका  न  दिया  जाए  कि  वह  देश
 के  दूसरे  तबके  का  शोषण  कर  सके।  अगर  हमने
 यह  न  किया  तो  यह  मसला  हल  नहीं  हो
 सकेगा।

 मुझे  यह  देख  कर  अच्छा  लगा  कि  प्यार

 के  भाव  गिरे  हैं  दो  तीन  वर्ष  से  1  लेकिन  अगर
 इस  कारण  किसान  को  फायदा  नहीं  मिलना  है
 और  उसको  दिक्कत  होती  है  तो  मुझ  सिर  दें

 होता हे।  हम  को  देखना  पड़ेंगी  कि  आदमी  को
 रोएं टी  सस्ती  मिले,  गह  सस्ता  मिले  और  दूसरी
 चीजें  सस्ती  मिलें 1  प्रधान  मंत्री  जी  ने  १८  ता०
 कों जो  लिखित  उत्तर  दिया  उससे  मेने  आंकड़े
 निकाले  है ंकि  नागालैड मं  दाल में  २३  परसेंट

 मंहगाई  हुई  हैऔर  गह  में  १२-१४  परसेंट  ।
 यह  ठीक  नहीं  है।  आदमी  को  रोटी  सस्ती
 मिले  यह  बहुत  जरूरी  है  लेकिन  साथ  ही
 किसान  को भी  उसकी  मेहनत  का  मुनाफा
 बेरावर  मिलना  चाहिए  ।  अगर  इसके  लिए
 जरूरत  डो  तो  हमको  किसान  को  स्बासडाइज

 भी  करना  चाहिए  ny  देश  के  लोगों  को  रोटी
 सस्ती  देना  शासन  का  कर्तव्य  है,  और  अगर
 इसके  लिए  किसान  को  सबसिडी  देने  की  आव-

 श्यकता हो  तो  उसकी  भी  व्यवस्था  की  जानी

 DECEMBER  2,  1963  Food  Situation  2549 in  the  Country

 चाहिए  ny  ज्वार  सस्ती  हुई,  उससे  एक  तरफ
 मूल  सुख  होता है  योंकि  इससे  लोगों  को  रोटी
 सस्ती  मिलेगी  ।  लेकिन  किसान  को  भी  हानि
 न  हो  हमको  एसी  व्यवस्था  करनी  चाहिए
 यह  तभी हो  सकता  हे  जब  कि  हम  सब  चीजों  के
 दामों  में  सामंजस्य  रखें  |

 मैं  यह  देख  कर  बहुत  दुखी  होता हूं  कि
 हम  इस  देश  में  कोआरडिनेटेड  तरीके से  नहीं

 सोच  पाते  ।  परसों  दिल्ली  में  एक  कमेटी  के
 सिलसिले  में  इधर  उधर  गया  था  ;  मेने  देखा
 कि  सैकड़ों  एकड  एसी  जमीन  जिसमें  किसान
 खेती  कर  सकते  हैं-करते  थे-मकानों  के  लिए
 दी  जा  रही  है  ।  मेरे  जिले  में  भी  ३१  गांव
 उपजाऊ  जमीन  वाले  लिए  गए  हैं  और  उनको

 दूसरे  कामों  के  लिए  डाइवर्ट  किया  जा  रहा  है
 अगर  इसकी  जरूर तहो  तो  एमी  किया  जाना
 चाहिए  यह  ठीक  2,  लेकिन  रोटी  के  अलावा
 और  कोई  चीज  ज्यादा जरूरी  हे  मैं  इस  वात  से
 सहमत  नहीं  हो  सकता  ।  रोटी  जिन्दगी  की
 सब  से  बड़ी  जरूरत है  ।  सारी  अन्य  जरूरतों
 के  ऊपर  हमें  उसे  प्राथमिकता  देनी  पड़गी  ।
 भरा  सुन्नात/;  कि  लोगों  को  बसाने  के  लिए
 एसी  जमीन  ली  जानी  चाहिए  जो  कि  अनुपजाऊ
 हे  या  ऊबड़  खाबड़  है  ।  दिल्ली  में  एसी  ऊबड़
 खाबड़  जमीनें  बहुत  हैं  जहां  विधियां  बनायी  जा
 सकती  हैं  और  जहां  फैक्टरियां  लगायी  जा
 सकती  हैं।  इस  सम्बन्ध  में  यह  भी  कहना
 चाहता  हें  कि  बहुत  सारी  फैक्टरियों  को  एक
 ही  जगह,  वह  भी  सीमा  के  पास  क्यों  लगाया
 जाना  ह?  हमको  चाहिए  कि  हम  अपने
 उद्यागों  को  गांवों  में  फला  दें  ।  यह  अच्छा  होग
 और  इससे  सारे  देश  की  तरक्की  होगी  |  हम
 दिल्‍ली  से  सो  मील,  पचास  मील  या  ८०  मील
 की  दूरी  पर  इन  फैक्टरियों  को  लगा  सकते  हैं
 जो  उपजाऊ  जमीन  है  उसमें  हमको  खेती  का
 उत्पादन  बढ़ाने  की  व्यवस्था  करनी  चाहिए  |

 तो  मेरा  कहना  है  कि  तक  हम  कोआरडिनेटेड
 तरीके  से  नहीं  सोचेंगे  तब  तक  यह  काम  ठीक
 नहीं  होगा  खेती  की  तरक्की  तभी  होगी  तब
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 हम  सही  ढंग  से  विचार  करेंगे  ।  अगर  हम
 किसान  को  प्रोत्साहन  देंगे  तो  उससे  बंगाल  की
 और  नेफा  आदि  की  समस्या  भी  हल  होगी  ।
 इस  दिशा  में  हमें  सावधानी  &  कदम  उठाना
 चाहिए

 गुड़  की  देश  के  अन्दर  कमी  है।  इसके

 कारण  की  हमको  जांच  करनी  चाहिए  ।  आज
 गड़  एक  रुपए  दस  आने  सेर  बिक  रहा  है।  यह
 बड़े  ताज्जुव  की  बात  है  ny  यह  कैसे  हो  रहा  है
 इसकी  जांच  होनी  चाहिए V

 श  योगेश  झा  (मधुबनी)  उपाध्यक्ष
 महोदय,  दूषित  दृष्टिकोण,  अस्पष्ट  उद्देश्य
 प्रतिक्रियावादी  दाम  नीति,  आयात  पर  अधिक
 निर्भरता  तथा  शासनयंत्र  का  निकम्मापन  अगर

 मौजूद  रहा,  कायम  रहा  तो  यह  खाद्य  संकट  आगे
 भी  रहने  वाला  है  ।

 हमारे  भूतपूर्व  खाद्य  मंत्री  पाटिल  साहब
 अम  फलाने  में  मशहर  हैं।  उन  के  सम्बन्ध  में
 कुछ  कहने  पर  मुझे  थोड़ा  डर  भी  होता  हे  कि

 कहीं  डा०  राम  सुभग  सिंह  को  उससे  तकलीफ़
 न  पहुंचे  क्योंकि  वह  उनके  बड़े  हिमायती  हैं
 पिछले  बजट  सेशन  में  उन्होंने  पाटिल  साहब  की
 तारीफ़  करते  हुए  ओर  आयात  की  हिमायत
 करते  हुए  कहा  था  कि  अगर  पाटिल  साहब
 ने  अच्छी  खाद्य  नीति  को  न  चलाया  होता  तो
 माननीय  सदस्य  जो  पी०  एस०  पी०  के  हैं  उन

 के  क्षेत्र में  अकाल  पड़  गया  होता  और  यह
 महाशय  अपने  क्षेत्र  में  व्यस्त  रहते  ।  लेकिन  मैं
 डा०  साहब  को  बतलाना  चाहता  हं  कि  उन  की
 वाणी  का  यह  असर  हुआ,  पाटिल  साहब  की
 ग़लत  नीति  का  यह  असर  हुआ  कि  बंगाल  में,
 राजस्थान  में  और  बहुत  सी  अन्य  जगहों  में
 अकाल  की  स्थिति  पैदा  हो  गई  अगर  बंगाल  के
 लोगों  ने,  कलकते के  लोगों  ने,  कानून को
 अपने  हाथ  में  न  लिया  होता  तो  भगवान
 जानता  है  कि  वहां  क्या  दृश्य  होता? उस
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 हालत  में  वहां  पर  सन्‌  १९४३  का  दृश्य  इस  सन्‌
 १९६  में  पैदा  होगय  होता। २०  साल  के

 बाद  इतिहास  की  फिर  पुनरावृत्ति होती  ।
 अब  चीज  यह  हे  कि  पाटिल  साहब  का  असर
 हमारे कृषि  मंत्री  डा०  राम  सुलग सिंह  पर
 बहुत  काफी  है  ।  पाटिल  साहब  उनके  गुरू  हैं
 और  यह  उनके  शिष्य  हैं  ।  पिछले  बजट  सैशन
 में  पाटिल  साहब  ने  एक  बड़ा  भ्रम  फलाया  1

 उन्हों  इस  पालियामेंट  में  बतलाया
 कि  उनकी  सरकार  की  जो  नीति

 रही  है  वह  प्राइस  पालिसी  कंज्यूमर  ओरिएंटेड
 हैऔर  वह  अब  से  फारमर्स  ओरिएंटेड  होगी
 में  कृषि  मंत्री जी  से  यह  जानना  चाहता  हूं
 कि  उनको  पता  होगा  कि  हिन्दुस्तान  में  चावल
 की  हार वैस्ट  प्राइस  क्या  होती  है  और  उसकी
 मैक्सिमस  प्राइस  क्या  होती है  ?  जो  रिपोर्ट

 छपी  है  उसके  मुताबिक  ८  रुपये धान  की
 हार वैस्ट  आइस  है  और  १८  रुपये  उसकी

 मैक्सिमस  प्राइस  है।  मे  me  साहब से  जानना
 चाहता  हुं  कि  क्या  यह  मैक्सिमस प्राइस
 किसानों  के  घर  मैं  जाती  है  ?

 अभी  तिवारी  जी  ने  कहा  कि  जब  किसानों
 के  कृषि  उपज  के  दाम  बढ़ने  लगते हैं
 तो  उसको  लेकर  बड़ा  ही  हल्ला  मचता  है।
 लेकिन  क्या  यह  हकीकत  नहीं  है  कि  वहं  बढ़ी
 कीमत  किसानों  को  नहीं  मिलती  है  बल्कि  वह
 मुनाफाखोरों  को  मिलती  है  ?  इसलिए
 हक़ीकत  यह  है  कि  पाटिल  साहब  की  नीति
 जैसा कि  वह  दाव  करते हैं  वह  फारमर्स
 ओरिएंटेड  नहीं  है,  न  ही  वह  कंज्यूमर  ओरिएंट
 है,  दरअसल  वह  ट्रेड  ओरिएंटेड  और
 फैक्टरी  ओरिएंटेड  है  ।  इसलिए  उनका

 ऐसा  दाव,  करना  कि  उनकी  गवर्नमैंट  की
 पालिसी  फारमर्स  ओरिएंटेड  है  यह  सत्य  के

 विपरीत है  चूंकि  पाटिल  साहब  कांग्रस  के
 खजांची  हैं,  चुनावों  के  लिए  पैसा  लेना  पड़ता
 है  इस  वजह  से  हो  सकता  है  कि  वे  इस  तरह
 की  बातें  कहते  हों  ।  डा०  साहब  ने  पिछली

 बार  कहा  था  कि  पाटिल  साहेब  किसी  भी
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 [ओ  योगेन्द्र  शा]
 समाजवादी  पी०  एस०  पी  के  व्यक्तियों  से

 ज्यादा  प्रगतिशील  हैं  1  मैं  इसको  मान  लेता
 हूं  कि  हम  लोगों  से  ज्यादा  प्रगतिशील  हैं
 हालांकि  स्वयं  कांग्रेस  वालों  को  इस  पर

 विश्वास  नहीं  है  7  खुद  काग्रेसवालों ने
 इस  वात  को  कहा  है  कि  पाटिल  साहब  आज
 समाजवाद  के  खिलाफ  अम  फला  रहे  हैं
 और  कांग्रस  वालों  ने  तो  यहां  तक  सुआव  दिया

 कि  उनको  कांग्रेस दल  से  निकाल  देना  चाहिए
 लेकिन  इस  कांग्रेस  दल  में  इतनी  हिम्मत  नहीं  है
 कि  वह  ऐसे  प्रतिक्रियावादी  लोगों  को  निकाल

 बाहर  करे  ।  इसलिए  में  कहना  चाहता  हूं
 कि  यह  सरकार  की  पालिसी  ट्रेडस  ओरिएंटेड
 रही  है.  फैक्टरी  ओरिएंटेड  रही  है  यह
 फारमर्स  ओरिएंटेड  नदीं  रही  है  1  इस  बारे

 में  मैं  खुद  कृषि  मंत्री डा०  राम  सुभग सिह  को
 कोट  करना  चाहता  हूं  और  उससे  यह  प्रकट

 हो  जाएगा  कि  मंत्री  होने  के  पहले  और  मंत्री

 डोने  के  बाद  में  उनमें  कितना  फर्क  आ  गया  है।
 कुठ  प्रतीत  ऐसा  होता  है  कि  मानो  मंत्री

 होते  ही  उसको  सारा  ज्ञान  मिल  जाता  है  ।
 जिस  दिन  वह  मंत्री  बनता  है,  मंत्रीपद  की

 शपथ  लेता  है,  एकदम  से  सारा  ज्ञान  उसमें
 आ  जाता  है  और  उसमें  पहले  की  अपेक्षा  फरक
 आ  जाता  है।  इन्ही  डा०  राम  सुभग सिह  ने
 र  अप्रैल,  १९५  को  इसी  लोक  सभा  में
 बोलते  हुए  यह  कहा  था

 “It  is  an  accepted  principle  that
 the  price  of  sugarcane  will  be
 about  sixty  per  cent  of  the  price
 of  sugar.  While  the  price  of  sugar
 mas  been  increasing,  the  price  of
 cane  remains  virtually  constant.
 We  should  either  remedy  this  or
 reduce  the  price  of  sugar  and  keep
 it  in  proportion  to  the  price  of
 cane.”

 खुद  डा०  साहब  के  अनुसार  किसान

 यह  अन्याय  बर्दाश्त  करते  थे  -  अब  आज  जब
 कि  डा०  साहब  खुद  कृषि  मंत्री  हैं  तो  क्या  मैं
 उनसे  उम्मीद  कख  कि  चीनी  की  कीमत  का

 ९०  परसेंट  कैरिअर्स  को  मिलेगा  ?  श्री

 DECEMBER  2,  1963  Food  Situation
 in  the  Country

 2544

 यशपाल  सिंह  ने  ठीक  ही  कहा  कि  आज  के
 हालात में  किसान  को  ढाई  रुपये  प्रति मन
 से  कम  गन्ने  के  दाम  नहीं  मिलने  चाहिए  ।

 लेकिन  आज  क्या  हालत  है?  जहां पर  कोल्ड
 हैं  वहां के  लिए  यह  कहते  हैं  कि  हम  दो  रुपये
 मन  के  दाम  देंगे  लेकिन  जहां  पर  कोल्हू  नदीं  हैं
 वहां हम  किसान  को  १  रुपये  ७५  नये  पेरने

 प्रति  मन  के  हिसाव  से  गन्ने  के  दाम  देंगे
 अब  सरकार  क्या  किसान  को  इतना  बेवकूफ
 समझती  है  कि  वह  अपने  गन्ने  के  दाम  दो  रुपये
 की  बजाय  १  रुपये  और  ७५  नये  पैसा  लेना
 पसन्द  करेगा।  अब  इम  नरह  का  ऐलान  करके
 क्या  सरकार  ने  उन  काश्तकारों को  कोल
 लगाने  के  लिये  प्रेरित  नहीं  किया  है  जहां
 कि  अभी  नहीं  हैं?  जाहिर  है  कि  जिन  किसानों
 के  यहां  कोल्हू  नहीं  हैं  वे  भी  |:  के  दाम  दो

 रुपया  मन  लेने  के  लिये  कोल्हू  लगा  लेंगे  |

 सन्‌  १९५०-५१  में  भारत  सरकार  ने

 गन्ने  का  दाम  तय  करने  की  पावर्स  लों  और
 उस  समय  हमारी  इस  तथाकथित  प्रगतिशील
 सरकार,  समाजवादी  सरकार  और  अपने
 को  किसानों  की  सरकार  कहने  वाली  इस
 गवर्नमैंट ने  गन्ने  की  कीमत  १  रुपये ७५  नये
 पैसे  से  कम  करके  उसकी  कीमत  १  रुपये
 ३१  नये  पैसे  फिक्स  कर  दी।  टैरिफ  कमिशन
 ने  शुगरकेन  की  बाइस  के  बारे  में  यह  लिखा
 है-

 From  1950-51  Government  of  India
 resumed  the  authority  to  fix  price  of
 sugarcane.  Although  the  price  of
 sugar  was  rising  steeply  the  minimum
 price  of  cane  was  reduced  at  first  froma
 Rs,  1.75  to  Rs,  1.31.

 यहं  चीनी  का  संकट  मैं  कहना  चाहता  हूं
 कि  पाटिल  साहब  का  पैदा  किया  हुआ  है।
 पाटिल  साहब  हालांकि अब  मंत्री  नहीं  रहे
 हैं  लेकिन  सरकार  वही है  और  यह  संकट

 इस  सरकार  का  बनाया  हुआ  है।  आज  भी
 हमारे  देश  में  बहुत  मुल्कों  के  मुकाबले  चीनी
 की  खपत  प्रति  आदमी  बहुत  कम  है  ।  हमने
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 यहां  कह  जाता है  कि  हम  फुड  हैबिट्स  बदलें।

 अब  फूड  हैबिट्स  बदलने  का  सरकार  की  दृष्टि
 में  मतलब  यह  है  कि  चावल  न  खायें,  गेहूं
 खायें  ।  हमें  ज्यादा  मछली  मिले,  ज्यादा  दूध
 मिले,  ज्यादा  अंडे  मिलें  ऐसी  कोई  बात  नहीं  है।
 में  अपने  कुकी  और  खाद्य  मंत्री  का  ध्यान इस
 ओर  दिलाना  चाहता  हूं  कि  अमरीका  में
 एक  आदमी  पर  साल  में  औसतन  ६७  किलो-
 ग्राम  अनाज  की  खपत  है  जब  कि  यज़दां  १४०
 किलोग्राम  प्रति  व्यक्ति  खपत  है  ।  जहां
 १८  करोड़  अमरीकनों  के  लिये  १५.७  मिलियन

 मेट्रिक  टन  अनाज  की  जरूरत  है  वहां  हमारे
 लिये  ४४  करोड़  के  लिये  ८८  मिलियन टन
 को  जरूरत  है।  जहां  औसत  अमरीकन  एक
 दिन  में  ३३००  कैनीरीज  पाते  हैं  वहां
 हमारे  यहां  कैलोरीज  का  औसत  १९००  के
 लगभग जाकर  पड़ता  है  1  इसलिये यह  जो
 कहा  जाता  है  कि  फुड  हैबिट्स  बदलें  उससे

 क्या  मतलब  निकलता है  ?  इस  सरकार को
 आयात  करने  की  नीति  रही  है  पर्याय  आयात
 पर  अधिक  निर्भरता  जो  कि  खाद्य  संकट  का
 एक  बड़ा  कारण  है  1

 तीसरी  पंचवर्षीय  योजना  की  कुल  अवधि

 में  हमने  अपने  यहां  खेती  के  विकास  पर,  लघु
 मध्यम  और  बड़ी  स्त्री  योजनाओं  पर,
 भूमि  संरक्षण  पर,  सहयोग  पर  और  सामु-
 दायिक  विकास  कार्यक्रम  के  कृपि  भाग  पर
 जो  कुल  खर्च  हमने  किया  वह  ६  अरब,  ६६
 करोड़ और  ६५  लाख  रुपया  था  लेकिन  सिफ

 अन्न  का  आयात  हमने  किया  ६  अरब  ७३  करोड़
 और  ५३  लाख  रुपये  का  7  पिछली  बार

 डा०  साहव  ने  आयात  नीति  का  बड़ा  जोरदार
 समर्थन  किया  1  सन्‌  १९६१  से  इनकी  नीति

 वाली।  इनके  सन्‌  १९५८-५४  के  भाषगों  को

 पढ़ेगे  उसमें  दूसरा  रुख  था  ।  पहले  वह
 आयात  के  विरोधी  थे  ।  अब  भगवान  जाने
 वह  चूंकि  श्री  जैन  केविरोधी  थे  इसलिए

 यह  विरोध  करते  थे  अथवा  पाटिल  साहब
 के  शिष्य  होने  के  कारण  और  उनके  खाद्य
 मंत्री  बनते  ही  वह  आयात  के  समर्थक  हो
 बाये ।  बहरहाल  जो  कुछ  भी  कारण  रहा  हो
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 उनके  पहलेके  रुख  में  ओर  अब  के  ख  में  बड़ा
 अन्तर  1में So  साहब को  कोट  करता  हूं।
 सन्‌  १९५८  में  उन्होंने  यह  कहा  था

 I  maintain  that  without  importing
 too  much  foodgrains  we  can  meet  our
 requirements  because  I  notice  that
 Government  had  been  liberally  import-
 ing  foodgrains  from  foreign  country  to
 meet  the  inflated  demands—not  justi-
 fied  demands—of  the  State  Govern-
 ment.  They  do  not  like  to  see  the
 capacity  of  the  cultivators.  I  main-
 tain  that  the  cultivators  of  this  coun-
 try  can  easily  increase  production  of
 foodgrains  to  the  extent  we  require.

 ऐसा  उन्होंने  कहा  था।  लेकिन  पिछली  बार  जब
 आयात  की  नीति  की  आलोचना  हुई  तो
 डाक्टर  साहब  ने  उस  का  जोरदार  समर्थन

 किया।  मैं  चाहता  हूं  कि  सरकार  की  नीति  स्पष्ट
 हैऔर  जब  तक  सरकार  की  नीति  स्पष्ट  नहीं

 औ दिव  नारायण  (बांसी):  “स्पप्ट”की
 परिभाषा  कर  दीजिए।

 1§.20  hrs.
 (SHRIMATI  RENU  CHAKRAVARTTY  in  the

 Chair]
 शऔयोगेग्द झा  :  जब  माननीय  सदस्य  को

 अवसर  मिलेगा,  तब  वह  अपनी  बात  कह

 सकते  हैं  |

 जहां तक  सरकार  की  नीति  स्पष्ट  नहीं
 होगी,  तब  तक  यह  मामला  सुलझने  वाला  नहीं
 है  ।

 जहां  तक  दाम  का  सवाल  है,  निश्चित
 रूप  से  सरकार  की  नीयत  पर  [को  शक  है।

 नीति  की  बात  तो  छोड़  दीजिए।  उसकी  नीयत
 पर  मुझ  को  शक  है  कि  सरकार  दाम  पर  काबू
 करना  चाहती  है  या  नहीं,  दाम  को  नियंत्रण में
 लाना  चाहती  है  या  नहीं  ।  उस  की  नीयत  पर
 मुझ  को  शक  है  ।  सरकार यह  नहीं  चाहती
 ब्यान जो चा  ,वह  दे  दे  :  जब  से  इमर्जेन्सी हुई
 बहुत  सी  घोषणा यें  हुईं  कि  दाम  को  नियंत्रण
 में  रखने के  लिए  डी  आई०  प्यार  लागू

 किये  जायेंगे .  लेकिन  डी०  आई०  आर  किस
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 [ओ  योगेन्द्र  आ]

 पर  लागू  किया  गया  है?  किसानों को  कहा  क्या  किसान  के  जीवन-स्तर  में  भी  उसी  अनुपात
 गया  है  कि  अगर  तुम  गन्ना  नहीं  दोगे,  तो  तुम
 पर  fro  आई०आर०  लागू  कर  देंगे  |  समझ  में
 नहीं  आता  कि  जब  किसानों  को  गन्ना  देना  ही  है,
 इमर्जेन्सी  के  नाम  पर,  तो  मिल-मालिकों को
 सरकार  इन्सेन्टिव  किस  बात  का  दे  रही  है।  जब
 किसानों  को  गन्ना  देना  ही  है,  जब  गन्ना  मिलों
 में  जायेगा, तो  चीनी  का  उत्पादन  बढ़ेगा  ही,
 इस  में  कोई  राक  नहीं  है  1  लेकिन  सरकार  ने
 मिल-मालिकों  को  इन्सेन्टिव  दिया  तब,  जब
 कि  उस  ने  उन  के  लिए  शुगर केन  की  सलाई
 संरक्षित कर  दी  कि  उस  को  थू गर केन  मिलना

 ही  है इस  के  वावजूद  सरकार  ने  मिल-मालिक
 को  इन्सेन्टिव  दिया  |  लेकिन  सरकार  ने  किसानों
 को  क्या  इन्सेन्टिव  दिया  ?  यह  कि  उन  को  एक
 जगह तो  गन्ने  का  दाम  दो  रुपया  मिलेगा  और

 दूसरी जगह  पौने  टो  रुपया  मिलेगा ।

 मैं  निवेदन  करना  चाहता हें  कि  इस  तरह
 सरकार को  होती  असफल  रहेगी  |  अगर  सरकार
 चाहती  है  कि  वह  चीनी  की  समस्या  का  कोई
 स्थायी  समाधान  23,  अगर  सरकार  की  यह
 नीयत  है  कि  किसानों  का  जीवन-स्तर  उन्नत
 हो,  तो  उस  को  गन्ने  कागजात  मृत्य  निश्चित
 करना  होगा  |  अक्सर  यह  कहा  जाता  है  कि  हम
 शुगर केन  की  कीमत  दूसरी  कृषि-वस्तुओं  की
 कीमतों से  स्वतंत्र  कर  के,  अलग  कर  के  नहीं
 मोच  सकते  ।  लेकिन  मैं  जानना  चाहता  हं  कि
 १९५१  और  १९५६  के  बीच  में  चीनी  उद्योग

 का  मुनाफ़ा  कितना  बढ़ा  |  ११५०  को  अगर
 आधार-वर्ष लिया  जाये,  जैसा  कि  लिया  गया  है,
 तो  उस  के  ठोक  साल  बाद  १९५१  में  चोनी
 का  उद्योग  को  टैक्स  और  दुसरे  सब  दायित्व  काट
 कर  १६९.०  का  मुनाफा  हुआ  और  १९५६

 में का मुनाफ़ा हुआ,  जब  कि  हिदुस्तान
 में  कुल  उद्योगों को  मुनाफ़ा १९५१  में  १३.६
 और  १९५६  में  १५८.  ३  हुआ  ।  मैं  कृषि  मंत्री
 से  यह  जानना  चाहता  हैं  कि  चीनी  उद्योग  का
 मुनाफ़ा  जिस  अनुपात  से  बढ़ा,  क्या  किसानों

 की  आमदनी  में  भी  उसी  अनुपात  से  विधि  3

 से  उन्नति  हुई  हरगिज  नहीं  हुई।  कोई  भी  इस

 बात  को  इस  सदन  के  समक्ष  साबित  नहीं  कर
 सकता,  चाहे  वह  जितने  भी  आंकड़े  दे  2,  या
 जितने  भी  लम्हे  भाषण  दे  दे  ।  किसान  के

 जीवन-स्तर  पर  इस  का  असर  नहीं  पड़ने  वाला
 है।  अगर  सरकार  की  नीयत  साफ़  हो,  तो,
 जैसा  कि  डाक्टर  साहब  ने  १९५  में  कहा था,
 यह  फ़ार्म ना  लाग  करना  होगा  कि  गन्ने  की
 कीमत  चीनी  की  कीमत  का  साठ  ट्रस्ट  हो

 जितन  रुपये  मन  चीनी  हो,  उतने  आने  मन  ईख
 हो।

 सरकार  ने  रिकवरी  की  नीति  को  लागू
 कर  के  चीनी  उद्योग  के  सामने  एक  संकट  खड़ा
 कर  दिया  है  1  सरकार  ने  रिकवरी  यह  कह  कर
 लागू की  कि  इस  से  चीनी  की  कीमत  कम  होगी,
 लेकिन  क्या  हुआ  पिछले  साल?  पिछले  साल

 चीनी  के  कारखाने कम  समय  चले  और  सरकार
 को  चीनी की  कीमत  बढ़ानी  पडी  ।  जब  चीनी

 का  अन्तर्राष्ट्रीय  भाव  बाजार  नर्म  था, उस  वक्त
 सरकार  कहती  थी  कि  चूंकि  अन्तर्राष्ट्रीय
 बाजार  भाव  बहुत  कम  है,  इस  लिए  अगर  हम
 अन्तर्राष्ट्रीय  प्रतिस्पर्धा  की  दृष्टि  से  शूगरकेन
 की  कीमत  बढ़ा  देंगे,  तो  कास्ट  आफ़  प्रोडक्शन
 बढ़  जायेगा,  फिर  हम  कैसे  मुकाबला  करेंगे,
 इस  लिए  अन्तर्राष्ट्रीय  प्रतिस्पर्धा  की  दृष्टि  से

 शूगरकेन  की  कीमत  नहीं  बढ़ानी  चाहिए  ।

 मंत्री  महोदय  ने  अपने  व्यान  में  स्वयं  मन्जूर
 किया  हैकि  अन्तर्राष्ट्रीय  बाजार  हमारे  अनुकुल
 है,  अतिकाल  नहीं  है  ।  अगर  सरकार  ऐसा  भी

 नहीं  करना  चाहती है,  मिलों-मालिकों  को  भी

 नाखून  नहीं  करना  चाहती  है,  तो  मैं  अर्ज  करूंगा
 कि  पिछले  साल  उस  ने  चीनी  के  एक्सपोर्ट
 को  सब्सिडाइज़ करने  के  लिए  जो  १३  करोड़

 रुपये की  मंजूरी  दी  थी,  चूंकि  आज  चीनी  का
 बाजार  अच्छा  है  और  उसके  एक्सपोर्ट  को

 सब्सिडाइज़ नहीं  करना  पड़  रहा  है,  इस  लिए

 वह  उस  रुपये  को  किसानों  को  वापस  दे,
 ताकि  किसान  उत्साहित  हों  और  तृतीय  पंच-
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 वर्षीय  योजना  में  चीनी  और  शुगर केन  के

 उत्पादन  का  जो  लक्ष्य  है,  वह  दर्रा  हो  |  अब

 तक  सरकार  ऐसा  नहीं  करेगी,  वह  लक्ष्य  पूरा

 होने  वाला  नहीं  है।  वह  हरगिज  पूरा  नहीं
 होगा,  जब  तक  वह  एक  दाम  नीति  को  नहीं
 अपनायेगी  ।

 आज  तो  सरकार  ने  किसानों  में  संघर्ष
 बंदा  कर  दिया  है,  किसानों  को  बांट  दिया  है।
 उसने  ऐसा  इस  उद्देश्य  से  किया  कि  है  जब
 खुद  किसानों  में  बंटवारा  हो  जायेगा  तो

 फिर  किसानों  के  हितों  का  प्रतिनिधित्व करने
 वाले  विरोधी  दल  या  दूसरे  दल  किसानों  को

 संगठित  नहीं  कर  करेंगे  |  इस  प्रकार  सरकार
 ने  किसानों  को  बांटना  चाहा  है,  लेकिन  वह

 याद  रखे  कि  किसानों  ने  कोल्हू  के  चमत्कार
 को  देख  लिया  है।  किसानों  ने  और  सरकार
 ने  इस  बात  को  मान  लिया  है  कि  जहां  कोल्हू
 है,  वहां  भाव  दो  रुपये  मन  है  और  जहां  कोल्हू
 नहीं  है,  वहां  भाव  दो  रुपये  मन  नहीं  है  ।

 इसका  असर  यह  होगा  कि  इस  देश  में  जहां  भी
 कोल्हू  की  चीनी-मिलों  से  प्रतियोगिता नहीं  थी,
 वहां  भी  प्रतियोगिता बढ़ेगी  और  सरकार  को
 अखबार  कर  चीनी  का  उत्पादन  बढ़ाने  के

 लिए  फिर  इन  गतन्ना-उत्पादकों को  ज्यादा
 "पैसा  देना  पड़ेगा  ।  लेकिन  सरकार  तब  देगी,
 जब  इसके लिए  आन्दोलन  होगा।  इस

 सरकार  में  निर्णय  शक्ति  का  इतना  अभाव
 हो  गया कि  जो  काम  सरकार कर  सकती  है,
 वह  समय  पर  न  करके,  जब  आन्दोलन  हो
 जाता  है,  जब  जनमत  उग्र  हो  जाता  है,  तब
 पूरी  तरह  मजबूर  कर  दिये  जाने  पर  करती
 है

 इस  प्रकार  प्रतिक्रियावादियों  को,  जैसे

 स्वतन्त्र  पार्टी  और  जन  संध  को,  यह  कहने
 का  अवसर  मिल  जाता  है  कि  कंट्रोल  की  वजह
 से  यह  सब  हुआ।  यह  बात  मैं  नहीं
 मानता हूं।  अगर  कंट्रोल  की  वजह  से  यह  हुआ,
 तो

 चावल  में  यह  लूट  क्यों  है?  आज  चावल में
 1589  (Ai)  LSD—7,
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 यह  लूट  इसलिए  हो  रही  है  कि  सरकार  का
 हस्तक्षेप  वहां  नहीं  है  ।  अगर  सरकार  खुद
 खाद्यान्न  का  व्यापार  करे,  तो  मैं  दावे  के  साथ

 कहता  हूं  कि  चावल  की  यह लूट  बन्द  हो
 जायेगी,  चावल  की  कीमत  की  यह  लूट  जरूर
 बन्द  हो  जायेगी,  ।  आज  हमारे  यहां  जो

 चावल  पैदा  होता  है,  लागत-ख़्चे, पूंजी  पर
 का  व्याज,  और  मुनाफा  आदि  काट  कर  भी
 उसका  भाव  १६  रुपया  मन  से  ज्यादा  नहीं
 आयेगा ।  २४,  २५  नवम्बर के  बाद  नया
 धान  बाजार  में  आने  लगता  है  ।  उसके
 बाद  सेले कर  जनवरी  तक  यही  भाव  होगा।
 और  जनवरी,  आधे  फरवरी तक  जो  लोग
 धान  खरीदेंगे,  उस  धान  का  भाव  भी  साल  भर
 के  पूंजी  के  ब्याज  और  मुनाफ़ा  आदि  काट
 कर  १६  रुपये  मन  से  ज्यादा  नहीं  आ  सकता
 है।  लेकिन  अप्रैल  मई  के  बाद  क्या  होगा  ?

 यह  चावल  बाजार  में  पच्चीस,  तीस  रुपये
 मन  बिकेगा  और  कलकत्ता  में  तो  ५५  रुपये
 मन  बिकेगा।  और  जब  जनता  आन्दोलन
 करेगी,  छापा  मारेगी,  तब  कहा  जायेगा  कि

 जेंटलमैन एग्रीमेंट  के  अनुसार  उसका  भाव
 ३५  रुपया  मन  निश्चित कर  दिया  गया  है,
 अर्थात्‌  सरकार  ने  बड़ी  उदारता  दिखाई
 और  व्यापारियों को  बड़ा  दबाया  और
 व्यापारियों  ने  मान  लिया--अडे  देशभक्त हैं
 बेचारे--अकी  चलो,  हम  ३५  रुपये  मन  ही aN
 बचा |

 मैं  स्वतन्त्र  पार्टी  के  सदस्यों  से  यह  निवेदन
 करूंगा  कि  उन्होंने  अपना  जो  दृष्टिकोण
 बनाया  हुआ  है  कि  कंट्रोल  खराब  है,  सरकार
 का  हस्तक्षेप  खराब  है,  सरकार का  सारा

 व्यापार  ख़राब  है,  बिल्कुल  ग़लत  है  ।  अभी
 जूट  में  क्या  हुआ,  उनको  इससे  शिक्षा  लेनी

 चाहिए  |  जब  तक  सरकार  ने  जूट  में  हस्तक्षेप
 नहीं  किया,  तब  तक  हारे  यहां  तो  वह  १४

 रुपये  मन  पर  आ  गया  था  ।  हालांकि  सरकार
 ने  पूरी तौर  से  मुकम्मल तौर  से,  नीयत  साफ़
 करके  आज  तक  उस  बाज़ार  में  प्रवेश  नहीं
 किया,  लेकिन  आधे  दिल  से  भी  जो  प्रवेश



 Motion  re:

 [आ योगेन्द्र झा]
 किया,  उसका  भी  कुछ  नतीजा  हुआ,  इस
 बात  को  मैं  मानता  हूं  और  इस  बात  के  लिये
 मैं  कृषि  मंत्री  जी  को  धन्यवाद  देता  हूं  कि

 उन्होंने  साहस  करके  मिल-मालिकों के  स्वार्थ
 के  ख़िलाफ़ कुछ  कदम  उठाया  है।  लेकिन

 मझे  अभी  भी  शक  है  कि  उनका  कदम  कायम
 रहेगी,  या  पीछे  हट  जायेगा  ।  डगमगाता  हुआ
 कदम  है  ।  पक्का  कदम  तो  है  नहीं  और  जब
 तक  पक्का  कदम  नहीं  होता  है,  तब  तक  उस  पर
 भरोसा  करना  हम  लोगों  के  लिए  ख़तरनाक
 है  ।

 मैं  इतना  ज़रूर  कहना  चाहूंगा  कि  जहां
 तक  चीनी  का  सम्बन्ध  है,  चीनी  का  संकट
 सोलह  आने  सरकार  और  हमारे  भूतपूर्व

 खाद्य  तथा  कृषि  मंत्नी  की  सृष्टि  हे  किसी  दूसरे
 की  नहीं  7  जब  चावल  की  कीमत  का  सवाल
 उठता  है,  तो  सरकार  कहेगी  कि  चावल  की

 कमी  थी  ।  चावल  आया  कहां  से  रूस  से,

 या  अमरीका  से,  या  जापान  से,  या  बर्मा  से  ?

 कहीं  दूसरे  मुल्क  से  चावल  नहीं  आया।  चावल
 तो  बंगाल  में  था,  इस  देश  में  था  ।  अखबारों
 में  आया  हैकि  सरकार  ने  बफ़रस्टाक  के  लिए
 चावल  खरीदा  है।  अभी  वह  आया  नहीं
 है,  लेकिन आता  होगा।  सरकार ने  हस्तक्षेप
 किया  और  चावल की  कीमत  घटी  ।  इस

 लिए  मैं  सरकार  से  निवेदन  करूंगा  कि  बंगाल
 में  चावल  की  कीमत का  जो  क्रानिक या. या
 कायमी  संकट  हो  गया  है,  उस  को  दूर  करने
 के  लिये वह  सारे  देश  में  खाद्यान्न  के
 व्यापार  को  अपने  हाथों  मेले।  चावल
 की  मिलों  पर  प्रतिबन्ध  लगा  दें  और
 कह  दें  कि  जो  उनकी  कैपेसिटी  है,  जो  उनकी
 क्षमता  है  चावल  कूटने  की,  उसका  एक
 निश्चित  हिस्सा  ५०  प्रतिशत  या  ७४५  प्रतिशत
 वे  सरकार  को  निश्चित  दर  परतें।  जो

 बाज़ार  दर  धान  की  हों,  बैंकों  का  जो  इंटिरेस्ट  है,
 तथा  उनका  जो मुनाफा है,  सब  को  दे  करके

 जनवरी  और  फरवरी  में  धान  जिस  भाव  पर
 खरीद  होता  है,  उसके  आधार  पर  हर  मिल
 के  लिए  आप  यह  जरूरी  कर  दें  कि  #पनी
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 क्षमता का  ७५  प्रतिशत  उत्पादन  वे  सरकार
 को  निश्चित दर  पर  दें।  यदि  वे  ऐसा  नहीं
 करता  हैं  तो  सरकार  को  चाहिए  कि  चावल
 की  मिलों  को  ले  करके  सहकारी  समितियों

 के  हाथों  में  उनको  सोप  दें।  इसके  अलावा
 और  कोई  उपाय  नहीं  है।

 Shri  Inder  J.  Malhotra:  Mr.  Chair-
 man,  in  every  session  of  Lok  Sabha,
 such  a  motion  is  put  forward  by  the
 Government  and  the  food  situation  is
 always  discussed.  This  is  my  sincere
 complaint  before  the  Government  that
 after  the  food  debate  is  over,  what-
 ever  points  are  brought  forward  to  the
 notice  of  the  Government,  no  action  is
 taken  on  them.  Just  as  food  has  be-
 come  a  chronic  problem,  so  are  the
 arguments  regarding  the  food  prob-
 lem.  During  the  last  three  or  four
 years,  I  have  been  going  through  the
 debates  in  Lok  Sabha.  on  the  food
 situation  and  I  have  observed  that
 basically  4  or  5  main  points  are  raised
 in  every  date.  One  of  the  main  points
 which  is  emphasised  over  and  over
 again  is  regarding  the  price  of  rice
 especially.  I  do  believe  that  consu-
 mers’  interests  should  also  be  taken
 into  consideration.  But  I  have  yet  to.
 see  any  step  taken  by  the  Government
 whereby  a  guaranteed  prices  for  the
 major  food  crops  and  cash  crops  have
 been  granted  to  the  farmers.  That  is
 one  main  reason  why  the  tempo  of  pro-
 duction  in  all  the  food  crops  or  cash
 crops  has  not  reached  that  stage  which
 we  want  it  to  reach.

 I  have  moved  a  substitute  motion
 which  reads  thus:

 “This  House,  having  considered
 the  food  situation  in  the  country
 with  particular  reference  to  rice
 and  sugar,  recommends  that  an
 Agriculture  Commission  be  ap-
 pointed  to  look  into  the  causes  of
 the  slow  progress  in  the  agricul-
 tural  sector.”

 By  moving  this  substitute  motion,  I  do
 not  want  to  censure  the  Government.
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 or  embarrass  the  Ministers  unneces-
 sarily.  Nor  do  I  want  to  make  undue
 criticism  regarding  the  functioning  of
 the  Food  and  Agriculture  Ministry.  It
 is  high  time,  in  my  opinion,  that  the
 Ministry  had,  on  its  own  initiative,
 made  a  self-examination  and  tried  to
 find  out  where  really  the  shoe  pinches
 in  the  agricultural  sector.  Since  1928,
 no  Agriculture  Commission  has  looked
 into  the  various  problems  and  various
 important  fatcors  which  play  a  major
 role  in  agricultural  production  or  price.
 Since  1928  nothing  much  has  been
 done  in  this  respect.  The  Minister  may
 think  that  I  am  a  little  wrong  in  mak-
 ing  this  statement,  because  from  time
 to  time  certain  commodity  boards  have
 looked  into  the  problems  of  particular
 crops.

 We  are  in  the  midst  of  the  third
 Plan.  It  is  really  an  astonishing  thing
 which  this  Ministry  has  done—plan-
 ning  based  on  no  statistics;  agricul-
 tural  planning  when  we  have  not  re-
 viewed  the  situation  in  the  agricultu-
 ral  sector  in  this  country  since  1928.
 Though  it  is  quite  late  now,  let  us  not
 be  too  late  in  this  matter.  During  the
 last  two  or  three  years,  whenever
 questions  have  been  asked  regarding
 the  appointment  of  Agriculture  Com-
 mission,  the  reply  given  was  “the  mat-
 ter  is  still  under  consideration.”  One
 or  two  times  it  was  said  that  “the
 matter  is  in  consultation  with  the  State
 Governments.”  I  have  a  strange  feel-
 ing  when  I  get  this  sort  of  reply  over
 and  over  again.  What  kind  of  State
 Governments  and  Planning  Commis-
 sion  we  have  in  this  country,  I  would
 like  to  ask,  if  it  takes  the  Central
 Government  more  than  5  years  to  take
 a  very  important  decision  regarding
 the  appointment  of  Agriculture  Com-
 mission  and  to  have  consultation  with
 the  State  Governments.  I  do  not
 know  what  I  should  say  about  the
 functioning  of  the  State  Governments
 or  the  way  the  Central  Government
 discusses  matters  with  the  State  Gov-
 ernments  and  other  agencies  which  are
 involved  in  the  agricultural  sector,

 _Mr.  Thomas  has  initiated  the  discus-
 sion.  Firstly,  I  would  like  to  congra-
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 tulate  him  on  his  individual  promotion,
 but  only  to  that  extent.  After  his
 promotion,  I  expected  that  he  would
 bring  in  some  new  arguments  when  he
 initiated  the  discussion,  but  to  my
 great  misfortune,  he  repeated  the  same
 thing  which  he  said  last  year.  He
 blamed  weather  for  the  short-fal]  and
 he  said,  he  has  got  to  control  over
 weather.  Mr.  Patil  also  used  to  say
 that  agricultural  production  had  been
 depending,  is  depending  and  shal]  al-
 ways  depend  on  the  weather.  At  least
 in  this  age  of  scientific  advancement,
 I  cannot  go  to  the  extent  of  believing
 that  agriculture  shall  always  be  so  un-
 stable,  depending  on  the  vafaries  of
 weather.

 Recently  our  new  Food  and  Agricul-
 ture  Minister,  Sardar  Swaran  Singh,
 when  he  addressed  the  Nationa]  De-
 velopment  Counci]  probably,  said  that
 a  high-powered  board  for  agricultural
 production  has  been  created  at  the
 Centre.  I  wish  him  all  success  on  this
 move.  Unfortunately,  I  know  the  fate
 of  the  boards  already  created.  If
 something  is  to  be  done,  it  must  be
 done  with  a  full  heart.  It  is  no  use
 making  a  half-hearted  effort.  Making
 the  Minister  of  Food  and  Agriculture
 the  Chairman  of  the  high-powered
 board  created  for  agricultural]  produc-
 tion  practically  is  going  to  have  no  eff-
 ect  on  the  programmes  in  opertion  at
 the  district  and  especially  at  the  block
 level.  By  having  the  Ministers  of
 Community  Development  ang  Coopcra-
 tion,  Irrigation  and  other  Deputy
 Ministers  on  this  board  as  members,  I
 do  not  know  what  practical  effect  it
 can  have.  It  is  my  earnest  belief  that
 unless  and  until  the  Minister  of  Food
 and  Agriculture  is  given  the  over-all
 charge  over  all  these  departments,
 nothing  is  going  to  come  out.  If  he  is
 just  the  Chairman  of  the  high-powered
 board  and  if  he  has  no  practical  con-
 tro]  over  the  working  of  all  these  de-
 partments,  he  will  be  unable  to  do
 anything,  as  his  predecessors  have
 been  unable  to  do  anything  in  the  past.
 Why  is  it  necessary  that  such  large
 scale  power  should  be  given  to  the
 Minister  of  Food  and  Agriculture?  It
 is  necessary  because  we  see  what  has
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 been  happening  in  the  past.  It  is
 necessary  because  we  see  that  there
 is  no  co-ordination  at  any  level  at  this
 movement,  at  the  Centre,  in  the  States
 or  even  at  the  district  level.  How  do
 we  expect  the  farmer  to  increase  the
 agricultura]  production  when  on  the
 one  hand,  he  has  to  worry  himself  for
 all  the  necessities  like  fertilisers,  seeds,
 implements  and  other  things  and,  at
 the  same  time,  he  is  to  be  9०5३९  over
 by  no  Jess  a  person  than  the  village-
 level  worker,  who  really  matters  in
 his  life?  From  past  experience  we
 should  learn  that  we  should  get  rid
 of  this  army  of  village-level  workers.
 If  we  want  to  keep  a  person  there,  if
 we  want  really  the  farmer  to  derive
 the  benefit  of  the  scientific  knowledge
 at  the  proper  time,  if  we  want  to  keep
 8  person  who  is  really  helpful  to  the
 farmer,  my  suggestion  is  that  the
 emoluments  of  the  person  who  is  ap-
 pointed  as  village-leve]  worker  should
 be  raised.  He  should  be  given  better
 working  conditions  and  his  minimum
 educational  qualification  should  be
 B.Sc.  (Agri).  How  do  we  expect  a
 raw  matriculate  student  with  six
 months’  training  to  go  to  the  villages
 and  give  advice  to  the  farmer  who  for
 years  has  got  the  benefit  of  practical
 experience  of  his  own?  I  do  not  know
 how  under  this  administrative  set-up
 and  under  these’  working  conditions
 we  are  going  to  increase  the  agricul-
 tural  production,

 Coming  to  the  relationship  between
 the  Centre  and  the  States,  I  would  like
 to  say  that  if  under  the  Constitution
 the  Centre  is  so  weak  that  it  cannot
 force  or  compel  a  particular  State
 Government  to  implement  the  agricul-
 tural  policy  initiated  by  the  Centre,
 the  Constitution  should  be  amended.
 Now  the  responsibility  for  the  failure
 in  the  agricultural  sector  becomes  a
 football  between  the  Centre  and  the
 States.  If  at  the  State  level  a  ques-
 tion  is  asked  why  there  is  failure  in
 the  agricultural  sector,  the  State  Gov-
 ernment  straightway  gives  the  reply
 that  the  Centre  did  not  provide  it  the
 finance  or  some  other  help.  When  we
 ask  a  question  here  on  the  floor  of  the
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 House,  the  Centre  immediately  gives
 the  reply:  “What  can  we  do?  We
 have  no  control  over  the  States”.  As
 the  problem  has  become  chronic,  so
 also  this  kind  of  reply.

 In  the  end,  I  would  like  to  recall
 the  historic  and  famous  words  used
 by  the  ex-Food  Minister,  Shri  3.  K.
 Patil—the  farmer-orienteg  agricultural
 policy.  I  believe  he  never  realised  the
 implications  of  this  phrase  when  he
 useq  these  words.  Now,  the  credit
 goes  to  him  for  whatever  he  did  dur-
 ing  his  tenure  of  office  for  emphasising
 this  fact  the  farmer-oriented  agricul-
 tural  policy  which  he  repeated  over
 and  over  again  on  the  floor  of  this
 House.  Now,  Sardar  Swaran  Singh  is
 the  head  of  the  Ministry  of  Food  and
 Agriculture,  and  I  do  not  think  there
 could  be  any  better  person  in  this
 House  who  is  aware  of  the  problems
 of  the  farmer  so  much  as  he  himself.
 So,  from  him  I  expect  that  from  now
 on  the  agricultural  policy  of  the  Gov-
 ernment  of  India  would  be  farmer-
 oriented.

 Madam,  when  you.  were  speaking,
 you  pleaded  the  cause  of  the  consumer
 and,  as  I  said  in  the  beginning,  I  have
 no  quarrel  over  that.  But  let  us  not
 forget  that  if  the  farmer  gets  only
 Rs.  16  a  maund  as  the  price  for  rice,
 he  is  not  going  to  produce  rice.  I  can
 assure  you  about  that.  This  is  a  very
 fundamental  question,  namely,  what
 should  be  the  minimum  price  of  paddy
 and  of  wheat  which  should  be  gua-
 ranteed  to  the  producer  and  which
 should  be  expected  of  the  consumer
 to  pay.  This  question  cannot  be  dealt
 with  so  lightly  or  in  a  watertight  com-
 partment  manner,  that  is,  that  the
 price  of  rice  is  only  the  problem  of
 West  Bengal  particularly  or  that  the
 price  of  wheat  becomes  only  the  prob-
 lem  of  the  Punjab  and  of  no  other
 State.  That  is  not  the  question.  As
 far  as  the  major  food  crops  are  con-
 cerned  when  any  price  is  to  be  gua-
 ranteed  to  the  producer  or  the  consu-
 mer  is  to  be  protected,  the  all-India
 picture  must  always  be  kept  in  view.
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 Regarding  sugar,  for  example,  one
 of  the  arguments  as  to  why  there
 should  be  restriction  on  the  inter-
 State  movement  of  gur  given  by  Shri
 Thomas  was  that  if  there  was  diffi-
 culty  for  the  sugar  mills  to  get  sugar-
 cane,  ultimately  the  price  of  sugar
 would  go  up.  I  want  to  ask  him  one
 thing.  If  the  sugarcane  grower  can
 earn  more  by  converting  his  sugarcane
 into  gur  why  should  he  not  do  8०?

 Shri  A,  M.  Thomas:  Then  do  not
 complain  about  sugar.

 Shri  Inder  J.  Malhotra:  Why  should
 the  farmer  alone’  be  asked  that  he
 should  not  earn  more?  If  the  price  of
 sugar  will  go  up  because  of  this,  why
 should  you  worry  so  much  about  peo-
 ple  who  take  sugar  in  their  tea?  Do
 not  worry  about  them  because  then
 they  will  give  up  taking  sugar  and
 will  start  taking  saccharine.  If  the
 farmer  is  to  be  asked  that  he  should
 not  earn  more  from  his  produce,  he
 shoulg  be  asked  in  a  manner  which
 will  not  pinch  him  too  much.  I  would
 say  without  any  doubt  that  the  mini-
 mum  price  of  sugarcane  must  come  up
 to  Rs,  2  a  maund  and  if  by  doing  that
 the  price  of  sugar  goes  up,  as  I  have
 alrcady  said,  it  is  not  our  concern;  it
 is  not  the  farmer’s  concern.  What  is
 the  percentage  of  the  total  population
 of  this  country  which  consumes  refin-
 ed  sugar?

 Again,  sugar  and_  sugarcane  is  a
 chronic  problem.  It  is  high  time  that
 we  look  into  the  matter  more  deeply
 and  more  thoroughly.  If  there  is  sur-
 plus  production  of  sugar,  naturally
 and  automatically  in  the  coming  sea-
 son  the  acreage  under  sugarcane  will
 show  a  decline;  but  it  should  not  dec-
 line  to  an  extent  that  in  the  following
 season  there  will  again  be  a  slump  in
 sugar  production.  We  have  to  regu-
 late  the  acreage  under  sugarcane  and
 the  total  amount  of  ultimate  produc-
 tion  of  sugar  with  the  acreage.

 As  far  as  the  role  of  the  sugar  mills
 is  concerned?  I  will  say  that  since  the
 Indian  Sugar  Mills’  Association  was
 given  this  task  of  exporting  sugar
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 three  or  four  years  ago,  till  now  at
 least,  the  sugar  policy  has  mainly
 been  governed  by  what  has  been  the
 policy  of  the  Indian  Sugar  Mills’  Asso-
 ciation;  or  the  policy  which  the  sugar
 mills  people  wanted  this  country  to
 adopt  in  the  sugar  sector.  As  far  83
 the  working  of  sugar  mills  is  concern-
 ed,  if  that  is  the  problem,  the  owner-
 ship  of  the  sugar  mills,,  I  would  say:
 why  not  nationalise  al]  the  sugar
 mills?  One  argument  is  given  that
 since  we  have  started  putting  up
 sugar  mills  in  the  cooperative  sector
 also,  so  ultimately  a  day  will  come
 when  al!  the  sugar  mills  in  this  coun-
 try  would  be  under’  the  cooperative
 sector.  I  really  welcome  this  kind  of
 attitude  and  this  kind  of  thinking.
 But  I  onty  ask  how  many  years  it  is
 going  to  take  and  how  long  we  have
 to  wait  and  suffer  this  sugar  and  the
 sugarcane  problem,

 In  the  end,  I  would
 substitute  motion  to  the  House  with
 the  reasons  ang  arguments  which  ba
 have  put  forward  that  this  is  the  pro-
 per  time  to  look  in  more  deeply  and
 more  thoroughly  into  the  functioning
 and  the  happenings  of  the  agricultturar
 sector.

 commend  my

 Shri  S.  M.  Banerjee:  Madam  Chair-
 man,  my  substitute  motion  reads:

 “That  for  the  original  motion,  the
 following  be  substituted,  namely: —

 ‘This  House,  having  considered
 the  Food  Situation  in  the  country
 with  particular  reference  to  rice
 and  sugar,  recommends  to  Gov-
 ernment—

 (a)  to  appoint  a  price  stabilisa-
 tion  committee,

 (०)  to  have  complete  governmen-
 tal  control  on  production,  price
 and  distribution  of  sugar,

 (c)  to  have  State  Trading  in  food-
 grains,

 (ते)  to  assure  minimum  price  to
 the  farmers  of  all  foodgrain
 articles,  and
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 (e)  to  fix  Rs.  2.00  as  minimum

 price  of  sugarcane  for  U.P.
 and  Bihar.”

 Madam  Chairman,  we  have  discuss-
 ed  the  sugar  position  in  the  country
 and  also  the  question  of  scarcity  of
 rice  in  this  House  and  practically  the
 same  answer  has  been  given  by  the
 hon,  Minister  or  his  deputy.  The  fact
 remains  that  there  js  a  race  between
 the  scarcity....

 att  शिव  नारायण  (बांसी)  :  हिन्दी
 में  बोलिए  तो  हम  भी  समझें  ।

 श्री  स०  मो०  बन जी  आप
 अंग्रेजी  भी  समझते  हैं।  एक  महीने  इन्तिजार

 कीजिए ।
 I  have  a  feeling  that  there  is  a  race’
 in  this  country  between  scarcity  and
 scandal,  If  there  is  scarcity  in  rice,
 there  is  scandal  in  sugar,  We  do  not
 know  whether  scandal  is  going  to  win
 the  race  or  scarcity,  But  the  Gov-
 ernment  is  responsible  for  both.  I  de-
 manded  in  this  House  let  there  be  a
 high-powered  committee  to  investigate
 into  the  sugar  muddle.  When  I  say,
 ‘sugar  muddle’,  I  speak  with  courage
 and  conviction  and  from  my  personal
 knowledge  of  what  has  happened  in
 my  State  and  in  other  States.  I  will
 come  to  sugar  later  on.

 About  the  scarcity  of  rice  in  West
 Bengal  and  the  prices  of  other  essen-
 tial  commodities  in  other  States,  the
 hon.  Minister  stated,  when  he  was
 initiating  the  debate,  that  people
 should  take  more  wheat,  It  is  true.
 And  exactly  in  the  same  House,  our
 ex-Food  Minister  said:  if  there  is  no
 sugar,  people  should  take  less  sugar;
 if  there  is  no  rice,  people  should  take
 wheat;  if  there  is  no  wheat,  people
 should  take  jowar  or  bajra.

 Shri  A.  M.  Thomas:  I  have  not  been
 saying  any  of  these  things.

 Shri  S.  M.  Banerjee:  But  it  has
 always  been  said.
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 Shri  Uma  Nath  (Pudukkottai):  that
 is  the  logic  of  that.

 Shri  S.  M.  Banerjee:  Ultimately,  it
 boils  dcwn  to  this:  if  there  is  nothing,
 कम  खाओ  औंर  गम  खा।

 Dr.  M.  5.  Aney  (Nagpur):  Who  said
 that?

 Shri  5,  क,  Banerjee:  I  am  saying
 that.

 So,  it  boils  down  to  this  that  the
 food  habits  must  change,  In  this
 House,  previously  also,  I  think  it  was
 said  in  1958  or  1959,  and  it  has  been
 said  so  afterwards  also  in  this  House
 to  mislead  public  opinion  and  to  hood-
 wink  people  in  general  that  people  are
 taking  to  a  better  type  of  rice,  that
 people  have  started  taking  a  better
 type  of  rice  or  a  better  type  of  wheat
 and  they  have  left  off  taking  coarse
 varieties,  either  in  cloth  or  in  food-
 grains,  and  that  wags  one  of  the  rea-
 sons  why  there  was  shortage  in  food-
 grains.

 The  wholesale  prices  have  jncreas-
 ed.  I  remember  that  on  5th  Septem-
 ber,  1963,  when  I  initiated  the  debate
 on  the  rising  prices  of  foodgrains  and
 food  policy,  I  quoted  the  wholesale
 prices.  I  quoted  the  figures  for  Cal-
 cutta,  taking  base  100  in  August,  1939,
 and  I  pointed  out  what  the  difference
 was,  In  July,  1962,  the  index  for  food
 was  555,  while  in  July,  1963,  it  was
 591;  in  the  case  of  fuel  and  lighting,
 it  was  299  in  July,  1962  and  308  in
 July,  1963;  in  the  case  of  clothing,  the
 figures  were  592  and  602  respectively,
 and  in  the  case  of  ‘Miscellaneous’,  the
 figures  were  310  and  370  respectively.
 The  combined  indices  were  476  and
 499  respectively.  I  am  mentioning  this
 because  it  was  in  July.  1963,  that  al!
 the  newspapers,  whether  it  be  Capital,
 or  the  Economic  Weekly,  or  the
 Eastern  Economist,  or  any  other  admit-
 ted  that  there  had  been  a  sharp  rise
 in  the  prices  of  all  essential  commodi-
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 ties,  whether  it  was  clothing,  food  or
 any  other  thing.  The  price  of  rice  had

 sshot  up  in  West  Bcngal—I  was  there
 at  that  time—just  after  that  wonder-
 ful  statement  by  the  Chief  Minister.
 ‘The  Chief  Minister  had  issued  a  state-
 ment  that  there  was  no  rice  available
 for  the  people  from  the  fair  price
 shops,  and  just  after  that  statement,
 there  was  no  rice  available  in  Cal-
 cutta,  I  was  there  in  Calcutta  at  that
 time,  and  I  had  seen  my  own  relations
 ‘purchasing  rice  at  Rs,  42  to  50  per
 maund,  and  in  fact,  it  was  not  avail-
 ‘able  even  at  that  price,  The  hon.
 “Minister  had  stated  in  this  House  that
 rice  was  available  at  Rs,  16  to  Rs.  18.
 It  might  have  been  available  in  theory
 or  in  files,  but  in  practice,  when  peo-
 ple  went  to  purchase  rice,  it  was  not
 available  to  them.  That  was  why  the
 people  of  Calcutta  and  the  people  of
 West  Bengal  took  the  initiative  in
 their  hands  and  they  managed  to
 establish  and  they  also  established  that
 they  could  possibly  bring  down  the
 prices,  and  it  was  a  shameful  thing
 that  the  Chief  Minister,  without  being
 bound:  to  the  will  of  the  people,  and
 without  adhering  to  the  wishes  of  the
 people,  connived  with  the  traders  and
 fixed  a  minimum  price  of  Rs.  35  per
 maund,  Actually,  he  should  have  re-
 duced  the  price  further,  Now,  what  is
 the  procurement  price?

 Of  course,  in  a  deficit  State,  there
 is  no  question  of  any  procurement
 price.  But  I  would  like  to  ask  the
 hon,  Minister  to  kindly  let  us  know
 the  price  that  the  farmer  gets  ane  also
 the  market  price  and  what  the  differ-
 ence  between  the  two  is.  Suppose  a
 farmer  is  paid  only  Rs.  12  or  13  per
 maund,  but  the  article  is  sold  at
 Rs,  35  per  maund,  then,  what  is  the
 difference?  Who  gets  the  money?  Is
 it  not  a  fact  that  the  middlemen  in
 this  country  are  still  harvesting  at  the
 cost  of  the  common  man,  at  the  cost
 of  the  consumer  and  also  at  the  cost
 of  the  peasantry?

 When  our  ex-Food  Minister  used  to
 speak  in  this  House,  it  was  felt  that
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 he  wag  bleeding  for  the  masses  and  he
 was  bleeding  for  the  peasants.  But
 actually  the  peasants  have  been  cheat-
 ed,  and  the  consumers  have  been  rob-
 bed,  and  cheating  and  robbing  are
 going  on  in  this  country,  and  no  step
 has  been  taken  still  to  have  a  price
 stabilisation  committee.

 The  report  of  the  Asoka  Mehta  com-
 mittee  is  quoted,  but  only  that  parti-
 cular  portion  is  quoted  which  is  in  the
 interests  of  Government,  but  all  those
 good  recommendations  which  are  spe-
 qific  recommendations,  are  never
 quoted,  What  has  happened  to  the  for-
 mation  of  a  price  stabilisation  com-
 mittee?  What  is  the  fear  lurking  in
 Government  minds?  Why  should  they
 not  come  out  openly  and  tell  us  that
 such  a  committee  will  not  be  possible?
 Why  has  State  trading  in  foodgrains
 not  been  started?  Why  have  the
 Defence  of  India  Rules  not  been  used
 against  hoarders  when  they  have  been
 ruthlessly  used  against  political  oppo-
 nents?  Innocent  people  have  been  put
 behind  bars  and  even  today  they  are
 rotting  there,  The  Defence  of  India
 Ruleg  have  not  been  used  either  to
 check  the  sugar  scandal,  or  to  check
 blackmarketing  in  sugar  or  in  price  in
 West  Bengal.  Even  today,  I  speak
 with  full  knowledge,  in  the  western
 districts  of  U.P.,  the  price  of  wheat  has
 also  gone  up,  and  it  is  bound  to  go  up.
 Unless  the  Government  hold  the  price
 line  which  they  have  miserably  failed
 to  do,  I  am  sure  the  prices  of  all  com-
 modities  are  going  to  go  up.  Even
 today  in  Calcutta,  if  you  want  to  take
 rice  from  the  fair  price  shops,  they
 have  no  adequate  supply.  This  has
 came  out  in  almost  all  the  Bengali
 newspapers  which  do  not  belong  to  the
 Opposition,  which  are  controlled  by
 the  ruling  party  and  its  representa-
 tives,  They  have  come  out  openly  and
 said  that  price  is  not  available  for
 supply  to  our  people,  I  would  request
 my  hon,  friend,  Shri  A.  M.  Thomas,  to
 develop  ४  taste  for  Bengali  and  read
 some  of  the  newspapers,  which  were
 quoted  against  us  in  this  House  by  so
 many  Memberw  of  Parliament  when  ह

 ’
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 [Shri  S.  M.  Banerjee]
 Suited  them,  Let  us  quote  the  same
 mewspapers  now  against  them  also.

 16  hrs.

 Coming  to  sugar,  I  have  read  with
 keen  interest  that  historic  statement
 of  Shri  Thomas,  But  still  there  is  no
 sugar,  In  U.P.  what  happens?  The
 State  has  the  maximum  number  of
 sugar  factories,  but  today  there  is  no
 sugar  in  places  like  Kanpur,  Lucknow,
 Allahabad  or  Agra.  I  am  grateful  to
 the  hon,  Minister  because  when  I
 approached  him  before  Diwali,  he  did
 inform  me  that  about  10,757  metric
 tonnes  of  sugar  had  been  released  for
 U.P.  It  is  8  peculiar  thing,  When  we
 approach  the  Food  Minister  of  U.P.  and
 request  him  to  come  out  with  a  state-
 ment  that  the  State  is  not  being  pro-
 perly  fed  by  the  Centre,  he  does  not
 do  so,  But  he  tells  the  Assembly
 sometimes  and  us  when  we  meet  him
 in  person,  when  there  is  a  deputation
 or  delegation,  ‘What  can  we  do?  The
 Centre  has  reduced  our  quota’,  When
 I  write  to  Shri  Thomas,  he  says,  ‘No,
 we  have  not  reduced  the  quota’.  Can
 we  refer  this  matter  to  arbitration  or
 what?  We  do  not  know,  Our  Food
 Minister  has  devised  a_  socialistic
 method  of  distribution,  distribution  of
 sugar  according  to  income.

 The  Minister  of  State  in  the  Minis-
 try  of  Food  and  Agriculture  (Dr,  Ram
 Subhag  Singh):  That  is  not  in  force;
 it  is  put  in  abeyance.

 Shri  S,  M.  Banerjee:  Still  there  are
 contradictions  going  on,  Our  Food
 Minister  says  it  is  a  socialistic  way  of
 doing  it,  Our  Labour  Minister  said  it
 is  absolutely  wrong,  I  think  we  are
 having  a  most  unstable  Government  in
 U.P.,  the  State  of  Pandit  Nehru.  That
 is  our  tragedy.

 The  whole  difficulty  is  this.  Our
 Food  Minister  says  something.  Our
 Labour  Minister  says,  ‘What  is  wrong
 if  the  poor  people  get  sugar  and  sell
 it  at  a  higher  price;  it  docs  not  amount
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 to  blackmarketing’,  That  was  the  open
 statement  he  made,  It  was  supported
 by  the  poor  people.  They  sent  him  a
 telegram  saying  ‘At  least  you  have
 realised  our  difficulties;  you  have  rea-
 lised  that  the  poor  man  has  a  right
 even  to  gamble  and  blackmarket’.  This
 is  the  state  of  affairs  going  on  in  U.P.
 So  1  request  the  hon.  Minister  to
 kindly  consider  whether  the  entire
 production,  price  and  distribution  of
 sugar  should  not  be  taken  over  by  the
 Centre,  The  State  Government  has
 completely  failed.  They  are  unable  to
 manage  these  affairs.  The  District
 supply  officer  moves  from  door  to  door.
 He  hides  himself  completely,  He  says
 it  is  impossible  for  him  to  work.  So,
 the  distribution  has  become  so  cor-
 rupt,  and  I  am  surprised  that  when
 there  was  a  question  of  raiding  cer-
 tain  shops,  information  was  supplied
 to  the  shopkeepers  by  the  highest  man
 in  Kanpur,  and  the  entire  sugar  went
 underground.  This  is  exactly  what  is
 going  on.

 After  15th  November,  not  a  bag  of
 sugar  has  been  sent  by  the  Centre  to
 U.P.  I  would  like  to  know  from  the
 hon.  Minister  whether  after  Diwali,
 anything  has  been  sent  to  U.P.,  and  if
 so,  the  total  quantity.  What  is  the
 requirement  of  U.P.,  what  is  the  re-
 quirement  of  each  State,  and  how
 much  has  the  Centre  been  able  .o
 manage?

 The  Centre  sent  bags  of  wet  sugar
 to  U.P.  The  U.P.  Government  said
 they  were  nat  able  to  give  it  to  the
 people  as  they  would  resist,  as  there
 would  be  a  movement  and  there  would
 be  sugar  riots,  but  they  were  told
 either  to  accept  it  or  have  no  sugar.
 This  is  what  is  going  on.

 I  have  a  feeling  that  it  is  high  time,
 taking  advantage  of  the  situation,  Gov-
 ernment  nationalised  the  sugar  facto-
 ries,  but  they  cannot  do  it.  The  whole
 difficulty  is  that  before  giving  the
 nationalisation  slogan,  we  have  to
 prepare  the  ground  for  it,  This  Gov-
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 ernment  is  not  mentally  prepared  to
 nationalise  the  sugar  industry  or  any
 other  industry,  and  this  racket  is  going
 on  between  the  sugar  mills  and  tne
 trade,  with  the  consumer  suffering.  So,
 in  my  substitute  motion  I  want  them
 “to  have  complete  governmental  con-
 trol”,  I  want  the  Centre  should  con-
 trol,  till  the  position  eases,  produc-
 tion,  price  and  distribution  of  sugar.
 Otherwise,  this  control  has  become  a
 farce,  and  it  is  better  not  to  have  any
 control  than  have  this  sort  of  control
 and  prove  that  the  control  machinery
 is  utterly  corrupt.  This  is  absolutely
 wrong.

 Coming  to  the  question  of  sugarcane
 price,  much  has  been  said  in  this  House
 by  the  hon.  Minister  that  there  is
 diversion  of  sugarcane  to  khandsari
 and  gur.  This  is  not  fair.  Let  there
 be  fair  competition,  Why  not  increase
 the  price  of  sugarcane  to  Rs.  2  straight-
 away?  There  is  no  question  that  in
 the  areas  where  sugarcane  is  diverted
 to  khandsari  and  gur  the  price  will  be
 this  and  in  the  other  areas  it  will  be
 Rs,  1-75.  Straightaway  it  should  be
 Rs.  2.

 Immediately  it  will  be  said  that  the
 price  of  sugar  will  further  increase.
 Concession  after  concession  has  been
 given  to  the  sugar  units.  They  have
 been  given  concession  and  subsidy  in
 the  matter  of  export,  concession  after
 concession  in  excise  duty,  and  recently
 another  concession  has  been  given  to
 them,  but  what  concession  has  been
 given  to  the  farmers,  to  the  consu-
 mers?  When  sugar  was  being  export-
 ed,  it  was  said  in  this  House  that  it
 was  being  exported  to  U.S.A.  because
 Cuba  was  not  sending  sugar  to  the
 U.S.A.,  and  that  we  were  going  to  the
 rescue  of  our,  I  do  not  say  masters,
 but  friends,  our  big  brother,  and  we
 sent  him  sugar,....

 Dr.  Ram  Subhag  Singh:  You  have
 said  it.

 Shri  5.  M.  Banerjee:....  taking
 advantage  of  the  political  situation.
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 At  what  cost?  At  the  cost  of  our  in-
 ternal  consumption.  When  we  knew
 for  certain  that  our  internal  consump-
 ‘tion  would  go  up  from  22  lakh  to  26
 lakh  tons,  why  did  we  export  at  all?
 And  last  time  Shri  Patil  went  to.
 America,  he  made  another  commit-
 ment,  and  our  poor  Food  Minister,
 Shri  Swaran  Singh,  has  to  respect
 that  commitment.

 Shri  D.  C,  Sharma  (Gurdaspur):
 Do  not  call  him  poor.

 Shri  S.  M.  Banerjee:  I  will  call  him
 rich  and  poor,  The  whole  difficulty  is
 that  there  has  been  thoughtless  plan~
 ning,  If  there  is  scarcity  somewhere,
 there  is  scandal  somewhere  else,  and
 the  people  starve  between  the  two.
 This  is  what  is  going  on.

 Another  suggestion  about  sugarcane
 is  to  improve  its  quality.  They  say
 that  quality  has  deteriorated,  It  may
 be  true  because  of  less  price,  unless
 you  increase  the  price  of  cane,  people
 will  not  care  for  quality  but  for  quan-
 tity.  They  must  know  that  good  qua-
 lity  cane  will  be  paid  a  higher  price.
 I  therefore  suggest:  let  there  .be
 another  commission  appointed  to  in-
 vestigate  into  the  affairs  and  see  how
 a  country  surplus  by  11  or  12  lakh  tons
 could  become  deficit  in  a  year  and  a
 half.  This  is  not  a  jugglery  of  statis-
 tics,  This  House  has  to  be  convinced
 of  it,  Nobody  is  convinced  about  the
 sugar  crisis;  they  say  it  is  a  man-made
 crisis.  Control  of  production,  fixation
 of  price  and  distribution  should  be
 taken  up  and  sugar  factories  should
 be  nationalised,  The  cost  of  produc-
 tion  should  be  assessed;  we  have  ‘to.
 take  into  account  that  everything  in
 sugar  industry,  even  the  fibre  of  the
 cane,  earns  profit  for  the  sugar  mag-
 nates.  I  am  not  trying  to  censure  the
 Government,  I  request  that  the  sub-
 stitute  motion  may  be  accepted.  I  am
 sure  the  Food  Minister  will  accept  this
 suggestion.  I  will  not  harp  on  his
 statistics.  Sometimes  when  he  is  3०
 Minister,  he  will  feel  that  this  is  all
 wrong  statistics,  So,  I  request  the:
 hon,  Minister  to  accept  this.
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 Shrimati  Renuka  Ray:  Madam
 Chairman,  when  I  was  listening  to  our
 hon.  Minister,  Mr.  Thomas,  I  was  re-
 minded  of  what  the  U.N,  team  on  agri-

 cultural  production  had  actually  stated:
 “freedom  from  hunger  is  a  prerequi-
 site  to  the  enjoyment  of  the  other  free-
 .doms  and  if  ultimately  wants  such  as
 -food  and  clothing  are  not  satisfied
 other  freedoms  may  be  sacrificed  in
 favour  of  food  enough”.  I  would  like
 to  remind  the  Government  of  this.
 Mr.  Thomas  spoke  about  the  prices  and
 explained  why  they  have  gone  up,  We
 accept  that,  In  a  developing  economy
 it  is  understood  that  prices  must  go
 up  and  incomes  also  will  go  up  and
 adjust  themselves  to  the  rising  prices.
 But  till  such  time  as  the  incomes  of
 those  who  are  below  a  standard  of
 living  go  up,  we  have  to  provide  at
 subsidised  rates  essential  commodities

 “such  as  cloth,  food,  transport,  educa-
 tion  and  health  facilities.  They  should
 be  available  at  cheap  rates.  We  are
 able  to  stave  off  starvation  by  gratui-
 tous  relief  and  we  cannot  thus  allow
 the  citizen  of  this  country  to  keep  up
 his  self-respect  but  people  are  reduced
 to  a  state  of  abject  beggary.  Nobody
 has  died  of  starvation;  we  will  not
 allow  that.  But  in  order  to  prevent
 starvation  from  death,  the  measures
 we  take  are  hand-to-mouth  measures,
 not  measures  by  which  we  can  build
 purposeful  citizens  in  this  country.
 They  are  measures  by  which  beggary
 is  increasing.  This  is  the  state  in  the
 countryside,  and  we  have  to  recognise
 it  for  what  it  is.

 The  Third  Plan  itself  pointed  out
 that  “the  task  of  the  Government  is  to
 ensure  that  the  prices,  especially  of
 essential  consumer  goods  remain  rela-
 tively  stable  despite  the  upward  pres-
 sure”,
 third  Plan  says  that  it  is  not  only  the
 general  price  level  which  has  gone  up
 by  7  per  cent.,  but  what  is  more,  the
 food  prices  have  also  gone  up.  If  that
 is  the  position,  what  is  the  use  of
 saying  that  we  lay  certain  targets  and
 we  are  not  able  to  carry  them  out?
 It  is  time  and  it  9  morg  than  time
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 that  we  acted  rather  than  going  in  for
 platitudes  which  never  come  to  any-
 thing  eventually.
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 When  the  emergency  started,  after
 the  Chinese  aggression,  many  hon.
 Members  in  this  House  pointed  out  to
 the  Government  that  it  was  not  good
 enough  to  be  credulous  about  the
 blackmarketeers  and  profiteers.  It  was
 quite  a  common  thing  in  all  countries
 that  during  wars  and  emergencies  cer-
 tain  people  tried  to  exploit  the  situa-
 tion,  We  were  told  that  business  and
 trade  had  shown  their  patriotic  fervour
 and  I  do  not  dispute  it.  There  are
 many  businessmen  and  traders  who  are
 patriots,  But  I  do  dispute  the  fact
 that  they  are  in  a  position  to  deliver
 the  goods,  and  as  things  happened,

 we  found  that  by  March,  when  the
 budget  session  was  on,—it  was  referred
 to  here  in  this  House—even  in  Delhi,
 the  commodities  for  which  prices  were
 fixed  just  disappeared  from  the  mar-
 ket,  These  things  do  happen  and  have
 happened,  and  it  is  time  that  we  woke
 up  to  the  situation  and  dealt  with
 first  things  first.

 I  have  not  got  much  time,  and  sc  I
 must  deal  with  the  chronic  situation
 caused  by  the  price  of  rice  in  West
 Bengal.  I  would  ask  the  new  Food
 Minister  to  read  through  some  of  the
 old  debates  on  this  subject.  He  would
 find  it  interesting  reading.  He  will
 find  that  what  is  said  today  has  been
 said  in  this  House  many  times  before,
 and  what  is  promised  to  be  done  has
 also  been  promised  many  times  before.
 In  1957,  the  Foodgrains  Enquiry  Com-
 mittee  had  pointed  out  to  this  thing
 and  said  that  the  rise  in  price  in  poc-
 kets  of  scarcity  tend  to  spread  and  thus
 contribute  to  a  general  rise  in  prices,
 and  a  better  organisation,  better
 administration  and  a  proper  policy
 must  be  pursued  in  this  respect.  Then,
 in  1958,  in  the  debate  that  took  place,
 the  same  thing  that  is  said  today  was
 said,  and  the  Food  Minister  then  was
 Shri  A.  P,  Jain,  This  year,  in  March,
 Shri  A,  M.  Thomes  said  in  this  House
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 that  the  Government  was  aware  that
 a  lower  production  of  rice  had  taken
 place  in  West  Bengal,  in  Orissa,  in
 Uttar  Pradesh  and  in  Madhya  Pradesh,
 and  when  they  were  asked  by  the
 House  to  be  cautious  about  this  matter,
 they  said  “we  shall  see  to  it;  we  shall
 have  plenty  of  stocks;  there  are
 buffer-stocks  which  are  in  plenty,  and
 there  will  be  no  cause  for  any  trouble.”

 16.18  hrs,

 [Mr.  SPEAKER  in  the  Chair.]

 Later  on,  the  situation  worsened,  After
 August,  or,  I  must  say  that  between
 March  and  August,  the  anticipation  to
 some  extent  did  not  come  through,
 and  the  price  of  rice  did  not  go  up  to
 that  extent,  because  this  was  seen  from
 the  fact  that  the  offtake  from  fair-price
 shops  was  not  so  very  great,  ind  the
 Governments,  both  Central  and  States,
 were  hoping  that  this  time  they  would
 be  able  to  tide  over  the  crisis,  But
 in  August,  when  again  a  note  of  warn-
 ing  was  sounded  in  the  House,  we  were
 told  that  shiploads  of  rice  were  being
 diverted  to  West  Bengal.  We  went
 away  from  here  when  the  session
 ended,  and  the  price  of  rice  went  on
 rising  and  rising  in  West  Bengal  until
 the  position  became  so  acute  and  we
 were  reminded  of  the  conditions  of  the
 Bengal  famine  of  1943  at  least  from
 the  price  paint  of  view.  As  a  national
 Government  had  come  in,  we  did  not
 have  starvation  deaths,  as  I  mentioned
 earlier,  Then  we  found  that  when
 things  became  very  bad,  Shri  A.  M.
 Thomas  came  to  Calcutta.  My  hon.
 friend  Shrimatj  Renu  Chakravartty
 has  referred  to  the  fact—

 Mr.  Speaker:  She  is  going  away.

 Shrimati  Renu  Chakravartty:  I
 would  not  go.

 Shrimati  Renuka  Ray:  She  referred
 to  the  fact  that  during  this  period  the
 consumers  themselves  ‘took  matters
 into  their  own  hands  and,  therefore,
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 the  price  of  rice  came  down  to  Rs.  35.
 I  would  beg  to  state  that  the  reason
 why  the  price  came  down  to  Rs.  35
 was  that  the  anticipated  stocks  had
 arrived  with  the  arrival  of  the  Central
 Minister,  I  must  say  that  Mr.  Thomas
 discussed  the  situation  with  the  officials
 there  and  tried  to  see  what  could  be
 done  about  it.  He  discussed  with
 Members  of  Parliament.  But  mere
 discussion  is  not  enough.  There  are
 some  over-all  things  which  have  to  be
 taken  into  account.

 The  time  has  more  than  come  that
 we  deal  with  this  problem  of  scarcity
 of  rice  in  West  Bengal  on  a  long-term
 basis,  If  we  are  to  do  that,  there  are
 certain  essential  factors  which  must  be
 taken  into  account.  I  have  here  with
 me  the  statement  showing  the  popula-
 tion,  crop  production,  imports  and
 offtake  of  cereals  and  minimum  retail
 price  of  common  rice  in  West  Bengal.
 I  cannot  go  into  that  whole  statement,
 but  I  shall  analyse  and  quote  a  few
 figures.  I  would  give  the  Minister  the
 statement  if  he  has  not  got  it,  We
 know  the  population  increase  is  1:32
 crores  in  16  years.  This  includes  32
 lakhs  of  rice-eating  refugees  from
 East  Pakistan,  The  second  point  we
 have  to  take  note  of  is  that  rice  pro-
 duction  has  only  increased  by  16  per
 cent,  in  West  Bengal  as  against  the
 all-India  figure  of  42  per  cent.  Why?
 We  must  take  this  into  account,  First
 of  all,  land  utilisation  in  West  Bengal
 igs  one  of  the  highest  in  the  world.
 Progressively  the  land  which  has  been
 brought  under  paddy  cultivation  is
 less  fertile  and  yields  less.

 The  second  and  the  major  factor,
 which  has  been  mentioned  in  the
 House,  but  I  do  not  think  it  has  been
 given  due  importance  by  the  Central
 Government  or  by  any  of  us,  is  this.
 The  area  under  jute  cultivation  bet-
 ween  1947-48  and  1961-62  rose  from
 295,000  acres  to  11,44,000  acres,  i.c.,
 by  more  than  300  per  cent.  If  this  in-
 creased  area  had  been  brought  under
 paddy  cultivation,  it  would  have  given

 “West  Bengal  more  than  34  lakh  tons
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 of  rice,  which  is  more  than  the  quan-
 tity  that  West  Bengal  imports  in  a
 normal  year  from  Orissa  and  else-
 where,  This  is  a  point  which  has  to
 be  taken  note  of.  Do  we  want  that
 West  Bengal  continues  to  earn  foreign
 exchange  by  exporting  jute  or  do  we
 not  want  it?  Does  India  benefit  by  it
 or  not?  We  must  remember  that  today
 jute  has  become  the  major  foreign
 exchange  earner,  In  1962-63,  it  earned
 Rs.  158  crores,  while  tea  earned  Rs.  128
 crores  and  textile  Rs.  42  crores.  So
 many  incentives  are  given  to  textiles
 and  everything  else,  but  here  is  jute
 which  carms  the  largest  amount  of
 foreign  exchange.  Is  it  fair,  I  ask,
 that  the  State  which  earns  the  greatest
 foreign  exchange,  should  not  be  pro-
 perly  supplied  with  rice?  Then  she  is
 twitted  that  she  is  a  rice-eating  State.
 In  this  House,  before  the  emergency
 deepened  it  was  stated  on  behalf  of
 the  Government  that  the  West  Bengal
 people  like  parboiled  rice  and  so  the
 shortage  is  not  of  quantity,  but  of
 quality,  Soon  that  was  not  found  to
 be  true,  since  the  prices  went  much
 higher.

 There  is  another  thing,  A  good  deal
 is  said  about  West  Bengal  people  not
 eating  wheat.  Even  in  regard  to  wheat,
 I  had  the  figure  with  me  somewhere.
 In  West  Bengal,  wheat-eating  has
 gone  up  very  much  since  the  old  days.
 It  is  10  lakh  tons  or  something  like
 that.  Therefore,  that  also  shows  that
 although  she  is  a_rice-eating  State,
 wheat  also  is  being  taken,  May  I  say
 in  this  connection  something  which
 may  be  brought  up  later,  namely  that
 it  is  not  in  Calcutta  that  this  rise  has
 taken  place  and  in  Calcutta  there  are
 many  people  who  eat  wheat;  and
 their  number  has  increased,  Signifi-
 cantly,  it  is  not  in  Calcutta  that  the
 consumption  of  wheat  has  gone  up  but
 outside  the  city.  I  know  that  this  fact
 ig  correct  and,  I  am  sure,  the  West
 Bengal  Government  would  be  able  to
 confirm  it.

 Therefore,  I  fee]  rather  sad  when
 my  hon,  friend,  Shrimati  Renu  Chak-
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 ravartty  tries  to  take  political  advan-
 tage  of  this  very  sad  and  tragic  situa-
 tion  that  is  taking  place  in  West
 Bengal.  Because,  to  blame  the  Chief
 Minister  and  say  that  it  is  he  who
 encourages  the  trade  to  make  huge
 profits  is,  to  say  the  least,  being  hardly
 fair  to  the  Chief  Minister.  May  I  say
 that  it  is  the  Chief  Minister  who  told
 the  country  that  the  deficit  was  22
 lakhs  tons  of  rice?  Because,  it  was
 something  self-evident.  That  is  not
 the  reason  for  panic.  The  panic  arose
 because  the  stocks  did  not  reach  in
 time,  When  the  stocks  came,  the  07065
 came  down

 Shrimati  Renu  Chakravartty:  Ask
 Shri  Thomas.

 Shrimati  Renuka  Ray:  I  am  sure,
 Shrj  Thomas  will  accept  the  facts  cf
 what  is  self-evident.

 Mr.  Speaker:
 should  conclude.

 The  hon,  Member

 Shrimati  Renuka  Ray:  I  will
 only  two  more  minutes.

 take

 1  want  to  make  two  suggestions
 before  I  move  on  to  another  pcint.
 There  is  a  good  deal  of  talk  of  a  bum-

 er  crop  in  West  Bengal,  Let  me  say
 that  50  lakhs  tons  is  our  expected
 yield  of  cereals,  against  40  lakhs  tons
 in  1962-63.  .There  will,  however,  bea
 gap  of  14  lakhs  tons,  as  against  the  re-
 quirements,  which  will  go  to  64  lakhs
 tons  due  to  increase  in  population  and
 other  factors,  So,  unless  these  14  lakhs
 tons  are  provided  to  West  Bengal,
 making  the  total  of  64  lakhs  tons  with
 a  rice  composition  of  7  lakhs  tons,  the
 market  situation  will  not  ease  and
 again  we  shall  be  faced  with  this
 chronic  situation.

 1  have  another  suggestion.  Why
 should  the  Centre  refrain  from  taking
 over  the  feeding  of  the  city  of  Cal-
 cutta?  When  the  late  Shri  Rafi  Ahmad
 Kidwai  de-controlled  foodgrains,  he
 made  the  suggestion  that  so  far  as  the
 metropolitan  cities  were  concerned,
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 the  stocks  of  the  Centre  might  feed
 them,  I  suggest  that  the  new  Food
 Minister  should  examine  this  proposi-
 tion.  West  Bengal  will  be  able  to
 feed  the  rest  of  the  State  provided
 this  huge  and  gigantic  city  which  is
 growing  out  of  all  proportion  is  cor-
 dened  off  ang  fed  from  the  stocks  of
 the  Centre  by  some  process  of  fair
 price  shops;  I  am  not  using  the  word
 “ration”  because  it  frightens  many
 people.  If  that  is  done,  then,  may  be
 for  some  time  to  come,  until  agricul-
 tural  production  goes  up  much  more
 in  the  country  and  we  become  self-
 sufficient,  which  is  a  distant  dream
 today,  we  shall  not  have  to  face  this
 terrible  position.

 So  far  as  the  sugar  muddle  is  con-
 cerned,  I  ican  only  say  that  81  the
 statements  only  make  confusion  worse
 confounded  and  it  is  difficult  to  under-
 stand  the  position.  Here  I  want  to
 bring  to  the  notice  of  the  Minister  one
 small  point.  In  the  rural  areas  in  the
 country,  not  far  away  from  here,  in
 Meerut  sugar  is  not  available.  Even
 here  sugar  is  not  available.  What  is
 the  use  of  talking  about  North  Bengal
 when  sugar  is  not  available  so  near
 Delhi?

 In  regard  to  sugar  supplies  to  West
 Bengal,  in  the  August  session  we  were
 informed  that  a  special  quota  was
 being  given  for  the  puja,  But,  in  the
 mean  time,  the  ordinary  allotment  of
 8,400  tons  was  cut  down  to  4,200  tons
 between  June  and  August.  Was  that
 giving  a  special  quota?

 Before  I  conclude,  I  want  to  say
 one  thing  more.  Unless  and  until  we
 put  our  minds  properly  to  the  problem
 of  agricultural  production,  unless  we
 give  up  talking  platitudes  300  start
 implementing  things,  we  shall  not  be
 able  to  get  away  from  the  _  present
 chronic  situation,  which  rises  time  and
 again  in  this  country.

 डा०  राम  मनोहर  लोहिया  (रूखा-
 बाद)  :  अध्यक्ष  महोदय,  हालांकि  हम  लोगों

 को  तरफ  से  मुख्य  रूम  से  मेरे  सहकर्मी  श्री  बागड़ी

 AGRAHAYANA  11,  1885  (SAKA)  Food  Situation  2574 in  the  Country

 बोलेंगे,  लेकिन  मैं  उन  के  पांच  मिनट  लेता
 हूं  सिफ  एक  शर्मनाक  घटना  सुनाने  के  लिए,
 जिसका  सरकारी  पार्टी  के  लोगों  से  संदंध
 है।  केवल  यही  घटना  नहीं  है,  इस  तरह  की

 हजारों  घटनाएं  रोज़  होती  रहती हैं  हमारे
 शहरों  में  और  गांवों  में।  घटना २९  नवम्बर

 को  हुई  और  स्थान  दिल्ली  था  ।

 गुड़  यहां  १९  रुपये  मन  से  खरीद  करके
 और  २ रुपये मन  के  करीब उस  पर  आने
 जाने का  खर्चें  लगा  होगा,  २१  रुपय  मन
 में  आया,  और  ३२  से  २५  रुपये  मन  पर
 दूकानदारों  को  बेचा  गया  जब  कि  वह  फुटकर
 खरीदारों  के  हाथ  में  कोई  ४०  रुपये  मन  पड़ा
 होगा ।  यह  काम  किसी  स्वतन्त्र  बनिये  ने
 नहीं  किया  यह  काम  किया  सरहकारी संस्था
 ने,  सरकारी  बनिये  की  मौत  ।  उस
 संस्था  का  नाम  है,  “दिल्ली  स्टेट  सेंट्रल
 कोआपरेटिव  स्टोरी  1  उसे  दिल्‍ली में  जितना
 भी  गुड़  लाने  का  हक  है  उस  में  से  आधे  का
 कानूनी हक  है  और  वह  कानूनी ढंग  से
 आता  है।  उत्तरप्रदेश  सेआता  है।  वहां
 के  किसानों  को  वह  १८  रुपये  १४  रुपये  या
 २०  रुपये  मन  पड़ता  है,  यानी  साढ़े  सात  या
 आठ  आने  सेर,  और  यहां  पर  दुकानदारों को  वह
 बेचागयाहै १२,  आने  १३  आने  या  १४  आने
 सेर,  प्रौढ़  जो  फटकर  खरीदते  हैं  उन  को  वह
 एक  रुपये सेर  में  मिला  ।  तो  जिस  गड़  का
 दाम  आज  से  पांच  या  छः  दिन  पहले मैं मैं
 खास  तौर  से  दिन  बतलाना  चाहेंगी,  पांच
 छः  दिन  पहले  जिस  गुड़  का  दाम  किसानों
 को  साढ़े  सात  या  पौने  आठ  आने  मिला  वह
 तीन  दिन  बाद  दिल्‍ली  के  नागरिकों  को
 एक  रुपये  सेर  मिला  ।  सिर्फ  तीन  दिनों  में
 वह  ८  आने  से  एक  रुपया  सेर  हो  गया  1  मैं

 यह  साफ  कर  देना  चाहता  हं  कि  इस  लूट
 में  ऐसी  सहकारी  संस्था  लगी  हुई  है  जिस  से
 सरकारी  पार्टी  के  आदमी  जुड़े  हुए  हैं  और
 इसलिये  मुझ  इस  बात  की  उम्मीद  नहीं
 है  किस  की  जांच  हो  करके  किसी  को  किसी
 तरह  की  सजा  मिलेगी  या  इस  में  कोई  सुधार
 हो  पायेगा
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 यह  मैं  ने  बतलाया  जिस  में  कि  दामों
 के  बारे  में  इस  सदन  को  अच्छी  तरह  से
 पता  चल  जाये  कि  एक  तरफ  तो  सरकार

 कानूनी  ढंग  से,  दूसरी  तरफ  सरकारी

 आदमी  गैर  कानूनी ढ़ंग  से  तीसरी  तरफ
 करोड़पति  और  चौथी  तरफ  सरकारी  और
 गैर  सरकारी  व्यापार  मिल  कर  चीज़ों

 के  दामों  को  कितना  बढ़ा  रहे  हैं  जिस  में
 कि  जो  लागत  च  होता  है  उस  से  दोगुना
 जा  कर  दाम  पड़ता  है  ।  मैं  आप  को  इसी
 गुड़  के  साथ  साथ  चीनी  के  बारे  में  बतलाऊं
 कि  ९  आठ  सेर  में  चीनी  बनाने  की  लागत
 पड़ती है।  आज  कानूनी  ढंग  से  चीनी  १९  आ०

 सेर  बिक  रही  है  लेकिन  गैर-कानूनी  ढंग  से
 चीनी  बिकती है  करीब  २४  आउ  सेर  में  ।

 तो  आ०  सेर  लागत  वाली  चीज  आज
 साधारण  आदमियों  के  हाथों  १९  आ०  और
 २४  का  सेर  बिक  रही  है  7  इस  का  क्या

 कारण  है  ?  क्योंकि  करीब  ६  और  ७  आ०

 शैर  सरकार  कानूनी  ढंग  से  करों  के  रूप  में
 खरीददार से  ले  लेती  है,  रे  या  ३  आ०  सेर
 करोड़पति  लोग,  चीनी  कम्पनियों  वाले  अपना

 मुनाफे लेते  हैं।  इस  के  अलावा  रे  या  रेआ०
 सेर  सरकारी  लोग,  नेता,  मंत्री,  चन्दा  अथवा
 घूस  के  रूप  में  ले  लेते  हैं  7  इस  के  अलावा
 छोटे  मोटे  व्यापारी,  चाहे  सरकारी  हों  य

 गेर  सरकारी,  वे  भी  २  या  ३  आ०  सेर  ने  लेते
 हैं।  इस  तरह  से  ९  का  सेर  वाली  चीज़
 न  और  १९  आ०  या  २४  आ०  सेर  बिक
 रही है  ।

 हां,  एक  बात  मैं  और  बतला  दूं  ।  यह  भी
 सिंह  नहीं  हैकि  खाली  एक  बिल्कुलज़ाब्ते के
 कानूनी  ढंग  से  व्यापार  हुआ  है,  क्योंकि उस
 कोआपरेटिव  स्टोर  को  कानून  से  परमिट

 मिली  है,  कानूनी  ढंग  से  वह  गुड़  लाये  हैं,
 उत्तर  प्रदेश  से  लाये  हैं,  यह  तो  कानूनी  लूट
 हुई  लेकिन  गैर  कानूनी  ढंग  से  एक  ट्रक  के  ऊपर,
 जिस  पर  परमिट  वगैरह  नहीं  होती,  जिस  में
 उत्तर  प्रदेश  में  ४००  रु०  पुलिस  वाले  को  मिल
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 जाता  है,  ६००  या  ७००  रु०  किसी न  किसी

 मंत्री  या  उस  के  साथ  लगे  आदमी  को  मिल
 जाते हैं  ।  यह  सारी  चीजें  बड़े  पैमाने  पर  हो
 रही  हैं।  नतीजा  होता  है,  जैसा  कि  मै ंने
 अभी  बतलाया,  दाम  बढ़  जाते  हैं।

 इस  पर  मुझे  एक  सलाह  देनी  है  ।  पहले
 नियम तय  कर  लिया  जायेगी  कसे  दाम
 रहेंगे।  एक  नियम  तो  मैं  ,अत लाता  चूंकि
 कारखानों  सें  बनी  जरूरत  की  चीज़ों
 की  बिक्री  के  दाम  लागत  खर्चे  से  डेढ़

 गुने  से  ज्यादा  न  हों।  ९  आ०की  चीज़  साढ़े
 23  प्रा०  में  बिक  जाये  ।  हर  चीज  के  लिये

 यह  नियम  बना  लें,  जो  भी  जरूरत  की  चीजें  हैं।
 उस  के  भीतर  कर  रहें,  उस  के  भीतर  मुनाफा
 रहे  लोगों  का  ।  घूस  ओर  चन्दा  वर्ग रह  मिट
 जाना  चाहिये,  और  मिटा  सकें,  तो  कम  से
 कम  घट  जाना  चाहिये  ।  जो  भी  हो,  ज्यादा
 से  ज्यादा  ड्योढ़े  दाम  में,  लागन  खर्चे  के,  वह
 चीज  बिक  जानी  चाहिये।  साथ ही  इसी

 तरह  से  फ़स्ल  के  बारे  में  मैं  कहता  हुं  ।  मैं
 अपने  पांच  मिनट  बढ़ाना  नहीं  चाहता,  इसलिये
 अपनी  एक  बात  को  कह  कर  खत्म  करता  हूं
 कि  अगर  इस  नियम  के  बारे  में  सरकार  दृढ़
 फैसला  कर  ले  तो  तरीकों  के  बारे  में  बहस
 हो  सकती  है  ।  वह  तरीका  खुद  ढढ  |  इस
 तरीके  के  बारे  में  मैं  इस  वक्त  कोई  बहस  नहीं
 करना  चाहता  |  वे  यह  नियम  बना  लें  कि
 ड्योढ़े  के  अन्दर  कीमतें  रहें  7  और  अगर
 उन  को  तरीका  न  मालूम  हो  तो  मेरे  पास
 आयें,  मैं  भी  थोड़ा  बहुत  तरीका  बतला
 सकता  हूं  1

 मैं  अपने  अफसोस  को  भी  कह  देना  चाहता
 हूं  कि  सरकार  से  मुझे  इस  की  कोई  उम्मीद
 नहीं  है  कि  वह  इस  काम  को  कर  पायेगी,
 लेकिन  जनता ने  भी  इस  वर्त  बड़ा  परेशान

 कर  रखा  है।  जनता  की  तरफसे  सेकड़ों  शिका-
 यें,  ख़त  सेकड़ों  लोग  आ  कर  हम  लोगों को
 बोझे  के  नीचे  मार  देते  हैं।  हम  उन  के  लिये
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 कुछ  नहीं  कर  पाते  |  मुझे  अफसोस  यह
 है  कि  जनता  के  लोग  अपनी  अपनी  तकलीफें
 अलग  अलग  ले  कर  यज्ञ  रचाते  हैं,  दौड़ते  हैं
 पैसा  खर्च  करते  हैं,  चिट्ठी  और  तार  जगह
 जगह  जाते  हैं,  वे  अपना  समय  बरबाद  करते  हैं,
 लेकिन  वह  वक्त  नहीं  आ  रहा  है  जब  हिन्दुस्तान
 की  जनता  अपनी  सभी  तकलीफों  के  लिये
 एक  महायज्ञ  बचाये  जिस  से  सारे  समाज  की
 व्यवस्था  और  यह  सारी  हमारी  सरकार  उसमें
 होम  हो  जाये  ।  यहां  मैं  अपना  निकम्मापन  भी

 बतला  देता  हूं  कि  इस  तरह  का  इन्कलाब  करने
 में  मैं  भी  औ  तक  नाकामयाब  रहा  हूं

 औ  दिव  नारायण  :  अध्यक्ष  महोदय,
 मैं  आप  का  बड़ा  अनुग्रहीत  हूं  कि  इस  पवित्र
 रेजोल्यूशन  पर  बोलने  का  अवसर  आप  ने

 मुझे  अदिन  किया  ।  मुझे  आज  बड़ी  हैरत

 हुई  कि  कम्यूनिस्ट  लीडर  श्रीमती  रेणु  चक्रवर्ती
 ने,  जो  कि  बंगाल  को  खि्जेन्ट  करती  हैं,
 यह  कहा  कि  पिछले  समय  में  वहां  पचास  लाख
 आदमी मर  गये  थे  ।  मैं  उन  से  एक  सवाल

 पूछना  चाहता  हुं  आप  की  इजाजत से,  कि

 क्या  वह  चाहती  हैं  कि  बंगाल  के  किसानों  को
 १६  रु०  मन  से  कम  गल्ले  का  दाम  दिया  जाये।

 शोम तो  रेणु  चक्रवती  :  मैं  ने  कहा  था  कि
 २३  रु०  मन  देंगे  तो  किसान  को  १६  रु०  मन

 धानहोगाऔर २४५  रु०  मिलेंगे  तो  १  Fo  मन
 धान  होगा  ।

 शी  दिव  नारायण:  क्वार  के  महीने में,
 फागुन  के  महीने  में,  गंगा  में  बाढ़  आती  है  और
 भूखा  और  नंगा  किसान  जो  उस  खेत  में  काम
 करता  है  उस  किसान  के  लिये  इतनी  हमदर्दी
 आती  है  कि  कुछ  कहा  नहीं  आ  सकता  7  आप
 बड़ी  प्रोग्रेसिव  हैं,  हम  लोगों  से  ज्यादा  एडवांस्ड
 हैं,  कांग्रेस  वाले  निकम्मे  हैं,  पीछे  हैं,  लेकिन
 आप  की  प्रोग्रेसिव  बात  हम  ने  इस  हाउस  में
 देखी  है।  1  चूंकि  मैं  किसान  हूं,  मुझ  आशा
 नहीं  थी  कि  आप  यह  बात  यहां  कहेंगी
 गरीबों  को  मिले  रोटी  तो  मेरी  जान  हाजिर
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 है,  यह  नारा  इस  देश  के  नौजवानों  ने  लगाया
 था,  जो  किसान  आज  नंगा  और  भूखा  है  उस  ने
 लगाया  था  ।  आज  मैं  किसान  का  बेटा
 हमें  साल  भर  खाने  को  नहीं  मिलता,  तन  पर
 कपड़ा  पनहने  के  लिये  नहीं  मिलता,  हम  अपना
 लगान  दे  नहीं  पाते  ।  मैं  चावल  के  इलाके से
 आता हूं  1  मैं  बंगाल  वालों  को  चावल  देने  पर
 कोई  प्रतिबन्ध  नहीं  रखना  चाहता हुं  ।  मैं

 चाहता  हुं  कि  मेरे  जिले  पर जो  निबन्ध

 आप  ने  लगा  रखा  है  उस  को  दूर  कर  दीजिये,
 माल  जाने  दीजिये  ।  यहां  पर  रफी  साहब  को

 कोट  किया गया  a  मैं  फूड  मिनिस्ट्री वालों  से
 कहना  चाहता  हुं  कि  कंट्रोल  खोल  दीजिये  ।

 लेकिन  आज  हमारे  देश  का  यह  नक्शा  है  कि

 मुल्क  के  लोगों  का  मॉरल  इतने  नीचे  गिर  गया
 है  कि  हिन्दुस्तान  का  चावल  पाकिस्तान और
 चीन को  खिसका  दिया  जाता  है  ।  इतनी

 हमदर्दी  यहां  के  लोगों  को  गरीबों  से  है  कि
 किसानों  के  नाम  पर,  गरीबों  के  नाम  पर

 चीज़ों  के  रेट  बढ़ा  दिये  जाते  हैं  ।  लेकिन  मैं
 कहना  चाहता  हूं  कि  अगर  आज  आप  में  मुल्क
 की  हमदर्दी  में  है,  गरीब  के  लिये  हमदर्दी  है
 तो  उन  को  इस  वक्त  प्रोटेक्शन  दिया  जाना
 चाहिय े।

 मैं  डा०  लोहिया  से  दो  कदम  आगे  जाना
 चाहता  हं  ।  उन्हों  ने  गलत  भाव  बतलाये
 आज  चीनी  पौने  दो  रु०  सेर  और  दो  रु०  सेर
 बिक  रही  है  1  आज  प्रत्येक  मन  गन्ने  में  चार
 सेर  चीनी  होती  है  जिस  की  कीमत ८  रु०
 लेनी  चाहिए  ।  ओपन  मार्केट  गें  आज  चीनी
 दो  रुपये  सेर  बिक  रही  है  ।  मैं  गवर्नमेंट  से
 कहना  चाहता  हुं  कि  कितना  मुनाफा  आप  लेना
 चाहते  हैं  और  मिल  मालिक  को  देना  चाहते  हैं  t

 मैं  आज  कहना  चाहता  हं  कि  अगर  आप

 किसान  को  ढ़ाई  रुपया  मन  गन्ने  की  कीमत  दें
 तो  जितना  गन्ना  आप  कहें  हम  पैदा  कर  के
 देंगे  7  लेकिन  अगर  आप  ढ़ाई  रुपय  मन  से
 कम  देते  हैं  तो  हम  गन्ना  नहीं  बोलेंगे।  मैं  ने
 २०  सितम्बर को  भी  पार्टी  मीटिंग में  प्राइम

 मिनिस्टर  के  सामने  कहा  था  कि  मैं  जा  रहा.
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 [श्री शिव  नारायण]

 हं,  लेकिन  गे  का  भाव  दो  रुपये  मन  से  कम  न

 हो।  लेकिन  आज  गन्ने  का  क्या  मार्केट  भाव  है।
 आज  दिल्ली  में  लोग  चीनी  के  लिये  रोते  हैं
 आज  गुड़  के  भाव  मैं  ने  इस  हाउस  में  बैठे  बैठे

 सुना।  आज  सारे  क्रिश्चयन  ओवर  में  गुजरात
 के  लोगों ने  कहा  ८०  रु० मन  गुड  बिक  रहा
 है।  बिकने  दीजिये  ८०  रुपय  मन  लेकिन
 किसान  को  लाभ,  उठाने  का  मौका  दिया  जाय
 अगर  किसान  को  मौका  दिया  जाय  उसे

 पैसा  मिले,  उस  की  गरीबी  मिटे,  उस  का  उत्थान
 हो  सके,  तो  चीनी  का  भाव  कुछ  हो।  लेकिन आज
 चीनी  का  कंट्रोल  किस  ने  कर  रखा  है।  यह  जो

 बड़े  बड़े  पैसे  वाले  हैं  ,  मिल  मालिक  हैं,  वह
 कर  रहे  हैं।  तीन  आ०  सेर  सेस  गवर्नमेंट  लेती

 है,  इस  तीन  आ;  सेर  के  जाद  मिल  मालिक
 कितना  मुनाफा  लेता  है  जब  वह  बेचता  है
 साढ़े  पांच  रुपये  के  हिसाब  से  ।  मैं  ने  फारेन
 कंट्रीस  में  देखा  है,  क्यूबा  में  जो  कि  गन्ने  ककी
 खान  है,  वहां  मैं  रहा  हं  -  जितना  चीनी  का
 दाम  बढ़ता  है  उतना  ही  गन्ने  का  दाम  बढ़ता
 है  और  उतनी  ही  ईमानदारी से  देना  पड़ता

 है।  जब  ईश्वर  डिस्ट्रिब्यूशन हो  तभी  सोशलिज्म
 इस  मुल्क  में  पनपेगा  ।  सोशलिज्म  कागज

 पर  पनपने  वाला  नहीं  है  1  हम  दूसरे  तरफ  के
 नेताओं की  तरह  से  नहीं  कहना  चाहते  हैं  कि
 किसान  की  परवाह  न  करें  ।  मैं  रिअल  पिक्चर
 इस  गवर्नमेंट  के  सामने  रखना  चाहता  हूं  ।  हम
 कांग्रेस  वालों  में  ईमानदारी है।  हम  इस
 कांग्रेस  गवर्नमेंट  को  क्रिटिसाइज  करते  हैं

 और  कहते हैं  कि  आज  तुम्हारी  जात से
 यह  दाढ़ें  हैं,  हटाओ  इन  रोगों  को  ।  यह  कांग्रेस
 वाला  ही  कह  सकता  है  जो  कि  असली  किसान  है
 किसान  का  प्रतिनिधित्व  हम  इस  हाउस  में

 करते  हैं  और  यह  गवर्नमेंट  किसानों  की  है  1

 मैं  इस  गवर्नमेंट  को  चेतावनी  देना  चाहता  हूं
 कि  अगर  उसने  किसान  को  भुलाया  तो  किसान
 भी  उस  को  मौका  आने  पर  भुला  सकता  है।
 इसलिये मैं  कहना  चाहता  हं  कि  चीनी  का  भाव
 और चावल का  भाव  उचित  स्तर  पर  रखा
 जाना  चाहिये  ;  मैं  यह  नहीं  कहता  कि  मैनजमेंट
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 ने  जो  इन्तजाम  किया  है  वह  गलत  है  ।  मुझे
 खुशी  है  कि  हमारे  थामस  सहाब  ने  बंगाल  में
 चावल  भिजवाया  a  मैं  बंगाल  के  भाइयों  से
 भी  कहना  चाहता  हें  कि  चावल  के  साथ  साथ
 वे  गेहूं  भी  खायें  |  हम  ने  इस  देश  में  किसी  को
 भूखा  नहीं  मरने  दिया  है,  यह  इस  गवरमेंट
 का  रिकार्ड  है।  हम  ने  महंगा  बेचा,  लेकिन
 एक  भी  आदमी  को  भूखा  नहीं  मरने  दिया।
 अंग्रेज  के  जमाने  में  बंगाल  में  ५०,०००

 आदमी  भूखों  मर  गये  थे  ,  लेकिन  इस  गवर्नमेंट
 के  समय में  कोई  भूखा  नहीं  मरा  है।  हमें  खुशी
 है  कि  सरदार  स्वर्ण  सिंह  आज  हमारे  फूड  के
 इलाजे  मिनिस्टर  हैं  1  उन्होंने  किसी को  मरने

 नहीं  दिया  है  पाटिल  साहब  ने  भी  किसी को
 भूखों  नहीं  मरने  दिया  था।  जहां तक  हो  सका
 उन्हों  ने  देश  के  सारे  हिस्सों  में  अनाज  पहुंचाया,
 चाहे  कहीं  से  भी  जांच  मांग  कर  वह  लाये,
 मगर  उन्होंने  लोगों  को  अनाज  दिया  ।

 मैं  चाहता हूं  कि  इस  देश  में  गरीबों को
 सुख  मिले,  उन  के  अनाज  की  पैदावार बड़े
 और  किसान  ऊंचा  हो।  आज  किसान  की  हालत
 अवसर  है  यह  मैं  ईमानदारी  से  कहता  हुं  ।  मैं
 बड़े  बड़े  लोगों  से  और  अफसरों  से  कहना  चाहता
 हूं  कि  किसान  का  जो  मुनासिब  कास्ट  आफ
 प्रोडक्शन  हो,  उस  के  अलावा  उस  को  कुछ
 लाभ  मिलता  है  यह  देख  कर  किसान  की  पैदा-
 वार  का  दाम  निर्धारित  करना  चाहिये  |

 चाणक्य  ने  कहा  है  कि  राजा  को  प्रजा  से  इतना

 कर  लेना  चाहिये कि  जैसे  भोजन  में  नमक  ।

 लेकिन  मैं  देखता  हूं  कि  जो  कर  जनता  से  लिया
 जाता  है  वह  सारा  सरकार  को  नहीं  मिलता,
 कुछ  लोग  उस  को  बीच  में  खा  जाते  हैं  7  यह
 गवर्नमेंट की  कमजोरी  है,  इस  को  द्र  किया
 जाना  चाहिये  |  आज  यह  हो  रहा  है  कि  उत्तर
 प्रदेश  से  लोग  बीस  रुपये  मन  गुड़  खरीदते हैं
 और  उस  को  दिल्‍ली  के  बाजार  में  ला  कर

 चालीस  रुपये  मन  के  हिसाब  स  बेचते  हैं।  इस

 को  रोकना  चाहिये  ।  मैं  फूड  मिनिस्टर  साहब  से
 कहना  चाहता  हूं  कि  इस  को  चैक  करना  चाहिये



 2581  Motion  re:

 (व्यवधान)  मैं  देखता हूं  कि  कुछ  सोशलिस्ट
 भाई  हल्ला  कर  रहे  हैं  लेकिन  वे  कोई  रचनात्मक

 सुझाव  नहीं  देते  ।  हम  कहते  हैं  कि  किसान  की
 कास्ट  आफ  प्रोडक्शन  को  निकाल  कर  उचित

 दाम  फिक्स किया  जाय  |  हिस्ट्री में  इस  बात  का
 रिकार्ड  है  कि  अलाउद्दीन  बादशाह  ने  चीजों  के
 दाम  फिक्स कर  दिये  थे  और  जो  व्यापारी  उससे
 अधिक  मूल्य  लेता  था  उस  की  बोटियां  कटवा
 ली  जाती थों  मैं  चाहता  हूं  कि  सरकार  को
 अपने  कर्मचारियों  से  इस  विधय  में  पूरा  सहयोग
 मिलना  चाहिये  और  जो  ऐसा  नहीं  रते  हैं

 उन  को  गुड  बाई  कहा  जाय  |

 आज  इमरजेंसी  की  बात  कही  जाती  है  और
 और  उस  नाम  से  हमको  मिस गाइड  करने की
 कोशिश  की  जाती  है  t  हमारे  अपोजिशन  वाल
 इमरजेंसी का  नाम  तो  बहत  लेने  हैं  लेकिन
 कोई  सुधार  का  तरीका  नहीं  बताते  |  मेरा  सुझाव
 है  कि  सरकार  अपनी  मशीनरी  को  टाइड टिन  अप
 करे ।  आज  जो  हमारे  फूड  मिनिस्टर हैं  उ
 हमको  बड़ी  आजा  है  ।  वे  अच्छा  काम  करेंगे
 तो  जाने  के  बाद  भी  उनको  लोग  यद  करेंगे  1

 उनको  इन्तिज़ाम  करना  है  ।  जो  भूखा  है  वह
 तो  चिल्लायेगा  ही  ।  लेकिन  उसकी  समस्या

 को  हल  करना  उनकी  जिम्मेदारी है  ।  आज
 हमारे  फूड  मिनिस्टर  सरदार  स्वर्ण  सिह  हे
 जो  कि  पंजाब  को  रिप्रेजेंट  करते  हैं,  जो
 कि  सारे  हिन्दुस्तान  को  खिलाता है  ।  उस

 इलाके  के  हमारे  कड  मिनिस्टर  हैं।

 भी  बागड़ी  (हिसार):  लेकिन  पंजाब

 में  तो  बहुत  बड़ा  अकाल  पड़  रहा  है,  लोग  भूखों
 मर  रहे  हैं।

 शी  शिव  नारायण: आपके  घर  में  अकाल
 पड़  गया  होगा  1

 हमारे  फुड  मिनिस्टर  खेती  के  मामले  में
 माहिर  हैं  in  उनको  पानी  की  ओर  ध्यान  देना
 चाहिए,  खाद  की  ओर  ध्यान  देना  चाहिए  ।

 मैं  अपने  फूड  मिनिस्टर  से  कहूंगा कि  बहुत  से
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 सब्जेक्ट्स  को  अमलगेमेट  न  किया  जाए
 एग्रीकल्चर और  अवे लप मेंट की  स्कीमों  को
 तितर  बितर  न  किया  जाए  ।  किसानों  को
 अच्छा  बीज  दिया  जाए,  काफी  खाद  दिया
 जाए  |  इस  बारे  में  लोगों  को  शिकायत  है
 मैं  गांवों  से  आता  हूं  और  वहां  के  लोगों  की

 आवश्यकताओं को  समझता  हूं  i  हमारे  गांव
 में  आज  भी  नालियां  जबकि  नहीं  हो  पायी  हैं
 अगर  पानी  मिलता  है  तो  नालियां  नहीं  बनायी
 जातीं  |  हम  भी  कुछ  खुदाई  करत  हैं  |  लेकिन
 इस  मामले  में  सरकार  ढीली  है;  सरकार  के
 आदमी पीने  हैं  और  सरकार की  मशीनरी

 गड़बड़  है  1  यह ठीक  है  कि  हमारे  फूड  मिनिस्टर
 बहुत  अच्छे  हैं,  लेकिन  उनके  नीच  के  लोग  पूरे
 जिम्मेदारी  अनुभव  नहीं  करते  मैं  उत्तर

 प्रदेश  में  यही  देखता  हूं  1

 मैं  छोटे  तबके  से  आता  हुं  ।  मेरा  कहना  है
 कि  हमको  धीरे  धीरे  सहायता  दीजिए  ।  हम

 अहसान  फरामोश  नहीं  हैं  1  मैं  चाहता  हूं  कि
 आप  इस  दिशा  में  सही  कदम  उठायें।  आप  ऐसा
 करेंगे  तो  जो  लोग  हल्ला  करने  हैं  उनके  मुंह
 बन्द हो  जायेंगे  ।

 मैं  देखता  हूं  कि  अपोजिशन  के  लोग  जो

 बैठे  हैं  वे  सरकार  को  कोई  रचनात्मक  सुझाव
 नहीं देते  ।  उन्होंने कोई  सजेशन  नहीं  दिया  कि

 गवर्नमेंट क्या  करे  ।  हम  कांग्रेस के  ही  लोग  हैं
 जो  कि  सरकार  को  बतलाते  हैं  कि  यह  करो  वह
 करो  in  मेरा  सुझाव  है  कि  सरकार  किसानों

 को  गलने  का  मूल्य  ढाई  रुपया  मन  दे  और  गुड़
 पर  से  प्रतिबन्ध हटा  ले  और  कंट्रोल  हटा लें  ।

 एक  माननीय  सदस्य  :  पाकिस्तान  को

 लोग  भेजेंगे  ।

 औओऔिवनारायण:  भेजते  हैं  तो
 भेजने

 दीजिए  लेकिन  जिसको  अपने  देश  से  प्रेम  है  वह
 ऐसा  नहीं  करेगा  |
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 [ay  fara  नारायण]
 और  मैं  अपने  देश  के  उद्योगपतियों से

 अपील  करता  हें  कि  उनको  अपने  सामने  भामा
 जाह  का  उदाहरण  रखना  चाहिए  i  उसने

 हिन्दुस्तान में रिकार्ड में  रिकार्ड  कायम  किया  था  ।  जब

 तक  देश  के  बड़े  लोग  धन  का  अच्छे  कामों  में
 उपदेश  नहीं  करते  तब  तक  देश  का  कल्याण
 नहं  होता  ।  लोग  धन  कमाएं  लेकिन  उसको
 सुन्दर जगह  पर  खां  भी  करें  1

 मेरा  फिर  अन्त  में  कहना  है  कि  गवर्नमेंट
 किसानों  को  बीज  और  खाद  देने  का  उचित
 प्रबन्ध  करे  और  उनको  सुन्दर  बल  लेने  के  लिए
 सहायता  दे  ।  यहां  रोज  ट्रैक्टर  की  चर्चा  होती
 है  ।  मैं  अपने  फूट  मिनिस्टर  साहब  से  कहना
 चाहता  हुं  कि  तरे  छोटे  छोटे  ट्रेक्टर  बनवा वें
 जिनका  मुख्य  दो  हजार  या  १५००  के  करीब  हो
 जिनको दस  बीधा  वाना  किसान  ने  सके

 और  अपना  काम  चला  सके  ।  आज  कल  एक
 एक  बैल का  दाम  १०००  रुपया  है  ।  इसके
 अलावा  गांवों  में  चरागाह  की  जमीन  नहीं  है,
 वह  जोत ली  गयी  है  n  मेरा  यह  भी  सुझाव  है
 कि  जो  जमीन  पड़नी  पडी  है  उम  पर  सरकार  पेड़
 लगाये,  तब  देश  का  कल्याण  होगा  और  चीनी  के
 और  चावल  के  सारे  प्रावेलम  हल  हो  जायेगे  t

 हम  जिम्मेदारी के  साथ  काम  करें  तो  यह
 समस्या  हल  हो  सकती है  ।  मैं  जानता हूं
 कि  हमारे  मिनिस्टर  साहब  अपनी  जिम्मेदारी
 महसूस  करते  हैं  और  मुझे  विश्वास  है  कि  ये
 किसी  आदमी  को  देश  में  भूखा  नहीं  मरने  देंगे  ।

 मैं  चाहता  हैं  कि  हमारे  फूड  मिनिस्टर  साहब  यह
 आश्वासन  दें  कि  वह  देश  में  किसी  को  भूखा
 न  मरने  देंगे  1

 इन  दादों  के  साथ  मैं  इसका  समर्थन  करता
 हूं  और  कहता  हूं  कि  सरकार  जो  काम  कर

 रही  है  वह  सुन्दर है।

 Shri  Man  Singh  ?  Patel:  Mr.  Spea-
 ker,  Sir.  Throughout  the  day  the  argu-
 ment  is  going  on,  and  that  too  in  the
 name  of  the  kisans  as  well  as  the  agri-
 cultural  labourers,  regarding  rise  in
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 prices  at  different  times.  It  has  been
 repeatedly  said  in  this  House  and  else-
 where  that  the  food  problem  1  the
 country  has  not  been  =  satisfactorily
 solved  even  after  15  years  of  indepen-
 dence.  We  are  trying  to  make  at-
 tempts  to  achieve  self-sufficiency.

 It  has  also  been  admitted  that  who-
 ever  talks  either  from  this  side  or  the
 other  side,  always  talks  in  the  name
 either  of  the  kisans  or  agricultura]  la-
 bourers  or  consumers.  It  is  the  policy
 of  this  Government  that  there  should
 be  partial  controls,  wherever  such  an
 evil  necessity  arises.  I  have  nothing
 to  add  therein.  At  the  same  time,  I
 would  ask  Government:  is  there  any
 time-limit  for  importing  foodgrains?
 Is  there  any  policy  by  which  we  can
 give  an  assured  target  date  to  the  far-
 mers  of  his  country  ‘by  which  pro-
 duction  shall  have  to  reach  a  particu-
 lar  target  and  raftef  that  we  will  have
 no  import,  It  is  also  admitted  that
 Government  are  josing  a  lot  by  paying
 excessive  price  elsewhere  or  by  being
 committed  to  US  loan  aid.  In  _  this
 country,  it  is  also  admitted  that  about
 62  per  cent  of  the  agricultural  popula-
 tion  have  less  than  5  acres  per  holder.
 We  are  trying  to  evolve  a  philosophy
 or  training  in  the  agricultural  sector
 to  be  developed  through  these  farmers,
 the  62  per  cent,  who  have  got  hardly
 the  bare  maintenance  capacity  in  agri-
 cultural  with  the  holdings  which  they
 have  now.  The  efforts  made  50  far  in
 the  matter  of  providing  irrigation  faci-
 lities,  better  mannure  and  seed  «०.
 have  only  been  for  the  middle  class
 agriculturists  who  have  got  more  than
 ten  acres  of  land.  Can  we  claim  that
 the  facilities  have  reached  the  60  per
 cent  of  agricultura]  farmers  who  have
 got  less  than  five  acres?  Then,  is  it
 ever  possible  that  the  small  percentage
 of  agriculturists  who  get  all  thsee  ad-
 vantages  and  facilities  can  give  maxi-
 mum  production  at  the  cost  of  the
 other  60  per  cent  of  agriculturists?
 So,  whatever  policy  is  enunciated  we
 should  see  that  ultimately  the  bene-
 fits  each  to  the  farthest  end,  If  that
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 is  done,  we  may  hope  that  after  a
 period  of  five  or  seven  years  we  will
 reach  self-sufficiency.  I  am  _  against
 all  arguments  that  there  should’  be
 controls  in  the  name  of  consumers  or
 agricultural  labourers.  Controls  in
 this  country  in  no  case  will  ever
 succeed  because  of  the  variety  of
 views  in  the  different  States  and  re-
 gions,  differences  in  food  habits  etc.
 So.  we  should  not  fall  into  the  trap
 of  excessive  controls  of  _  essential
 commodities  like  foodgrains.

 Then  I  come  to  the  main  problem
 of  sugar,  and  especially  of  gur  in  my
 State,  which  is  a  consuming  and
 deficit  area  in  gur.  I  have  tried  to
 read  the  statement  of  the  hon.  Minis-
 ter  not  once  or  twice,  but  six  or
 seven  times.  It  has  become  a  docu-
 ment  of  learning  for  me.  1  have
 tried  to  understand  whether  this
 policy  of  diverting  sugarcane  only  to
 sugar  and  not  to  khandsari  or  gur,  so
 as  to  achieve  the  maximum  target  of
 sugar,  is  the  correct  policy  for  the
 country  as  a  whole.  In  my  humble
 opinion,  it  is  the  most  _  fallacious
 policy  to  pursue,  in  the  name  of  rea-
 ching  the  maximum  target  of  sugar
 because  we  need  more  sugar  or  be-
 cause  we  are  committed  to  more
 export  of  sugar  and  that  there  should
 be  artificial  restriction  of  the  con-
 sumption  of  khandsari  or  gur.  In  the
 statement  I  find  0  statistics  of  the
 total  production  of  khandsari  and  gur
 in  this  country.  For  khandsari  and
 gur  there  cannot  be  a  buffer  stock,
 because  it  cannot  be  stored  for  more
 than  twelve  months.  So,  there  is  no
 possibility  of  anyone  taking  any  anti-
 social  advantage  by  hoarding  stocks.
 It  can  be  done  only  in  sugar.

 I  come  from  a  part  of  the  country
 where  the  consumption  of  gur  is
 much  more  prevalent  in  the  agricul-
 tural  families  than  anywhere  _  else.
 In  90  per  cent  of  the  rural  families
 in  Gujarat  it  is  used  today  in  almost
 everything  in  place  of  sugar.  With
 these  restrictions  what  is  the  posi- tion  today?  We  know  in  this  country
 we  had  two  Diwalis  this  year.  I  had,
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 Diwali  on  17th  October  in  my  area.
 With  all  the  solemn  affirmation  at  my
 command,  and  with  a  clear  conscience
 I  say  that  in  those  days  the  price
 was  Rs.  35  to  Rs.  37  per  kutcha
 maund  of  gur.  The  pucca  maund
 of  gur  will  cost  about  Rs,  70—72
 ग  come  from  ४  small  village  of
 6500  population.  On  17-18  October,
 Divali  days,  this  was  the  price.  To-
 day,  on  2nd  December  I  speak  in  this
 House  and  gur  is  not  available  even
 at  Rs.  70—75  per  pucca  maund.  It
 was  very  painful  for  me  when  I  heard
 our  hon.  Minister  saying  that  Gujarat
 was  given  10,000  tons  for  the  current
 month,

 Shri  A.  M.  Thomas:  No,  no....

 Shri  Man  Sinh  ए  Patel:  Alright
 7,000  tons.  The  Gujarat  Civil  Supplies
 Minister  was  here  this  morning  for
 an  irrigation  conference  and  all  Guja-
 rat  M.Ps  had  discussed  with  him  and
 he  had  no  reply  to  give  us  when  we
 asked  whether  any  thing  out  of  the
 quota  fixed  for  Gujarat  for  Novem-
 ber  had  reached  Gujarat.  I  talk  of  a
 meeting  with  him  we  hag  at  12  o’clock
 this  dav  before  he  left  for  Ahmeda-
 bad.  What  is  the  position?  Gujarat
 is  given  this  much  quota:  it  is  from
 Maharashtra  state:  to  the  extent  gur
 was  available  at  Kolhapur  and  there
 were  negotiations  for  six  or  seven
 days  how  this  quota  has  to  be  import-
 ed.  I  say  that  ण  iproblem  was  a
 created  problem,  man-made  problem
 What  is  the  desire  of  the  Govern-
 ment?  They  feel  that  if  there  is  no
 restriction,  cane  will  be  diverted  to-
 wards  पा  and  khandsari,  affecting
 normal  cane  supply  to  sugar  facto-
 ries.  Is  it  a  misfortune  that  the  far-
 mer  has  got  two  alternatives?  Gove-
 rnment  have  got  fantastic  ideas  about
 sugar  targets  and  they  want  no  cane
 should  go  for  gur  production.  Sugar
 is  utilised  in  city  areas  or  urban  areas
 mainly,  all  educated  people  use  1
 But  gur  is  the  backbone  of  the  physi-
 cal  strength  of  the  farmer;  their
 standing  custom  is  to  take  gur  at  the
 time  of  noon  for  launch,  Their  launch
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 {Shri  Man  Singh  2  Patel]
 consists  of  two  items,  breaq  and  ve-
 getable  or  dal  and  then  they  take  gur
 and  ghee  with  their  lunch.  This  is
 their  only  item  of  luxury  or  necessity
 and  they  feel  physically  strong.  My
 hon.  friend  says  that  it  will  be  avai-
 lable  in  February-March  or  April
 when  our  cultivating  seasons  will
 all  be  over,  We  are  today  working
 in  a  farming  season;  and  from  morn-
 ning  till  evening  they  are  working.
 It  will  be  argued  why  there  was  less
 consumption  in  the  previous  year  in
 the  relevant  month.  There  are  con-
 tinuous  previous  stocks  available  for
 them  for  consumption,  in  the  relevant
 month,  Normally,  when  panic  is  not
 created,  they  are  not  in  a  hurry  to
 buy  all  at  a  stretch.  It  is  not  possible
 to  control  it  artificially  also.  It  is  pos-
 sible  in  the  case  of  sugar.  You  can
 store  it  for  years.  But  in  gur  it  is  not
 possible.

 The  whole  fallacy  is  that  they  want
 to  obtain  the  maximum  sugar  pro-
 duction.

 Mr.  Speaker:  The
 time  is  up.

 hon,  Member’s

 Shri  Man  Sinh  P.  Patel:  I  will  take
 four  or  five  minutes  more.

 Mr,  Speaker:  He  might  have  it,  and
 the  House  will  listen  to  him  patiently.

 Shri  Man  Sinh  P.  Patel:  “The
 figures  are  given  as  under.”  That  is
 what  they  say.  I  have  got  my  own
 doubts  regarding  those  figures  81350
 because  the  calculation  in  any  way
 does  not  seem  to  be  correct.  It  is
 said  in  the  statement  that  in  1960-61,
 the  normal  consumption  of  sugar  was
 21  lakh  tons.  In  1962-63,  under  res-
 tricted  controls,  the  consumption  was
 about  26  lakh  tons.  Even  then  the
 Government  contemplate  that  the
 normal  increase  per  year  of  con-
 sumption,  will  be  about  one  to  two
 lakh  tons  only.  That  is,  the  Govern-
 ment  intends  to  say  that  if  there  had
 not  been  any  restrictions  in  1962-63,
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 the  normal  consumption  would  have
 naturally  been  someth:ng  more  than
 26  lakh  tons;  it  may  have  been  27
 lakh  to  28  lakh  tons.  That  means  as
 if  in  1960-61,  which  was  a_  surplus
 year  of  sugar  production  for  this
 country  and  which  appeared  also  as
 a  rosy  picture,  the  margin  between
 two  years  of  consumption  has  a  diffe-
 rence  of  about  six  to  seven  lakh  tons.
 If  it  was  21  lakh  tons  in  1960-61,  how
 can  it  ever  tbe,  in  1962-63  under  res-
 trictions,  26  jakh  tons?  Normally,
 otherwise,  it  would  have  been  natu-
 rally  27  lakh  to  28  lakh  tons.  As  we
 understand,  the  consumption  figure
 as  contemplated  or  as  has  come  to
 light  of  the  Government  in  1960-61
 is  also  fallacious.  It  has  been  expected
 by  the  hon.  Minister,  or,  he  fcels,  that
 if  all  ous  calculations  come  true,  it
 will  be  possible  in  the  current  year  to
 reach  a  production  target  of  33  lakh
 tons.  I  only  ask,  what  is  the  possibi-
 lity  of  diversion  of  sugercane  from
 sugar  production  to  khandsari  bv
 inter-State  movement  of  gur  or
 Khandsari  or,  what  is  your  calcula-
 tion  for  saying  that  by  this  artificial
 restriction,  a  particular  amount  of
 sugar  will  be  reduced  for  the  current
 year?  I  will  put  a  hypothetical  ques-
 tion:  if  it  is  possible  that  the  sugar
 production  of  about  two  lakh  to  three
 lakh  tons  or  about  three  lakh  to  four
 lakh  tons  is  likely  to  be  diverted  to
 gur  and  khandsari,  why,  for  God’s
 sake,  create  a  second  problem  the
 problem  of  gur  and  khandsari?  There
 is  already  one  problem  of  sugar
 throughout  the  country.  ‘You  are
 creating  a  second  problem  of  gur  and
 khandsari  for  the  deficit  States.

 Now,  I  go  a  little  further.  It  is  not
 created  only  for  the  deficit  States  but
 it  also  creates  a  problem  for  the  pro-
 ducing  areas.  What  is  the  position?
 The  agriculturists  who  produce  sugar-
 cane  in  the  producing  areas  are  not
 getting  a  reasonable  price  which  they
 should  get.

 Shri  A,  M.  Thomas:  What
 reasonable  price?

 is  the
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 Shri  Man  Sinh  P.  Patel:  Well,  after
 all,  the  agriculturist  produces  for  the
 country.  He  is  a  producer  who  has
 got  no  more  than  an  aczeage  of  five;
 that  comes  to  62  per  cent.  agricultu-
 rists.  What  is  he  going  to  gain  after
 all?  Is  it  going  to  be  an  _  anti-social
 action  or  is  it  going  to  be  anti-na-
 tional  activity?  In  any  case,  if  he
 gains  a  rupee  more  per  maund,  what
 will  happen?  I  do  understand  that
 only  in  those  areas  which  are  produc-
 ing  centres  of  gur  and  khandsari  he
 can  get  one  rupee  more;  the  margin
 would  ibe  a  diversion  of  three  to  four
 Jakh  tons  of  sugar.  Simply  because
 you  are  committed  to  some  export
 or  you  want  to  be  surplus  in  the  very
 year,  you  are  creating  a  second  pro-
 blem.  My  only  question  to  the  Gov-
 ernment  is  that,  when  they  are  not  in
 a  position  to  settle  one  problem  of
 sugar,  when  they  are  not  in  a  posi-
 tion  to  reach  a  particular  maximum,
 why  should  they  create  a  second  pro-
 blem.

 In  0  end,  Sir,  what  is  the  pro-
 blem?  I  will  be  a  little  more  frank.
 It  has  become  for  us,  especially  in  the
 current  period,  impossible  to  move  in
 the  villages,  since  a  muddle  has  becn
 created  in  this  country  about  this  पर
 They  ask  us:  what  are  your  essen-
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 tials  of  life.  Is  sugar  an  essential  of
 life,  or,  are  cosmcucs  essential  to  life,
 are  cars  or  some  extravagant  items
 essential  to  life?  The  rural  folk  in-
 cluding  those  in  Gujarat  ask,  “Is  not
 gur  essential  to  life’?  They  say  “you
 are  creating  a  problem.”  I  do  believe
 that  the  price  of  gur  in  the  produc-
 ing  areas  might  have  _  reduced.
 But  the  direct  effect  has  not  reached
 the  consumer  in  the  deficit  areas,
 where  there  is  a  margin  of  about  300
 per  cent.  I  was  told  that  in  U.  P.  the
 present  price  is  Rs,  23  per  Bengali
 maund  of  gur,  but  in  Gujarat,  the
 present  price  is  Rs.  75,  which  may
 hardly  be  reduced  to  Rs.  65  Even  then
 there  is  a  margin  of  200  or  250  per
 cent.  So,  my  request  to  the  hon.  Mi-
 nister  through  this  House  is  that  the
 restrictions  on  inter-State  movement
 of  gur  should  be  abolished  as  early
 as  possible.  It  is  a  fallacious  philo-
 sophy  to  say  that  it  is  there  to  attain
 the  maximum  capaciy.  of  sugar  pro-
 duction.  A  second  muddle  should  not
 be  created  and  the  restrictions  should
 be  abolished  immediately.
 17.07  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Tuesday,
 December  3,  1963/  Agrahayana  12,
 1885  (Saka).


